
 19  Re.  Execution  of
 Naztlfte  Girls

 [Mr.  Speaker]
 Member.  Whether  it  has  been.admitted
 or  not  will  be  communicated  by  the
 Secretariat  in  its  routine  way.

 SHRI  SAMAR  anne
 :  1  am  not

 saying  that  I  want a  re  today.  But
 it  a  the  convention  of  this  House  that
 whenever  this  kind  of  notice  is  given  the
 Member  is  informed  whether  it  has  been admitted  of  ot.

 MR.  SPEAKER  :  I  am  agreeing  with
 you  on  that  :  Where  is  the  point  of  differ-
 ence  between  us  ?  Will  you  kindly  sit
 down  ?  I  do  agree  with  you  but  it  cannot

 ithin  fifteen  minutes.  You be  done  wil
 cannot  |

 that  you  gave  the  notice  at
 ro*30  and  you  sh  get  a  reply  by
 10°45.

 SHRISAMAR  GUHA  :  Please  don’t
 be  so  unjust.  [gave  it  before  30.

 MR.  SPEAKER  :  May  be,  cut  I  came
 only  at  about  To" go.  Perhape  the  mistake
 is  mine.  Normally  I  come  between  10°00
 and  TO" 30.  The  moment I  came  I  saw  it,
 but  where  is  the  time  for  the  Secretariat
 to  find  out  whether  it  has  been  admitted
 or  notand  then  to  communicate  it  ?

 SHRI  SAMAR  GUHA  :  I  only  said
 I  expected  such  information.

 MR.  SPEAKER  :  Well,  give  me  time.
 I  will  consider  it  and  if  it  is  not  admitted
 you  will  be  informed  that  it  has  not  been
 admitted,  A  number  of  things  are  there  :
 let  us  proceed  with  the  work  now.  I  will
 send  it  to  the  Home  Minister  and  he
 will  contact  the  Government  here  on  the
 phone.  After  all,  the

 hanging
 is  on  the

 18th. He  must  talk  to  them  an!  finda  way
 to  save  them.  The  House  wants  this,
 we  must  negotiate  with  them,  talk  to
 them,  persuade  them  and  80  on.  It  may
 be  possible  to  take  it  up  on  Monday
 or  Puesday—I  don't  know,  I  will  have
 to  fix  up  the  time.  It  is  my  privilege  to
 fix  up  the  time  but  I  will  see  that  it  is
 not  too  late.  It  is  not  going  to  be  after
 the  ladies  are  hanged  :  Certainly  not.

 SHRI  SAMAR  GUHA  :  Iam  really
 exercised  over  this  matter  :  It  is  a

 | a
 of  the  life  of  an  eighteen-year-old

 girl.
 MR.  SPEAKER  :  Iknow,  Ican  under-

 stand  you.
 SHRI  SAMAR  GUHA :  Unlesss  there

 is  intervention  the  sentence  will  not  be
 commuted:  the  18th  July  is  the  date  line
 Day  when  an  18  year-old  girl  will
 hanged  :

 SHRI  DINBN  BHATTACHARYA
 ः  अर्ण  telling  ‘lies

 SD.  ie Sas
 he

 JULY.2,  1977  DG,  1077-78—Min.  अ
 Irrigation

 ment  ?  You  are  angry:with that  Gover- ment  because.  have  been  given  a
 SHRI  SAMAR  GUHA  :  This  gentle- man  is  50  ९  that  he  does  not  know

 ee  state  sarencneet  ie
 no  authori-

 commute  ta:  ishment.
 It  is  the  privilege  of  cal  the  President. He  is  so  ignorant  about  things  that
 I  must  try to  help  him.  Only  the  President
 is  authorised  to  commute  it  and  no

 +  Chief  Mini  or  even  the
 Home  Minister  here  cando  any  thing.

 MR.  SPEAKER:  It  seems  it  is  the
 job  of  the  Chair  not  only  to  run  the
 House  but  so  settle  differences  among
 the  Members  themselves.

 11.45  hrs.
 DEMANDS  FOR  GRANTS  1977-78—-Contds

 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATION—Contd.

 MR.  SPEAKER  :  We  will  now  take

 Mi  the  D  ds  of  the  Agricul
 inistry.  We  have  already  spent  one-

 and  a  half  duys  on  this,  I  thought  the
 Minister  could  reply  in  the  evening,  but
 now  some  Members  have  requested  that
 the  time  may  be  extended.  I  have  no
 objection  to  extending  it  even  by  a  full
 day,  but  I  must  warn  you  that  if  you  want
 this  to  be  done, to  that  extent you  will be  loging  time  of  some  other  Demand.
 The  Business  Advisory  Committee  bird
 fixed  only  12  hours  but,  from  12  we  have
 gone  to  15  hours.  If  you  are  still
 not  satisfie  and  if  you  want  some  more
 time,  1  have  no  Objection.  Hut  then,
 the  Minister  cannot  reply  today  :  he  will
 have  to  reply  on  Monday  morning.  But
 please  bear  in  mind  that  you_will  lose
 time  on  some  of  the  other  Demands,
 Already,  you  have  lost  some  Demands.
 The  business  Advisory  Committec  fixes
 up  the  priority.  Shipping  perhaps  hor
 gone, C'vil  Aviation  has  also  gone  already
 and  Plenning  may  also  go.  For  the
 whole  day  today,  we  will  discuss  the
 Demands  relating  to  the  Ministry  of

 iculture  and  Irrigation  and  the
 Minister  will  reply  on  अ  morning.

 One  more  thing.  May  I
 appeal

 to  the
 hon,  Members  to  allow  new  Members  to
 make  maiden  speeches  for  five-ten
 minutes.  Let  them  have  a  chence  in
 this  Demand  with  which  every  Member
 is  in  his  village  or  town.  There-
 fore,  if  new  Members  who  have
 not  spoken  already,  are  given  ROME  time
 inthe  Demand,  it  will  be  a  maiden  speech for  them.  I  would,  therefore,  appeal
 toallthe  parties  to  give  time  to  the  new अ  five  or  ten  minutes.

 HRI  TYOTIRMOY  BOSU
 uno)  "Mr.  Speaker,  si  footee efroneous  hay  on

 are  equating  ve iiite  Attention  with  क
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 notice  under  Rule  377.
 I  weuld  request

 you  to'kindly  look  into  the  matter  rod
 teue  necessary  directives.

 PROF.  P.  ७  MAVALANKAR
 (Gandhi  Nrger)  :  Mr.  Sperker,  Sir,
 you  just  now  said  that  the  entire  Heuce
 wants  extension  of  time  for  di:-cu:sirg
 Demands  relating to  the  Ministry  of
 Agriculture  and  Irrigation  end,  therefcre,
 today,  the  House  will  discuss  there  De-
 mands  and  the  Minister  will  reply  cn
 Monday.  My  difficulty  is  this,  that  the
 Government  first  changed  the  time-teble
 of  the  order  of  discussion  of  there  De-
 mands,  which  was  given  to  us  incdvence.
 The  Ministry  of  nal  Affairs  wes  to
 be  discussed  first,  but  the  ordcr  was
 changed  by  the  Minister of  Parli:  ment:  ry Affairs  by  consulting  scme  Members.
 T  find  that  everyday,  a  couple  of  hours
 are  addded  to  every  Ministry  with  the
 result  thet  the  time-table  which  was
 printed  by  the  Lok  Sabha  Secretariat
 and  given  to  us  and  on  the  basis  of  which
 we  have  been  organisirg  our  pregrrmme for  going  to  our  constituencie:,  public
 meeting.  etc.,  is  not  follcwed.  rnd  we
 cannot  enticipete  when  the  Demends
 relating  to  the  Ministries  we  w:nted  to
 participete in  will  come  up  for  dis  cursicn. That  is  one  difficulty.

 Secondly,  as  you  rightly  pointed  cut,
 Sir,  some  Ministries  will  be  ccmpletely

 lotined  because  no  time  wil  be  left
 ‘diseursing'them.  Let  us  treat  this

 Ministry  of  Agriculture  and  Irrigaticn as  an  exception,  first  and  last,  end  there
 should  be  no  more  extension  of  time  for
 other  Ministries,  otherwise  we  will  find
 that  the  time-tablewill  be  d'siccated
 and  a  number  of  importent  Ministries
 will  heve  no  time.  I  would  request
 you  to  go  ahead  on  this  basis.

 MR.  SPEAKER:  Whenthe  Busi- mess  Advisory  Committee  meets  on
 Mondry  or  Tuesday,  thir  weuld  be
 discussed  end  a  decisicn  trker,  In  the
 House,  you  cen  never  decide  this.
 Some  hon.  Members  would  try  :  Let
 us  dicenrs  it;  others  would  sry  thet  they do  not  went  to.discuss  thir,

 औ  राम  लाल  राही  (सीरीज)  :
 अध्यक्ष  महोदय,  माननीय  सदस्य  ने  शो
 प्रश्न  उठाया  है-समय  न  बढ़ाये  जाने  के  सम्बन्ध
 4-3  शिवेष्ट  करना  चाहता  हूं  कि  कृषि
 और  सिंचाई  मंत्रालय  की  मांगों  के  सिने  समय
 निशित  कप  के  बढ़ाता  आना  भाइये,  क्योंकि
 यह-कथा  धान  बेश  है  edad
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 अध्यक्ष  भोज्य  :  समय  बड़ा  दिया  है,
 अब  आप  बैठ  जाओग ेin

 ी  रघुनाथ सिंह  बर्मा  (मैनपुरी)
 माननीय  अध्यक्ष  महोदय,  कृषि  मंत्री  औ  न
 जो  अनुदान  मांगें  प्रस्तुत  की  हैं,  में  उनका

 समर्यन  करता  हूं  -  और  aft  मंत्री  जी  के  प्रति
 धन्यवाद  कद  करता  हूं  nr  कृषि  के  ऊपर  इस  वर्ष:
 तीस  प्रतिशत  बजट  का  खर्च  होने  जा  रहा  है
 यह  स्वागत  योग्य  बात  है  ।  खेती  और  सिचाई
 देश  की  मुख्य  समस्याएं  है  ।  भारत  एक
 कृषि  प्रधान  देश  है।  यहां  1oe-78  प्रतिशत
 किसान  रहते  हैऔर  यहां  की  आय  का  द्वय
 साधन  खेती  है  ।  इसी  से  किसानों  की

 जीविका  चलती  है  भौर  देश  को  लाभ  मिलता.
 है।  लेकिन खेद  की  बात  है  कि  यहां  के  अप्राकृतिक
 साधनों  का  सही  उपयोग  नहीं  हो  रहा  है  We

 आज  भी  पूरे  देश  में  खेती  के  सिए  सिंचाई
 नाममात्र  को  उपलब्ध  है  ।  में  उत्तर  प्रदेश
 विधान  सभा  का  सदस्य  रहाहै  |  वहां  पर
 पब्लिक  एकाउंट्स  कमेटी  की  रीडिंग

 में  मैने  इरीगेशन  सैक्रेटरी  से  बर्छा  था  कि
 आपके  पास  कोई  योजना  है  कि  इतने  टीमों  में
 पूरे  देश  में  भूमि  को  सिचाई  योग्य  हो  जाएंगी  r
 वे  कोई  उत्तर  नहीं  दे  सके  in  श्रीमन्‌  आज  भी
 हमारे  देश  में  25-30  प्रतिशत भूमि  पर
 ही  सिंचाई  हो  रही  है  ।  हरियाणा  और  पंजाब
 को  छोड  कर  सभी  अमल  यही  स्थिति  है

 हमारे  यहां  सिचाई  मुख्यतः  नद्दी,  तालाब,
 और  नहरों  से  होती  है  ।  हमारी  नदियों  में
 अरसात  में  पानी  आता  है  पौर  वह  बह  जाता
 है।  उस  पानी  का  आज  तक  सरकार  कोई

 प्रबन्ध  नहीं  कर  सकी  है।  बरसात  के  पानी  से
 बाढ़ें  आती  हैं  कौर  सारे  रवी  अत्तर  प्रदेश,
 बिहारभौर बंगाल  के  हिस्से  रव  आठों  में  डूब
 आते  &  1  काफी  हिस्सा  अह  जाता  है  और
 फसलों  को  नुकसान  होता  है।  हमारी  नदियों
 पर  अडे  बड़े  a  होने  चाहिएं  जिससे  जमीन
 की  सिचाई  हो  सके  और  हजारों  आदमियों  का
 जो  जन-धन  का  नुकसान  होता  है  चले  उनको
 अचाया  जा  सके  t  इससे  पति  की  भी  हरम क्ति-
 होनी  ।  ae
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 [*  रघुनाथ  सि  वर्मा]
 किसानों  को  जो  बिजली  दी  जाती  है,

 वह  उसे  मिनिमम  गारन्टी  पर  नहीं  दी  जाती
 है  ।  बिजली  के  अभाव  में  पावर  थ  सिंग
 के  लिए  गेहूं  रह  गया  हम  इसको  नहीं  कर  पाये
 क्योंकि  हम  इलैक्शन  में  धूम  रहे  थे  ।  काफी
 जगह  यद  रह  गया  ।  मेरे  लोक  सभा  क्षेत्र
 मैनपुरी  में  बिजली  नदीं  दी  जा  रही  है  1  मैं
 समझता  हैं  कि  गल्ला  अब  भी  पड़ा  होगा।
 इसके  लिए  बिजली  वी  जानी  चाहिए  ।  मेरा

 सुआव  हैं  कि  कार श्वानों  को  बिजली  रात  को
 दी  जाये  और  किसानों को  बिलों  दिन  मैं
 दो  जाए  जिनते  ती  को  तरीको  हो  सके
 और  कितान  को  फप  का  भो  नुकसाननहो  |
 मेरे  प्रदेश  के  अगरा  डिवीजन  के  सभी  जिलों  में
 एक  मुख्य  समस्या  यह  है  कि  किसान  पकड़
 लिए  जाते  हैं  और  उनको  हजारों  रुपये  छुड़वाने
 में  देने  पड़ते  हैं।

 जनना,  चंबल,  सैंगर  नदियों  का  अहुत
 अड़ा  बोहड़  क्षेत्र  पड़ा  हुआ  &  1  बहे  शामिल
 एशिया है जिसमें है  जिसमें  बहुत  से  बदमाश  और  डाकू
 रहते  हैं।  इस  क्षेत्र  को  ठीक  करने  के  लिए
 इस  बीहड़  क्षेत्र  का  विकास  किया  जाए  और
 इस  प्रकार  के  औपड़  जो  और  प्रदेशों  में  भी  हैं
 उनको  भी  चौरस  किया  जाए  ।  इन  वाहनों
 से  काफी  कृषि  योग्य  भूमि  मिल  सकती  है
 जिसको  भूमि शो नों में  बांटा  जा  सकता  है।

 मैनपुरी,  उन्नाव  जिले  में  सब  से  अधिक
 ऊसर  भूमि  है।  इसको  केन्द्रीय  सरकार

 सहायता  देकर  कृषि  योग्य  बनाये  |  यह  हजारों
 एकड़  बंजर  भूमि  है  इसको  कृषि  योग्य  बनाया
 जा  सकता  है  t  कृषि  योग्य  बनाने के  आद

 इस  भूमि  पर  हजारों  परिवारों  को  बसाया
 जा  सकता  है  जिससे  वहां  पर  सुरक्षा  होगी
 और  खेती  को  पैदावार  बढ़ने  से  देश  को  तरक्की
 होगी।

 मान्यवर  मेरा  निवेदन  यह  है  कि  तब  तक
 चेती  को  तरक्की  नहीं  होगो  जब  तक  कि

 उसको  उद्योगों  रुप में  स्वीकार नहीं  किया
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 जायगा।  अगर  इसे  उद्योग  के  रुप  में  स्वीकार
 नहीं  चिया.  जाता  तो  यहीं  हालत  बेती.
 की  रहेगी .  हम  दूसरों  के  ऊपर  अनाज

 के  लिए  भटकते  रहेंगे  1

 मेरा  एक  सुझाव  भौर  हैं  ।  कृषि  को
 देवी  प्रकोप  से  बचाने  के  लिए  फसल  का  बीमा
 होना  चाहिए  ।  विदेशों  में  हर  जगह  यह  होता
 है।  हमारे  यहां  भी  :सकी  शुबहात  होनी
 चाहिए।  मैं  अपने  कृषि  मंत्री  जी  का

 बहुत  कृतज्ञ  हूं  कि  वे  कृषि  के  जानकार  हैं।
 पहले  ऐसे  लोग  भी  मंत्री  बने  हैं  जिन्हें  मेड
 और  बाजरे  को  वाल  का  भी  पता  नहीं  था  ।

 मैं  मंत्री  जी  का  सुझाव  देता  हूं  कि  ओले  और

 आग  से  फसल  का  बीमा  हो  ।  इससे  किसान
 को  अधिक  पैदावार  करने  में  प्रोत्साहन
 मिलेगा  ।  मेरे  क्षेत्र  में  इस  वर्ष  एक-एक  गज

 ओले  पड़े  और  सारी  फसल  नष्ट  हो  गयी  ।

 25-30  गांवों  में  सब  HS  नष्ट  हो  गया  है।
 पेड़  पीछे  जो  पचास  वर्ष  पुराने  थे  उनकी  भी
 पत्तियां  भी  सूख  गई  हैं,  डालियां  सूख  गई  हैं।
 किसान  बहुत  परेशान  हैं।  उनको  अविलम्ब
 केन्द्र  की  ओर  मे  और  प्रदेश  सरकार  की  ओर
 से  भी  सहायता  देने  की  व्यवस्था  की  जानी
 चाहिये।

 खेती  के  साथ-साथ  किसानों  के  लिए  जो

 सहायक  धंधा  है  वह  पशु  पालन  का  है,  डेरी
 काहे  |  इसको  प्रोत्साहन  दिया  जाना  चाहिये
 बड़े  बड़े  किसान  अधिक  नहीं  हैं।  उत्तर  प्रदेश
 में  तो  कोई  भी  किसान  ऐसा  नहीं  हैं  जिसके  पास
 अठारह  एकड़  से  ज्यादा  जमीन  हो  ।  अगर
 किसी  के  पास  होगी  तो  गल्ती  से  उसने  रखी
 हुई  होगी।  जहां  का  किसान  खुशहाल  है  वहां
 का  मजदूर  भी  खुशहाल  है  ।  पश्चिमी  उत्तर
 अंदेश  में  मजदूर  के  पास  भी  गाय  भैंस  होंगी
 लेकिन  जबीं  हिस्सों  में  जिनके  आठ-आठ  और
 बस-दस  एकड  ज़मीन  भी  है  उन  के  पास  भी
 बाग  भैस  नहीं  हैं  दूध  पीने  के  लिए  1  आपको
 वहां  किसानों  को  उत्साहित  करना  चाहिये
 और  उनको  वित्तीय  सहायता  देनी  चाहिये  |
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 किसानों  को  समय  गर  राज  तक  आद,  पानी
 बीज  आदि  नहीं  मिलता  रहा  है  ।  मारिया
 साहब  बता  रहे  थे  कि  देश  में  तिलहन,  सरसों;
 लाही  की  पैदावार  कम  हुई  है।  इसके  कुछ
 कारण  हैं  इन  फसलों  पर  जो  दवाइयां  छिड़कने
 दीगईथींव बहुत  ही  गलत  दवाइयां
 *दीोगईयथीं। गेहूं  पर  रितु  की  बीमारी  सग

 गई  थी  जिससे  वह  पीला  पड़  गया  और  उसकी
 बालियां  खराब  हो  गई  t  शस  वास्ते  वहां
 पर  इसकी  पैदावार  नाम  मात्र  को  हुइ  ।
 सरसों  पर,  तिलहन  पर  और  लाही  पर

 मार  की  बीमारी  लगी  जिससे  पत्तियां  चिपक
 जाती  हैं,  भूख  जाती  हैं।  इस  वास्ते
 इनको फसल  नाममात्र  को  ही  हुई  है।
 इसी  तरह  से  आलू,  गोभी,  टमाटर  बैंगन

 आदि  पर  जो  बीमारियां लगीं  उन्होंने  इनकी

 फसलों  को  बरबाद  किया  और  दवाइयों  का
 कोई  असर  नहीं  हुआ  ।  चूंकि  जो  दवाइयां
 दी  गई  थीं  वे  गलत  थीं  इस  वास्ते  उनको
 छिड़कने  से  कोई  असर  नही  हुआ  1  मैं

 सस्ती  दरों  पर  दवाइयां  किसान  को  दी
 जाएं।  यहतमाम  जो  जावेद  एजेंसियां
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 उसको  खेती  में  लगा  दियाजाए तो  औज
 तक  नहीं  उपजता  है।  उस  पानी  को
 जानवर,  चिड़ियां,  तक  नही  पीती  हैं
 और  अगर  पी  लें  तो  मर  जाती  हैं।  इस
 वास्ते  मीठे  पानी  का  वहां  पर  प्रबन्ध  किया
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 है।  वहां  आठ.  दस  फोट  गहराई  में  थे
 बढ़ती  हैं।  एक  दो  गांवों  को  छोड़कर

 हमारी  तहसील  में  नाममात्र  के  लिए  भी
 पानो  नहों  दिया  जाता  है  ।  गंगा  को
 अपर  और  लोवर  गंगा  कनाल  और
 भोगनोडुर  आंत,  यह  दोनों  नहरें  वहां  हो
 कर  बहती  हैं  लेकिन  हमारे  जिले  को  पानी
 नहीं  सीमा  जाता  है।  इसलिए  आप  उत्तर

 'प्रदेश  सरकार  को  लिखे  ताकि  हमें  पानी
 मिले  और  रामगंगा  जो  योजना  बन  रही

 है  उसके  अन्तर्गत  अधिक  से  अधिक  पानी
 नदें

 SHRI
 Py De  pare  =  pe upport  the  De:  rants

 5  ‘by  the  जीम  for  Agriculture  arid
 Irrigation,

 First,  I  congratulate  the  Janata  Go-:
 yernmsnt.  for  giving  Agriculture  and
 Irrigation  the  proper  placs  of  importance add  for  more  funds

 ere
 been  provided for  Irrigation  and  ture.

 Till  now,  although  soms  of  our  freinds
 on  the  Congress.  beaches  have  been
 a

 that  gciculture  was  not
 neglected »  in  ‘actwal  experienczs, it  was

 The  tims  at  my  disposal  is
 EJ  seed,  and  so  I  will  not  बंड  into  the
 ~details,

 Fggatereeea tS Set Goverment for  having
 the  importance ggtical  ५५3 Salt  TS would  to  a

 attention  of  the  Agriculture  Minister
 to  the  urgent  uphill  task  ahead.  The
 age

 have  to  be  taken  up  in  such
 away  tha  £

 unemployment
 { in  rural  areas is  eradicated  with  the  progress  made in

 the  field  of  agriculture.
 उ  would  like  to  streas  that  «griculture

 the  bs
 be  Sr Reealg od

 oriented,  I
 ay is  bscause  at  present land  is

 ि
 pay  No te itwlll  be  irri

 nd  f=  the  exteat  of, tad.
 nto  ideration  — of  irrigation,  oa  cake  mt =

 °
 ite  10  cfores  and  some  pikes

 of  land  nm  will  have  eb
 te  ultimately

 on
 to  ey  fas  cm vators wi  wilinot  be  ina  todmprave ter  agricuftural  coonomy.
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 Irrigation So  far  as  dry-farmitg:  ogricultuce  is

 concerned,  the  main  point  is  this,

 ac the
 at  the  mercy  cd  =  Pa the  monyoon.

 म  fe4  rer] will
 g

 enty  of  yield eid  and
 Soy  wil  “ont  rain ty not

 help  them 1  get  any  eld  50,
 taking imto  oar  ae  this  >  Stress  shoul be  laid  on  helping  dry  farming.

 Bs  ieding  car
 food  production,  it  is

 necessary  that  we  should  produce  more and  we  should  be  self-sufficient.
 Sir,  much  has  been  said  about  improv- ing  cultivation  in  agriculture.
 It  has  beensaid  that  the  main  emphasis is  on  helping  the  igeiculturists,  In  prac-

 tice  that  does  not  seem  to  be  done.  The
 main  emphasis  should  be  ०.  offeri  ng  a
 remunerative  price  to  the  agticulturises, Unless  and  until  the  agriculturist  gets  a
 rmiinerative  price,  he  will  not  be  in- clined  to  luce  more.

 The  agricultural  Prices.  Commission is  va  there;  it  fixes  the  price  for थ  particular  sesso  taking  into  considera- tion  all  the  factors.  experience however  shows  that  the  Agricultural Prices  Commission  fixes  the  price  of
 foodgrains  by  taking  into  consideration
 that  the  industries  are  supplied  the  raw

 terial:  heal  ti  I
 ao  pe  ty  can  prove
 that  the  sgriculturiet  is  put  at  a  loss  singe he is  not  a  rem  ive  price  fer
 wratever  he  produces.  Ifanagriculturist is  not  given  a  remmunerative  price  for the inputs,  and,  if  he  is  put.at  a  loss,  how. do  you  expect him  to  grow  more  food  ? This  should  also  be  in  mind,.. Unless  and  until  you  give  him  a  remune- fative  price  you  cannot  expect  him  to
 produce

 more.  This  may  be  borne  in mi
 Now  coming  to  the  question  of  land

 ogi  tillers,
 I

 thie  the  jane Povror| ation  is  not  being  im:
 Properly,  Te  a  re  thet  the  it Government is  satisfied  with  kad  सु tion  enscted  by

 a
 oa Congres

 vetnment.  0  far  as  am  co Ishould  vay  that I  am  not  at  all  era with  the  legislation  enacted  by  the  Con-
 gress  Government.
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 S>  far.  as  tenants  are  concerned,  I
 ह 0... ड  that  thousamds  and  even  lakhs  of
 them  have  been  evicted  under  the  pro- vition:  of  the  Lund  Legislation  and, as  a  result,  have  becom:  landless,
 Taoough  the  rig  ¥  purchase  was  given to  th:  ten  mt,  am  afraid,  that  in
 miny  States,  iy  hss  not  been  imple- mented.  In  the  same  State  the  right  to
 purchase  the  land  is  not  given  to  the
 tenints..  I  would  like  to  know  from  the
 Goveram:nt—ht  Minister  whether
 he  would  do  something  in  the  matter.
 There  is  a  lot  of  scop:  For  improvement in  legistarion  and

 boric  lands  may  alro 2  diserit  prop

 MR.  SPEAKER  :  Will  the  hon.  M:m-
 ber  conclude  now  ?

 SHRI  0.  3.  PATIL:  I  shall  be
 eS  Sir;  Te  land  reforms  legis- ation  has  not  made  any  improvement so  far  as  landless  people  are  concerned.
 Bi the  year

 ee
 very  few  landlords  are

 aving  more  lands  as  compared  to  lakhs
 po  pelo  As  there  is  no  tire,  I  am  not ina  position  to  quote  the  figures  to  prove this.  So,  if  you  are  going  to  give
 land  to  the  landless,  then  those  who
 are  holding  more  land  should  not  be
 allowed to  hold  land  more.than  10  acres
 of  irrigated  land.  In  M th:  cs'ling  on  irrigated  land  has  been
 fixed  at  18  acres,  imto  considera-
 tion’  the  scarcity  of 1  in  the  coumtry it  is  mot  proper  to  allow  more  than.  10 acres  of

 ierigated
 land  per  farmer.  It  is

 only  wasn  th:  land  is  distributed  equally and  equitably  that  the  total  foodgrains
 production  will  go  up.

 Sr,  lakhs  of
 vibe

 in  our
 borg have  not  so  far  even  bsen  provided  wi

 d-itking  water  fecifity.  It  is  @  matter of Tegeet  that  the
 Gong  Se daring  th:  last  30  years  d  not  even

 provid:  drimelng  water  facility  inal)  the
 villages.  In  Msharashtra  alone  there
 are  19779  villages  where  drinking
 water  ficility  is  notavailable.  The  same is  th:  portion  in.  other  States.  of  our
 co attry.  1  would  request  the  prevent
 Goveen'  nt  thit  top  priority  should  be

 ven.  to  providing
 drinking  water  facility a in  the  villages  sasant is  not  ina

 porition  to
 Sa

 how  cag
 you  expect him  to  work  hard  on  the  land
 and!  produce  more,

 erosion  provision  has  been  inde  for  the State  र  Kerala,
 ae,

 ia  Maharashtra
 we  brive  a  long  co  line  of'720  ‘kilo-

 and  ‘there’  is  lot  of  sea  erosion.
 ॥...  ह.  vill  are:  or

 to  mike  som:  Rance for  anti-sea
 erosion  measures  in  the  State  of  Maha-
 rashtra,

 Sir,  the  monopoly  Ss scheme  is  being  operated  Maha
 rashtra.  The  Central ae  Government  ghee also  the  Central  f=  is  not  pre-
 pared  to  allow  the  Reserve  Bank  of  India
 to  help  the  Maharashtra  government  in
 this  matter.  The  Central  Government
 says  that  since  monopoly  procurement of  cotton  is  being  practised  only  in  one
 State,  it  is  not  desirable.  Thisis  not
 proper.  On  the  other  hand,  I  would  like to  suggest  to  the  Central  Government
 to

 atin  other  Sites
 cotton  procure- ment  in  o  Stares  and  see  thet  it

 a

 Prt  aig
 a  word  about  price  fixation

 uta  ि
 tural  commodities.  The  prices

 are  ing  fixed  without  अ  a  Pod

 A  erent  tatmaaton
 has  been  done  in  so

 pail
 us  the  dry  farming  agriculturists  vre

 annuity
 of  inputs  is

 the  1 same  as  used  culturists
 cultivating  irrigated  Bony  The  difference
 is  only  with  regard  to  the  availability of  water  for  the  crops.  So  far  as  the
 irrigated  land  is  d, there is  a guarantee  for  the  But in  the  case
 of  agciculturists  cultivating.  dry-farming
 land,  the  po-ition.  is  di  Here

 cortiee
 Rot get  eld  in  pro-

 bd
 the  i  in  the  dry-

 =
 lands,  मे  the  Govern-

 mentshould  fix  two  different prices,  that

 गई
 sa  पीट कह

 to  the  consumers  at  a
 common

 iy ‘al. bag  I  hope  the  hon,  Minister

 hn  nape  g
 a

 hg
 al  all  my  sug

 a  and  help  the  dry-farming  lend
 cultivators.



 3  D.G..  1977-78—Min,

 [Dr.  Sarojini  Mehishi]
 has  grt  tc  be  a  very  effective  machinery
 for  Piplementing  the  plans  and  pro-
 grammes.  In  the  absence  of  effective
 machinery,  one  can  easily  antici
 what  the  result  is  gcing  to  be.  It  is
 mot  thet  the  increased  allocaticns  have
 not  been  made  in  the  eaclier  years.  But
 the  question  is  that  there  has  gt  to  be  an effective  machinery  evelved  fcr  this
 Purp  se.  New,  the  avthcrities  may
 argue  that  this  additicnal  27%  is  ह  ing
 to  mect  all  the  additicnal re  and  cther
 things,  and  there  weuld  mt  be  any
 further  erosion  in  the  capital  ecsts  and other  inputs  that  may  be  used  fi  r  agricul-
 ture  and  irrigetion  purpi  ses.  But,
 cr  crurse,  because  these  are  labc ur  in-
 tensive  areas,  there  will be  erent:  n  and  we do  net  know  to  what  extent  we  will  able

 to  reap  the  benefitscut  of  this  27%  in-
 creased  allceation  and  specially  in  the
 rural  cector,.it  is  again  t  be  scen.  In
 the  ficld  «  f  irrigativon,  no  deubt,  pre  grees has  been  made,  But  the  progress  has
 been  rather  slow  in  spite  11  the  best
 intenti-ns  of  the  Gevernment  and  the
 best  efforts  made  on  their  past  alzo.
 The  Jand  breught  under  irrigation  was
 आ  milli-n  hectares  in  1965-66.  But
 the  pn  gress  was  rather  sk  w  in  ‘1970-71.
 Tt  was  38  million  hectares.  In  1971-72; it  was  38  6  million  hectares.  पा  1Q72-
 73,  it  was  39°2  millicn  hectarcs.  In
 1973-74,  it,  was  4o  milli.  hactares
 were  under  irrigation,

 From  the  sbeve  figures,  we  can
 very  casily  see  the  progress  made  and
 it  was  very  slew.  The  majer  irrigaticn
 Projects,  the  medium  irrigation  and  also
 the  minor  irrigation  projects  oo  uld  net
 be  successfully  carried  cut  cr  cculd  net
 be  completed  within  the  given  time.  As
 a  result  of  rise  in  price  of  inputs  and
 on  account  of  delay  in  the  implementa- tiene  f  the  schemes,  there  was  no  substan-
 tial  achievements,  Moret  ver,  there  is
 a  big  gap  between  the  actual  crmple- tion:  f  the  project  and  the  actual  utilisa-
 ticn  ef  आ]  the  efforts  that  were  being
 made  available.  New,  hiw  far  the
 Gi  vernment  is  gcing  to  make  efforts to reduce  this  gap  between  the  प  mpleticn
 and  utilisation  of  the  prc  ject, is  to  be  seen,
 In  regrd  to  the  availingcf  the  Irrigaticn
 facilities  the  farmera  and  the  pe:  pie  who
 are  concerned  with  the  culrurel
 activities  has  got  to  be  educated  pro-
 perly.  As  you  knew  the  Tungabhadra
 pr  ject  was  completed  Ieng  ago.  But  the
 pet  ple  did  net  know  hc w  to  use  the  water
 and  they  had  tc  be  educated;  even  ncw
 they  are  in  the  precess  cf  being  edu-

 SHRI  P.  _RAJGOPAL  NAIDU
 (Chi  oon)  ;

 उ  am  sorry  Sir.  The
 ra  have  not  been  given  facili

 to  utilise  the  water  there.
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 DR.  SAROJINI  MAHISHI  :
 Chairman  the  Tungabhadra

 water  to  be  used  and  the  maximum
 utilisation cf  weter  has  got  to  be  fixed.
 If  that is  net  dene,  in  course  of  time, within  a  pericd  ¢f  25  years  cr  so,  we
 would  be  required  to  resort  to  drip  irri-
 gation,  ‘therwise  the  water  res-urces
 weuld  be  dried  up.  If  this  is  the  case
 and  this  is  what  is  anticipated,  we  have
 getto  see  how  best  we  can  use  the  water
 that  is  available  tc  us,  Now  as  it  stands
 today  the  Irrigation  Act  at  the  State
 level  makes  certain  previsions  fcr  fi  rm-
 ing  a  crop  pattern.  We  hae  not

 “t  nati  nal  crop  policy  in  our  ccuntry. he  er  pping  pattern  can  be  decided
 by  the  State  Governmenis  also  if  the
 Centre  c  naiders  it  as  @  cemeurrent
 subject.  If  yu  can  givea  directive  to
 that  effect,  the  en  pping  pattern  can
 be  evelved.  There  are  certain  crc  ps which  require  a  ket  Cf  water  whereas
 other  er  ps  do  net  require  gc  much  cf
 water.  Can  the  irrigationr!  _  facilities
 be  given  to  all  areas  equelly?  The Chairman  cf  the  Tungabhadra  Pi  jéct,

 1  remember,  remarked  :  “Water
 is  allewed  to  की  w  inte  the  fields  +  ver-
 night,  ‘The  farmer  gets  up  in  the  ea:ly
 morning  to  cksc  the  top.  And  the
 weter  will  be  flowing  af  ngwith  the  sc  il
 there  and  one  fine  merning  he  will  find
 that  there  will  be  no  sc  il  left  t

 Lae anything,  Of  ccurse,  1  do  net  ink
 such  a  situation  willcrme.  But  cne  has
 get  to  be  very  careful  abe णा  it.

 food  and  during  these  years  cur  agri-
 cultural  produce  had  not  gone  beyond

 facilities  are  given  on  a  Very
 to  certain  cropa,  Fer  example,  70

 suger-cane

 facili  Sir,  even  levy
 facilities:  ‘ween  fixed’  in  such  8

 way  tha
 ig Waseem tn! India  et  india.  in  South

 5



 fae
 and  what  amount  of

 facilities  au  wasted.  If
 towards  other

 =  agricultural  produce  can
 nly  more.’  Ido  “net  “know  why
 is  a  flair  for  growing  -  sugarcane

 the  country.  Everybcdy  is
 ्

 in  fer  su
 gar-cane,  su

 khandsari  '  fie  ‘ry.  Today
 ndsari  Association  has  also

 5

 अरि

 n  to  the  effect  the

 x
 प्  relief  sho  ld  be  given  to
 cise  “duty  relief  was  given  to

 fast  year.  “Whether  it  goes  to  the
 orto”  the’  consumer—nobody
 Certainly  it  goes  to  the  mill

 No  Government  उं  cer-
 interested  in  patronising  a  few who  are  manufacturing  sugar

 Fiye'  times  “more
 ममा es  are  diverted  towards  the  $

 Other  f  od  crops  require  म  sth
 rrigaticnal  facilities,“  This

 sugar 4  m*nths  ‘crop  taking
 water,  fertilizers  and’  other  “fad

 that  are  given  to  cultivable  laid.
 ern  is  evolved,  a  national  crop

 is  evolved  and  if  certain  areas  are
 fer  gréwing  ‘specific  crops,

 t  may  be  possible  fcr  us  to  have
 ural  produce  te  the  largest  ex-

 mourc  untry.  With  70%,  of  people
 in  agriculture—this  being  one

 biggest  occupaticns  in  our
 ntry  we  may  not’  be  required  to  go  to

 ler  countries  fer  food  and  we  may  be

 Hf-reliant
 i in  this  matter.

 क  the  problem  cf  irrigational  facili-
 is  a  very  important  one.  If  ‘the

 are  very  costly,  the  cutput  is
 ally  gcing  to_be  ccstly.  The

 rrates  in  certain  parts  cf  the  cc  untry
 ry  high.  In  northern  India  they

 enot  high,  whereas  in  Scutern  India
 Water  rates  are  high.  As  compared

 investment  made  by  the irrigation
 in  the  area  over  an  acre  cf  land,

 ater  rates  are  nct’  bigh.  On  an
 nearly  Rs.  6000  are  invested  on

 acre  ¢f  land  fcr  irrigaticn  facilities.  A
 gives  Rs.  40  in  Karnataka’  for

 Rs.  24  for  paddy  and  Rs.  16  for
 crops.  If  may  be  a  little  less  or  a
 nore  in  ther  parts  but-in  ncrthern
 it  is  the  least.  ‘If  these  facilities

 diverted  towards  ~other  cro

 es
 ane”

 सनेश
 Nothing:

 sho
 Noid  song

 overnight.  Policy  has  &  to

 into
 Tt  has

 see
 aplen

 we

 with  great  care  and  cautions  input

 poly,  हु
 how.  can  outputs  be

 eeu give
 by

 pricé  to  ‘the cul
 a  other  levelwwe.

 Sapp  otha oat
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 to  consumers  at  very  low  prices.  Hc w
 is  this  to  be  reconciled  ?  Fertilisers is  the  most  important  input  for  agricul-
 ture.  The  cost  of  chemical  fertilisers has  risen  like  anything.  “It  has  gone  up to  2800  per  tonne  of  urea.  The  official
 advisers  give  their  advice  to  the’  mi-
 nisters;  the  minister  may  be  a  good  con-
 ductor  “of  advice  or  a  bad  conductor  and
 he  may  throw  it  out.  Even  then  advice
 is  given  and  it  is  carried  out  in  such  a
 way  that  imported  ||  fe  rtiliser  is  cheaper
 and  indigenous.  fertiliser

 t
 is  sold  at  ahigher rate.  In  order  to  equate  the  two  “Some

 concessions  and  deductions  and  subsidies
 are  given.  I  do  not  know  how  this
 policy  works.  The  cost  of  puting’  ‘up’
 fextiliser  plant is  going up  tke

 aes Investment  in  Mangalore  hemicals
 and  Fertilisers  went  up  a  Rs.  45
 crores  to  Rs.  109  crores  for  a  prodution of  1000  tonnes  per  day;  urea,  ~  Fer
 IFFCO,  it  has  gone  up  to  Rs.  200
 crores  for  the  same  1000  tonnes  urea.
 If  cost  of  plant  is  going  up  like  this,  ‘how
 can  the  cost  of  production  of  fertilisers
 be  less?  At  one  stage  government said  that  naphta  was  in  short  aupply  “and
 naphta  based  plants  were  sought  to  be
 converted  into  furnace  oil  basec  ones.
 After  that  it  was  stated  that  naphta  was
 in  surplus.  If  the  present  government were  to  ‘say  that  this  was  donesduring»  the
 -prévidus  tegime!  =I  can  only  «say  that
 arguments.  do.  not  cure  the  diseases.  Tt
 isnot  a

 eo
 matter  ;  it  is  मे  ‘national

 question.  8  has  to  be  lookd  into.

 उ  have  got  a  few  words  to  say  abc  ut
 cotton.

 प
 staple  cotton  was  needed ; ‘fésearch  in  our  couritry

 they  provided  this  ~  -particular
 a dong  pee

 ‘cotten  and  peo  le  too
 it  pitt

 ea _enthusiasm—  “think
 |  he

 Varal  ety.  “Sééeds  Were’  sclc

 i
 a  is

 क्  म
 next  ‘year  it  was

 sold  at  Ss  150°  a  What.  guarantee
 is  there  that  the  farmer  ‘would
 get an  adequate  price  for  his  cotton  ?
 Can?  government  ‘give  an  ‘assufdnce  रे
 ‘He  is'to  invest  ‘so  much  money-in  irri
 gational’

 facilities,
 purchase  of  fertilisers

 and  80  on,
 ws

 he  is  not  able  to
 get  gti sues  for  crop.  Why’  ‘should
 he  go  ~  “for  a  cotton  productjon  ?
 The-  Coeesn  ‘Cerportion-of  India;  which
 can  control  the  market  with  a

 Lod stock  of
 eae

 has  been  सुर  ee Dh

 :
 ि  ज्  मि  प ५  wy  si

 country.

 देश  क
 “mbt  the  ‘mills  be.  possessing

 zie
 4wo  or  three  years.to  come

 ERS.

 the  Tian grow fed  Peng  Wilk
 fibres  fcr
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 10  a  question,  I  learnt,  that

 one  he,  "date  of  Beane  of  the  L.C.
 oO te  the  date  of:  getting  the  cotten  import-

 ed  the  period  is  not  less  than  9  months. ant

 हा  imported.  But  the  Indian

 oma  Pear  encouraged  to  grow
 ए  re  cotton.
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 the  land  and  maximum  production  is
 the  objective,  which  is  very  laudable.
 If  the  landless  farmer  is  going  to  be
 involved  in  this  operation,  let  him
 also  be  given  some  post-operational  faci-
 lities.  In  surgery,  post-operative  care
 is  equally  important,  rather  more  im-
 portant,  than  care  taken  in  the  earlier
 period.  The  same  is  the  case  with
 land  reforms.  The  farmer  has  to  be
 helped  and  given  all  encouragement.

 So,  a  policyhastobe  evolved  and  the
 positive  aspects  of  that  policy  have  to  be
 carried  out.  [tis  no  reply  to  say  that  al
 the  troubles  are  due  to  the  policies
 of  the  earlier  government.  We  have
 to  answer  the  people  of  our  country  and
 we  have  got  to  see  that  positive  aspect
 and  what  maximum  benefit  out  of  these

 ater,  ‘Lhere  are  a  number  of  bye-

 products  like  alcohol,  plastic  materials,
 resin,  citric  acid,  etc.  If  they  are  not

 things  can  come  out.  Therefore,  Sir,
 under  the

 SS
 would  like  te

 request  the  Minister  and  the  Gevern-
 taken  out  and  processed  properly,  Li  ment  that  we  shall  have  to  evolve  a  very
 will  the  cost  of  the  main  product  effective  machinery  for  the  implementa-
 brougbtdown  ?  tion,  There  is  a  big  gap  between  plan-

 ning  and  actual  implementation.  I  hcepe
 that  positive  efforts  will  be  made  in  this
 direction  to  reduce  the  gap  and  see  thar
 what  we  promise  to  the  people  and  wha.
 our  people  deserve  and  what  are  expected  |

 it  coopera- There  are  primary  credi
 tive  societies  at  village  level,  but  credit
 is  not  given  in  time.  The  farmers  re-
 quire,  apart  from  short-term  credit,  of  the  Government  are  being  given  to  the

 long-term  credit  for  long-term  purposes  people  of  our  country.
 a  |

 like  improvement  of  soil
 an  Ls  ee  Sir,  ie  acl  in  our country  eee

 great  extent,  the  branches
 a

 the  na
 oe

 fertile.  There  is  a  saying:
 aliseq  banks  in  the  rural  areas  ट  थ
 to  the  needs  of  the  farmers.  The  de-  “बहु रत्ना  बसु  ब्रा
 posits  in  the  nationalised  banks  from  ‘That  means,  mother  earth  has  got  many
 rura]  areas  has  increased.  Butthe  pro-

 orth
 in

 asic  woe
 If  we  try

 =  fulfil
 “न  down  all  these plans  and  programmes  that  we

 fitability  of  the  banks  has  gone
 aie  have

 gor,
 well  and  good.  Otherwise  so

 from  8  to  1  per  cent  even  thoug’  many  have  picked  up  the  gems  from  with-
 deposits  have  increased  tremendously.  in  mother  earth,  I  would  say,  may  you
 I  do  not  know  whether  the  banks  also  pick  up  a  few.

 were  required.  to  write  off  the  bad  Sir, I thank  time you have
 debts  in  the  agricultural  sector  or  in  given.
 the  industrial  sector.  If  it  is  in  the

 थ
 agricultural.  sector,  wa

 should
 be

 an
 प्रो०  शोर  सिंह  (रोहतक)  :  अध्यक्ष

 te  get  a  clue  as  to  why  an  under  wha
 conditions  these  were  written  off.  महोदय,  हमारे  देश

 की  so  अतिशत  जनता

 छोटे  छोटे  गांवों  में  रहती है  और  जो  हमारे

 in  certain  States.  I  once  had  occasion  देश  की  वर्किन्ग  पोपुलेशन  है,  काम  करन

 to  meet  a  Divisional  Commissioner,  an  वाले  लोग  हैं  उनमें  से  72  अतिशत  से

 able  officer  and  I  was  surprised  when  ज्यादा  खेती  के  काम  में  लगे  हए  हं  ।

 न

 Lang  reforms  have  been  carried  cut

 he  said,  “We  distribute  the  land  not
 for  growing  more  food  or  other  pro-
 ducts  but  for  fulfilling  the  psychologi-
 cal  need  of  ‘the  landless  farmer  that
 he  also  posseses  land!”  15  that  the
 objective?  Maximum  utilisation  of



 ीपुलेशन  में  से  -13--करोड़  चेकिंग

 फैपुलेशन  खेती  के  आधार  पर  पलती

 है।  इसलिए  खेती  हमारे  देश  का  बहुत
 बड़ा  धंधा  है।  आइवरी  इंडस्ट्री  इसको

 कहें  तो  उचित  होगा।  सब  से  बड़ा
 होग  इस  देश  की  खेती  है,  कृषि  3,1

 कृषि  के  द्वारा  50  अतिशय  हमारे  देश

 की  नेशनल  इन्कम  में  कंट्रीब्यूशन  होता

 है इसी  से  लोग  पेट  भरते  हैं;  इसी  से

 33  करोड़-जो  पशुधन  है  उसको  चारा

 बेते  है  मोटा  अनाज  उनके  लिए  पैदा

 करते  हैं;  उद्योग-धंधों  के  लिए  कच्चा

 आल  पैदा  करते  हैं  और  करोड़ों  आदमियों

 को  रोजगार  देते  हैं।  यह  इतनी  बड़ी

 प्राइमरी  इंडस्ट्री  है,  लेकिन  अभी  तक  उसके

 अपर  जितना  खर्चे  होना  चाहिए.  उस

 अनुपात  से  जिस  अनुपात  से  काम  मिलता

 है लोगों  को  और  देश  की  आमदनी  में
 इसका  योगदान  2,  उसके  मुताबिक  अगर

 देखे.  तो  कृषि  को  अहुत  कम  पैसा  मिलता
 है+  इस  बार  अयत्न  किया  है  इधर

 उधर  से  खींचखांच  कर  कुछ  परसेंटेज

 बढ़ाने  का  जो  कि  30  परसेंट  बनता  है,
 जबकि  वाकई  में  ऐसा  है  नहीं।  जब  so

 प्रतिशत  आदमी  खेती  पर  गुज़ारा  करते  हैं
 (72  फीसदी  आदमी  यहीं:  से  रोजगार

 पाते  हैं  उसके-बाद  बजट  का  30  अतिशय

 इसको  देना  बहुत  कम  है।  इस  30  प्रतिशत
 में  पानी,  बिजली  और  दूसरी  सर्विसेज

 मिला  कर  और  फर्टिलाइज़र  का  खर्चा  उस

 भें  डाल  दें  तब  मिलाकर  30  प्रतिशत  होता

 है, जो  वाकई  में  बहुत  कम  है।

 ं

 ज  4  अ

 ऊ
 लें.
 नहीं
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 देश  की  आबादी  बढ़ती  जो  रही  है,

 60  करोड़  से  बढ़कर  7o  करोड़  हों

 जाएगी  और  इस  शताब्दी  के  अन्त  तक

 100  करोड़  हो  सकती  है।  तो  नई  जमीने

 कहीं  से  नहीं  आने  वाली  है।  जमीन  की

 कमी  होती  जायगी  जितने  उद्योग  धंधे

 बढ़ेंगे  और  आबादी  बढ़ेंगी।  तो  जमीन  की

 मात्रा  कम  होने  वाली  है।  थोड़ी  सी

 जमीन  से  हमको  ज्यादा  पैदा  करना  है।

 हमारे  पास  पानी  के  थोड़े  से  सीमित

 साधन  हैं  और  उन्हीं  की  मदद  से  ज्यादा
 पैदा  करना  है।  इसलिए  सबसे  ज्यादा

 जरूरी  यह  बात  है  कि  हम  खेती  को  भी

 एक  इंडस्ट्री  माने,  उग  -धंधे  की  तरह  से

 हम  इसे  पर  विचार  करें।

 m2"  505
 “[MR.  Deputy  SPEAKER  in  the  Chair]

 लैंड  और  वाटर  दोनों  ही  स्कैनर्स

 कमोडिटीज  हैं  दोनों  सीमित  -हैं।  पानी

 और-जमीन-का-इस्तेमाल किस  करह  से
 करें,  इसकी  तरफ  ध्यान  जाना  चाहिए
 लेकिन  अभी  तक  पूरा  ध्यान  गया  नहीं

 है।-  अच्छी  से  अच्छी  जमीन  आबादी  के

 लिए  दे-देते हैं  शहर  बढ़ते  जारहे  हैं;
 तो  बढ़िया  जमीन  ले  लेते  हैं,  उद्योग  धंधों

 के  लिए  अच्छी  ज़मीन  ले  लेते  है।  इबादत

 और  उद्योग  धंधों  के  लिये  थोड़ी  सी  घटिया

 जमीन  को  लेने से  भी  काम  चल  सकता  है
 लेकिन  उधर  ध्यान  हीं.  दिया  जाता  ।

 मेरे  पव  वक्ता  ने  कहा  कि  बहुत
 सारी  ऐसी  फसलें  हैं;  जोहर  जमीन  और

 जगह  में  पैदा  नहीं  हो  सकती  हैं।  अगर  पैदा

 करते  हैं,  ्तो  उत्पांदन्ककम  होता  कहत

 मेरा  सुझाव  हैं  किराया  टैस्टिंग  देश  में

 बहुत  बड़े  पैमाने  पर  होनी  चाहिए।

 अभी  होती  तो  है,  लेकिन  बहुत,  कम:  होतीं

 है।  हमें  देखना  चाहिए  कि  किसी  जमीना

 में  क्यो  पैदा  हो  सकता  हैः  और+  वही
 फसल  उस  में  बोए ?  फसल  के  रसिक

 से-जमीन  में  पानी  भी  अलग-अलग  सची
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 भैं  चाहिएँ।  फैन  की  खेती  के  लिए  ज्यादा
 कनी  चाहिएं  कहीं  के  त्ति एं  उससे  कौमें  और
 भीटे  आने  के  लिए  उससे  भी  कम 1

 किसी  की  अगर  और  काम  नहीं  मिलता  है;
 तों  वह  खेती  पर  आ  जाता  है,  यह  नहीं
 होना  चाहिए।  खेती  भी  एक  उद्योग  है।
 हमारे  देशों  मैं जी  पानी  उपलब्ध  है,

 चह  17  करोड़  हेक्टर  मीटर  है,  इसके
 अतिरिक्त सारा  पानी  बहकर  समुद्र  वग़ैरा

 में  चेला  जाता  है,  लेकिन  जो  कुछ  बचता
 है,  वह  17  करोड़  हैक्टर  मीटर  हैं  ।  लेकिन

 इसमें  से  भी  हमे  विले  4  करोड़  हैक्टेयर  मीटर
 पानी का  उपयोग  कर  पांडे  हैं,  बाकी  13

 करोड़  हैक्टर  मीटर  पानी  का  इस्तेमाल  हम

 नहीं  मेरे  पाए  हैं।  4  करोड़  हेक्टर  मीटर

 में  कुछ  ऐसा  भी  है  जो  नहरों से  आती  है,

 कुठ  जमीन  में  नीचे  पाउन्ड  वीटर  है
 उससे  लेते  हूँ  इसके  अलावा  5  करोड़

 हैक्टर  भीटर  पानी  को  ह्म  और  इस्तेमाल
 करें  संकते  हैं।  सारे  पानी  का  इस्तेमाल
 तो  नहीं  करे  सकते।  सेब  जगह  बाँधे

 बनने  चाहिएं,  लेकिन  हर  जगह  उसके  लिए
 साइट  नहीं  है।  वैस्टेन॑घाट्स  में  काफी

 सारी  नेदियां  हैं,  लेकिन  वहां  साइट्स  नहीं
 है  कि  बाँध  बन  कें  ।  बहीँपुवि,  गंगा  पर

 भी  पानी  इक्कटूठों  करेने  की  कोई  जगह

 नहीं  है।  लेकिन  जो  कुछ  भी  हिसाब  अबे

 तक  लगाया  गया  है  उससे  कता  लगा  है
 किं  5  करोड़  हैक्टर  मीटर  पानी  का  और

 हम  इस्तेमाल  करे  सकते  हैं।  अगर  यह

 इस्तैमाल हो  जाए  तो  जो  आब  हैक  25

 फीसदी  जमीने  को  पानी  मिलता  है  बह
 50  फीसदी  से  अधिक  जमीने  की  मिल  सकता

 हैं+  जिस  धिन  यह  हो  जाएगी  जस  दिन  हमारी
 खेती  की  व्यवस्था भी  ठीक हां  जाएगी3
 जमीन से  हमें  उत् तनीं  ही  पानी  निकालें

 सकेंगे  जितना  आतिशे  के  दिनोंमें रिस के में  रिस  के
 नीचे  चला  जाता  है।  उससे  ज्यादा
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 निकलेंगे  तो  पानी  का  लेवल  बहुते  नीचे

 चेला  जाएंगे  और  निकालने  की  कॉस्ट
 ज्यादा  हो  जाएगी  ।  लेकिन  अंबे  तेघें  एक.

 चीज़  की  क्स्फे  ध्यान  नहीं  यां  गयो  हैं

 जितनी  हमारी  नदियां  बहती  हैं,  जेब  वहं

 सिख  जीतीं  हैं,  तो  इनके  रेत  के  नोचे
 थोडी  गहिरी  पेर  ही  पीनी  निकल  आतीं

 है।  जिसे  समय  बरसाते  नहीं  होती  है;

 उस  समय  नंदी  के  किनारों  के  मेंजेदींक

 उंगूवबैलं  और  कुएँ  लंगा  दिए  जाएँ  ती

 जी  पानी  रेत  के  नीचे  हैं  वह  मिसाली  जा

 सेंकता  है।  उसमें  से  काफी  पानी  एक्सेंप्लोयंट

 करें  के  ले  सेक्स  हैं  जिससे  पानी  को

 लेवल  10,  15  मीटर  नीचे  चला  भीं
 जाएँ  तो  कोई  बेहेरा  नहीं  हैं।  उससे

 ऐके  लाभ  और  होगा  कि  जॉ  नद्दियों

 बरसात  में  ओवर-फ्लो  हो  जोती  हैं  और

 आसपास की जमीने को की  जमीन  को  बरबाद  करें

 देतीं हैं,  उससे  बचाव  हों  सकेगा  क्योंकि
 10,  15  मीटर  पोनी  को  टेबलें  नीचे

 होनें  से  उनमें  ज्यादा  पानी  जज़ब  हो
 सकेगा और  उससे  ओवर-पली  भी  रु कसकेगा क

 हिसाब  लगायी  गया  है  कि  हमारे

 देश  में  बाढ़  के  कारण  एक  करोड़  टेन

 अनाज  का  प्रति  वर्ष  ऐवरेज  नुक्सान  होता
 है।  यह  भी  हिसाब  लगाया  गया  है  कि
 बरसाते के  मौसम  को  छोड़कर  नदियों

 के  आस-पास  ट्यूबवैल  लेगा  कर  एके  करोड़े

 हेक्टेयर  मीटर  पानी  प्राप्त  किया  जा  सकता

 है,  जो  रिप्लैनिंश  हो  सकता  है।  बताया

 जाती  हैं  कि  इस  चार  करोड़  हैकटैयरें
 मीटर  और  एक  करोड़  हैक् टेंगर  मीटर

 कुल  पांच  करोड़  हैक्टेयर  मीटर  पानी का
 उपयोग करने  से  हम  50.  अतिशय-से

 ज्यादा  सिचाई  की  व्यवस्था  करं  सकते  हैं।

 चूंकि  यानी  कृषि-का  सब  से  बड़ा.  इनपुट

 हकीम  नि)
 चच्चेष

 4  या
 दिया  जाना  जाहिए +-  *

 हमारे  देश  में  प्रांत  एकड़  से
 कम

 भूमि  के  मालिक  छोटे  किसान  70  कीसी

 ।
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 क्यों  तैयार  नहीं  करवाई  जाती  हैं।  19674 में
 मैं  बिहार  में  मंत्री  था  ।  मैं  लगातार  कोशिश

 करता  रहा  केन्द्रीय  सरकार  के  माध्यम  से

 पीने के  पानी  के  नाम पर  कि  कम  से  कम
 एक रिग मशीन तो  वहां  से  मिल  जाए।

 यह  समझौता  हो  गया  था  कि  प्रति  माह  एक
 रिग  मशीन  बिहार  सरकार  के  हाथ,  एक

 निश्चित  मूल्य  पर  दी  जायेगी  v  संवाद  के
 ग्यारह  महीने  में एक  की  भी  आपूर्ति  नहीं  की

 गई।  आज  तक  एक  भी  नहीं  मिली है  ।
 1967 के  बाद  यह  1977 आ  गया  है

 हटिया  में  रिंग  मशीनें  क्यों  नहीं

 बनवात ेहै  ?  पहाड़ी  एरिया  के  लिए

 दक्षिण  बिहार  में  रिग  मशीन  अगर  मिल  जाए
 तो  बड़ा  कल्याण  उस इलाके  का  हो  सकता  है।

 पहाड़ी  इलाके  में  300;  400  फ़ीट के  बाद

 पानी है।  ज़मीन  के  नीचे  जो  पानी है  उसका
 इस्तेमाल  करने  के  लिए  आपके  पास  कोई

 स्कीम  नहीं  है  ।

 एक  बान  सागर  योजना  के  अधीन  मध्य

 प्रदेश  सरकार के  साथ  हमारा  कुछ  इकरार

 हुमा  |  उससे  क्या  हुआ  कि  जो  पानी  बिहार
 को  मिलता  था  सोन  नदी  से,  अब  तीन  महीने
 तक  इस  योजना  के  अधीन  बहुत  कम  पानी

 मिलेगा,  जिसका  नतीजा  यह  होगा  कि

 रोहतास,  गया,  औरंगाबाद,  पलामू  और

 पटना  जिले  वीरान  हो  जायेंगे,  उनकी  पैदावार

 घट  जायेगी  -  10  वर्ष  के  बाद  और  हालत

 खराब हो  जायगी v  मेरा  अनुरोध है  कि

 केन्द्र  को  पानी  के  मामले  में  बिहार  के  साथ

 न्याय  करना  चाहिये।  इस  योजना के  अन्तर्गत

 दोनों  प्रदेशों  को  50,  50  प्रतिशत  पानी
 मिलना  चाहिये  ।

 यही  हाल  डी०वी०सी०  का  है  ।  यहां
 भी  बिहार  के  साथ  अन्याय  हुआ  है।  बिहार में
 चार  बांध  है ति लेया,  पंचेत,  मैथन  और  कोनर।

 इनमें  एक  लाख  एकड़  ज़मीन  बिहार  की  चली

 गई  है  लेकिन  1,000  एकड़  ज़मीन  की  भी

 सिचाई  नहीं  होती  है।  इन  बांधों के  किनारे

 Irrigation

 के  40  गांवों  को  पीने  के  पानी  तके  की

 इजाज़त  नहीं  है  t  यह  सारा  पानी  पश्चिम

 बंगाल  के  लिये  उपयोग  होता  है।  बिजली जो
 बनती है  वह  भी  80  प्रतिशत  बंगाल  को  ही
 मिलती  है  ।  इस  डीवीसी  परियोजना

 पर  खर्च  तीनों का  हुआ-  बिहार,  बंगाल  और

 केन्द्रीय  सरकार  ।  लेकिन  बिहार के  साथ

 इसी  तरह  से  मूल्य  निर्धारण  का  मसला
 है।  जब  चषक-किसान की  पैदावार  का  दाम

 पहले  से  ही  निश्चित  नहीं  होता  है  तब  तक

 किसान  को  नुकसान  होता  रहेगा,  पैदावार

 नहीं बढ़  पायेगी  ।  धान,  गेहूं  और  कैश  क्राप

 का  दाम  पहले  से  निश्चित  होना  चाहिये
 |

 इसी  तरह  से  फसल  की  बीम  योजना  क्यों

 नहीं  बनायी जाती  है  ?  जब  कि  इंडस्ट्री सें
 सब  चीजों  का  बीमा  होता  है  -  सरकार  को

 फ़सल  बीमा  का  काम  अपने  हाथ  में  लेना
 चाहिये।

 अब  मैं  आपकी  आज्ञा  से  सुखाड़  क्षेत्र  के

 बारे  में  कहना  चाहता  हूं।  रोहतास,  पलामू,
 नवादा, जमुई  बांका,  गोड्डा और  गिरिडीह

 का  इलाका  सुखाड़  क्षेत्र  है  -  यह  200  मील
 लम्बा  और  50  मील  चौड़ा  क्षेत्र  है  जो  क्रॉनिक

 ड्राउट  शरन  एरिया  है  रेन  शेडों  में  है।  इसको

 उपजाऊ  बनाने  के  लिये  जो  योजना  हाथ  में

 ली  गई  है  वह  बहुत  अप्रभावाकारी सिद्ध  हुई
 है  i  इनका  मास्टर  प्लान  बनना  चाहिये
 और  तत्काल  कार्यवाही  करनी  चाहिये  ।

 आज  भी  इस  क्षेत्र  के लोगोंको  म
 Interruption.

 MR.  DEPUTY-SPEAKER  :  The
 hon,  Member  will.try  to  conclude.  [
 am  very  sorry.  On  the  list  of  speakers,
 we  have  62  names  from  the  Janata
 Party  alone,  12  from  the  Con  anda
 few  unattached.  Unless  the  hon.  Mem-
 ber  cooperates,  we  will  not  be  able  to
 accommodate  many  Members.

 आओ  शआीकृष्ण  सिह  :  बस  मैं  समाप्त

 कररहाहुें।  मैं  कह  रहा  था  किआप  भी

 ड्राफ्ट  औन  एरिया  के  लोगों  को  पीने का  पानी
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 नहीं  मिलता  है।  जानवरों  को  पानी
 नहीं  ।  इस  क्षेत्र  में  बड़ी  अनियमित  बर्षा

 होती  है  ।  यहां  के  लोग  भूखे  रहते  है  और
 उनको अपना  पेट  भरने  के  लिए  बाहर से
 -गल्ला  लाना  पड़ता है  t  अतः  मेरा  निवेदन है

 कि  इस  बुखार  एरिया  के  लिए  एक  मास्टर
 प्लान  बनाना  चाहिए  ।  200  वर्ग  मील
 लम्बे  और  50  मील  चौड़े  क्षेत्र का  दीपक-

 न्एु०पी०  प्लान  बने  और  आमिर  जनता  के

 असहयोग से  वह  काम  चले

 SHRI  ANNASAHAB  GOTKHINDE
 (Sangli)  :  Mr.  Deputy  Speaker,  Sir,
 everybody  has  admitted  that  agriculture in  this  country  still  depends  on  the
 vagaries  of  monsoon.  I  would  like  to
 bring  to  the  notice  of  the  House  two
 more  pertinent  facts  in  this  respect.  In
 this  country  there  are  two  States—one  is
 Maharashtra  and  the  other  is  Madhya

 -Pradesh—-which,  together,  have  one-
 fourth  of  the  total  cropped  area  in  the
 ‘country,  And  what  is  the  percentage  of

 meaner  z
 these  two  States  as  against

 ‘the  all-India  average  0  OLD
 ‘Both  these  States  put  t  f about 25%?

 Ogether  stand  on the  last  rung  of  the  ladder  and  have  an
 irrigation  percentage  to  the  tune  of  only दि  or  9%.  My  submission  to  the  Hon.
 Minister  would  be  that  the  Centre  should
 ‘give  them  priority.  They  should  give
 weightage  in  Siving  block  grants  by  way of  financial  assistance  to  both  these
 States.  I  will  mention  some  figures  of
 foreign  assistance  from  the  World  Bank
 or  the  International  Development  Asso-
 geen

 SO  far  received.  ‘These  are  three
 x.

 emes  which  we  have  got.  One  is
 Pe agarjunasagiar  which  got  145  million
 30  milling uct,

 1  Pochampad  Which  got
 Oday  Hy

 dollars  and  the  third  is  the
 क  Pk  ‘arrage  Project  which  got  45
 these  thuewiars.  I  am  very  happy  that  all

 projects  which  are  located  in
 assistance  Tadesh  got  this  World  Bank
 Centre  Ca,  but  I  would  request  that  the

 which  »l0uld  see  toit  that  such  projects
 or M  ०  located  in  either  Maharashtra
 for  'dhya.  Pradesh  are  also  sponsored

 World  Bank  assistance  and  sufficient
 Ney  is  got  for  these  projects  in  these

 wo  States,  As  I  have  already  pleaded,
 eightage  should  be  given  so  far  as

 financial  assistance  is  concerned,  to  these
 States.

 Sc  far  as  Maharashtra  is  concerned,
 instead  of-having  a  project-wise  approach
 while  sanctioning  bleck  grants,  T  would
 request  the  Government  to  have  4  State-
 -wise  approach  in  the  matter.  All  the

 JULY  2,  1977  of  Agriculture  and  56
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 schemes  in  Maharashtra  which  will  bene-
 fit  the.  drought-prone  areas  should  be
 given  weightage  and  substantial  financial
 assistance  and  block-grants  should  be
 given  for  those  schemes  which  are  going
 on  in  southern  Maharashtra  iL»  the
 Warng  Irrigation  Project,  the  Kalmawadi
 Trrigation  Project  and  alsc  a  Lift  Irriga-
 tion  Project  which  will  benefit  the  eastern
 part  of  Miraj  Tehsilin  Sangli  District  tc
 the  tune  ofone  lakh  acresof  land.  These
 schemes  should  be  helped  in  a  tig  way
 ‘by  giving  sufficient  bleck-grants.

 Another  point  is  that  the  Centre  is  con-
 sidering  the  possibility  cftransbasin  and
 inter-basin  transfers  of  water.  Acccrd-
 ing  to  the  Krishna  Waters  Disputes

 “Tribunal  Award,  the  westward  diversion
 of  the  Koyana  Hydel  Project  was  to  be
 reduced  by  about  30  TMC.  The  pcs-
 sibility  of  using  these  waters  in  the
 drought-prone  ageas  af  Sangli  District
 should  be  considered,  so  that  the  Centre’s
 intention  of  taking  additional  water  to

 मा  feouete prone
 areas  would  be  ful-

 ed,

 -  Another  submission  would  be  regarding
 relief  from  accumulated  past  debts.
 The  problem  of  the  overdues  of  the
 agriculturists,  particularly in  the  drought-
 prone  areas,  has  been

 Ssuming  alana proportions.  I  went  to  ow  the
 magnitude  thereof  from  the  Hon
 Minister,  particularly  whether
 this  problem  has  resulted  im  creating  a
 serious  situation  in  the  drought-prone
 areas  in  Maharashtra  because  of  conse-
 quent  failure  of  rains.  My  submission
 would  be  that  agriculturists  in  drought-
 prone  areas  in  Maharashtra,  in  particular
 those  engaged  in  cultivation,  were  them-
 selves  born  in  debt  as  their  fathers  were
 indebted.  I  would  like  to  know  whether
 the  Government  will  givesome  considera-
 tion  to  the  fact  that  they  are  living  in
 debt  because  Mother  Nature  has  been
 unkind  to  them.  I  also  want  to  know
 whether  itis  theintention  of  the  Govern-
 ment  that  these  persons  residing  in
 drought-prone  areas  should  die  in  debt.
 My  submission  is  that  so  far  as  the  over-
 dues  of  these  agriculturists  are  con-
 cerned,  the  problem  is  assuming  alarm-
 ing  proportions.  I  would  like  to
 ‘know  from  the  Hon..  Minister  ©  what
 measures  he  is  thinking  to  bring  about
 so  that  they  would  be  suitably  relieved
 and  their  blasted  channels  of  financial
 assistance  are  reopened.  We  find  that
 the  Government  is  investing  huge  am-
 ounts  in  helping  out  the  sick  mills  and
 crores  of  rupees  are  being  given  by  the
 Central  and  State  Governments  to  their
 employees  as  dearness  allowance.  We

 “have  also  seen  that  the  nationalised  Banks
 -are  paying  lakhs  of  rupees  to  their  staff

 ~.as  overtime  allowance.  We  should
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 not,  therefore  mind  spending  some  am-
 ount  and  helping  out  those  agricul-
 turists  Who  have  taken  loafis  from  either
 the  co-operative  societies  or  the  land
 development  banks  or  the  nationalised
 banks,  but  have  not  heen  able  to  pay
 because  Mother  Nature  has  béen  unkind
 to  them.  i  would  request  the  hon.
 Minister  to  help  these  agriculturists
 either  by  way  of  writing  off  these  debts
 or  at  least  by  curtailing  the  panel  interest
 on  the  agricultural  overdues.

 I  would  like  to  draw  your  kind  attention
 to  page  52  of  the  Performance  Budget
 for  the  Department  of  Agriculture.
 Under  Land  Reforms,  it  has  been
 mentioned :

 “Tt  has  been  recognised  that  surplus
 land  that  would  become  available  on
 imposing  of  ceiling  onagticulture
 holdings  for  distribution  to  weaker
 sections  of  the  community,  would
 be  of  comparatively  poor  quality.
 It  was,  therefore,  felt  that  mere
 distribution  of  these  lands  to  weaker
 sections  would  not  be  enough  as
 the  investment  needs  on  these  lands
 may  not  be  within  the  easy  reach  of
 allottees  bslonging  to  the  weaker
 sections  of  the  society,  particularly
 Scheduled  Castes  and  Scheduled
 Tribes.”

 So,  it  was  admitted  by  the  Govern-
 ment.  Further,  itsays  =

 ‘Having  regard  to  the  requirements
 of  theselands  and'the  persons  towhom
 these  lands  were  to  be  allotted,  it
 was  decided  that  necessary  financial
 support  should  be  made  available
 to  the  allottées.  with  this  end  view,
 8  Gentral  sector  Scheme  was  for-
 mulated.  The  scope  of  the  scheme
 is  confinéd  ciel  areas  fot”  covered  by
 other  Central  Sector  Schemes  like
 SFDA,  MFAL,  CAD  and  DPAP
 as  the  allottees  of  surpl  lands
 in  the  areas  covered  under  these
 Central  Sector:  Schemes  are
 expected  to  avail  of  assistance  under
 thesé  “Schemés’”  5

 ह  would  request  the  Hon,  Minister  to
 state  in  clear  terms  in  what  way  the  new
 allotteés  of  the  su  land  situated
 in  drought  prot:  areas  Programme  are

 going
 to  be  benefited  by'afly  other  Central ector  Scheme.  My  charge  is  that  the

 new  allottees  of  the  land  ted  in  the
 DPAP  areas  all  over  the  country  are
 not  even  today  getting  any  benefit  of  any
 sort  Of  finaicial  assistance,  the  d

 for
 which  has  been  admitted  by  the

 “vernment.  Asum Of  Rs.  35  Crores -

 rd
 Irrigation

 -

 had  been  provided  for  this  particular
 project  in  the  sth  Plan  and  you  have
 reduced  that  provision  to  the  tune  of
 ¥2  crores  of  rupees  and  am  assurance
 has  been  given  to  meet  the  genuine

 mands  of  the  States  and  the  Union
 érritories  concerned.  I  would  request

 that  this  scheme  may  be  continued  for
 the  year  1977-78  as  it  was  initially  for
 a  period  of  two  years.

 My  second  request  is  to  release
 sufficient  furds  im  order  to  continue
 this  particular  scheme  in  Maharashtra.
 In  this  connection,  I  would  like  to  make
 one  or  two  more  1 |  points,  While
 deciding  or  earmarking  areas  for  DPAP,
 three  districts,  that  is  Aurangabad,
 Bhir  and  Osmanabad  in  the  Marathwada
 region  of  Maharashtra  haye  not  been:
 included  in  this  particular  progremme.
 The  peculiar  situation  was  that  when
 this  particular  progremme  wes  furmu-
 lated,  this  Marathwada  division  formed
 part  of  the  bilinguial  State  of  Bombay,
 and  the  requisite  records  so  far  as  rainfall
 is  concerned,  were  not  available.  These
 three  districts  form  part  of  that  natural
 tain-shadow  area  which  consists  of
 certain  othér  districts  alco  in  Mahers-
 tashtra;  they  form  part  of  that  particular:
 strip.

 These  three  Districts  are  not  included
 inthe  DPAP  Programme.  I  would  urge
 upon  thé  “Central  Government  to  add
 these  three  Districts  so  that  they  also
 get  the  benefit  of  this  scheme.

 I  will  refer  to  one  aspect  and  I  will  be
 done.  It  js  stated—again  Iwill  refer
 to  our  Performance  Budget  of  the  Agri-
 culture’  Ministry,  page  45—that  the
 Agricultural  Prices  mmission  advises
 the  Government  *‘on  a  continuing  basis
 on  the  price  policy  of  agricul  1  com-
 modities,  particularly  paddy,  rice,
 wheat,  jowar,  bajra,.  maize,  gram  and
 other  pulses,  sugarcane,  oil  seeds,
 cotton  and  jute  witha  view  to  evolving
 a  balanced  and  integrated  price  structure
 in  the  perspective  of  the’  overall  needs
 of  the  economy  and  with  the  regard  to
 the  interests  of  the  producer  and  the
 consumer.”  I  underline  the  words
 ‘with  due  regard  to  the  interests  of  the
 producer  and  the  consumers.’  All  along:
 we  have  seen  that  whenever  the  _  re-
 commendations  of  the  Agricultural
 Prices-.Commission  are  announced  and
 the  Government  makes  its  on  decisions
 om  all  the  occasions  we  ‘have  seen  that
 the  interests  of  the  producers  are  not
 al  all  safeguarded.  On  every  occasion
 al  these  decisions  have  gome  against
 the  interests  of  the  producers.  There-
 fore,  I  will  suggest  or  request  the  new.
 Agriculture  Ministrer  to  see  that  when-
 ever  the  prices  की  the  agricultural
 commodities  are  determined,  the.
 interests  of  the  producer  ‘are  safeguarded.
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 भी.  अम्बिका प्रसाद  पाण्डे  (बांदा:. :
 उपाध्यक्ष  महोदय,  सिंचाई  मंत्री  दारा  अदन
 के  समक्ष  प्रस्तुत  कृषि  और  सिंचाई  की  मांगों
 का  मैं  समर्थन  करता  हूं।  इसके  पहलेइस  पर
 काफी  लोग  बोल  चुके  हैं,  कांफी  इस  पर  कहा
 जा  चुका  है  और  जितने  भी  बोलने  वाले  आगे
 सभी  ने  यह  जिक्र  किया  कि  देश  का  भविष्य
 कृषि  और  गांवों  के  विकास  के  ऊपर  निर्भर
 करता  है  ।  मैं  भी  यह  मान  कर  भलता  हूं
 कि अगर  देश  का  विकास  करना  है  तो  गांवों
 को  विकास  की  इकाई  मान  कर  ही  राष्ट्र  का
 पूर्ण  विकास  हो  सकता  है  क्योंकि  राज  भी
 गांवो ंमें  75  फीसदी  जनसंख्या  निवास
 करती  है  और  गांवों में  निवास  करने  वाली
 सम्पूर्ण  जनसंख्या  कृषि  पर  ही  निर्भर  रहती
 है  ।  उसकी  रोजी  रोटी  और  उसकी  आय
 जो  कुछ  भी  है  सभी  कृषि  से  ही  होती  है  1

 यदि  हम  देश  का  विकास  करना  चाहते  हैं,
 अपनै  राष्ट्र  को  आगे  बढ़ाना  चाहते  है  और
 आश  की  समस्या  को  हल  करके  देश  को
 आत्मनिर्भर  करना  चाहते  हैं  तो  हमें  इस  पर
 विशेष  ध्यान  देना  होगा  1

 इस  बजट  में  कृषि  के  लिए  जरूर  विशेष
 ध्यान  दिया  भया  है  पिछली  सरकारों  की  अपेक्षा,
 लेकिन सही  रुप  में  अह  कार्यान्वित हो  i  जैसे
 कि  अभी  तक  अलता  चला  भ  रहा  है  जोभी
 विकास की  स्कीमें  या  कार्यक्रम बनें  और

 ‘Irrigation

 मुख्य  विद सिचाई का आता  है।  कृषि  के  विकास

 के  निद  अवे भ्र यम  दिखाई  आवश्यक  है  ।
 अगर हम  चाहते  हैं  कि  कृषि को  पूर्णिमा
 विकास  हो  और  हमारा  देश  आत्म-निर्भर हो  तो
 हमें  सिंचाई  की.  व्यवस्था  पूर्ण  करनी  होगी  ।
 जो  भी  मौजूदा  सिंचाई  की  व्यवस्था  है  वह
 अपने  आप  में  पूर्ण  नहीं  हैं  1  जैसा  कि  पिछली

 नहीं  बनाये  जायेंगे।  सिंचाई के  लिए  जो  भी
 कार्यक्रम  बनाये  जायेंगे  उन  में  यह  देखा

 जावेगा  कि  वे  सही  रूप  में  कार्यान्वित  हो  रहे
 हेंगा नहीं।
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 (Peram-
 balur)  :  Hon.  Mr.  Deputy  Speaker, Sir  on  behalf  of  may  party,  the  Ra  India
 Anna  Dravida  Munnetra  Kazhagam, Trise  to  say  a  few  words  on  the  Demands
 for  Grants  of  the  Ministry  of  Agriculture
 ‘and  Irrigation.

 a  Wuseraee 4  to  ments
 to  the  new  honourable

 7  Minister  of
 Agciculrure  and  Irrigation.  It  is  common
 knowledge  that  70%  of  our  population

 .*The  origioal speech  ‘was  delivered in  Tamil.
 (ETOg  LS—3.

 D.G.,  1971-18—Min.  ASADHA-11,  1809  (SAKA)  of  Agriculture  and  66
 “Irrigation |

 is  dent  om  agriculture.  The
 agriculture  contributes  47%  of  out
 nationalincome.  Yet  this  year’s  Budget has  provided  only  30%  for

 Spccinie. Here  I  am  remi  of  a  Tamil  proverb,
 which  says  that  the  ae is  sought  to  be  app  db

 ering stigarcandy  to  the  elephant.  i  8
 be  axiomatic  that  at  least  g¢  4  of

 allocated  for the  Budget  should  be
 ee

 I  will  justify  this  demand  by  en-
 umerating  certain  salient  points.  Out
 of  §,80,000  villages  im  our  country,
 only  m5  lakhs  of  villages  have  been
 provided  with

 inking  wane
 facility

 during  the  past  three  des,  If  this
 ce  of  progress  is  to  be  kept  up,  then

 frill  take  nearly  six  decades  to  give drinking  water  to  the  remaining  4
 Igkhs  of  villages  in  our  country.  ‘ou
 will  agree  with  me  if  I  say  that  we  will
 not  be  there  to  witness  this  welfare
 measure  in  action  in  our  villages.

 The  small  farmers  owning  half  and
 Jess  than  half  acre  do  need credit  for  meeting  their  social  commit-
 ments  like  marriage,  education,  medical
 needs  etc.  An  Committee  has
 estimated  that  a  sum  of  Rs.  170  crores
 would  be  the  consumption  credit  required
 by  thesesmall  farmers.  After  abolishing the  money-lender  through  #  statute,
 what  is  the  alterntive  source  of  credit
 for  these  ple  in  distress  ?  The
 Central  emment  must  guarantee i  fi  ial  8381  tothese small  farmers  if  they  are  to  survive.

 Ai

 As  on  30-6-76  the  membership  of  all
 our  agricultural  credit  societies  is  of  the
 order  of  4  crores.  This  reveals  that
 maerty

 of  cultivators  are  not  able  to
 fet  it  facilities  from  these  societies.

 fn  order  to  ensure  timely  and  adequate
 assistance  to  these  people,  the  Central
 Government  must  ensure  the  opening
 of  branches  of  Commercial  Banke  in  the
 rural  areas.

 There  is  lifeimaurance  for  the  people.
 It  is  ‘irontea

 thas  1
 there  is

 mR Pig ग arrangement  crops  अ!  sustain
 the  life  of  the  people.  The  cattle
 which  is  the  backbone  of  all  agricultural activities  even  in  the  year  of  Grace,
 1977,  is  not  given

 eeeetion
 through

 insurance.  In
 1976

 loss  on  account
 ie eee ee crores.  3  this  not an  irreparable
 for  the  farmers?  The  Central  Govern-
 legislati  Tease seme eid pore ative  Bs  for

 Cattle
 Insurance  etc.  for  the  benefit of ‘armers,



 or  D.G.,  1977-18—Min.

 {Shri A.  Asokaraj)

 Sir,  750  major  and  medium  irrigation
 schemes  were  taken

 i,  execution, out of  which 450  projects  been  ip
 ted  and  are  functioning  effectively.  I
 would  like  to  know  when  the  remaini

 oo  medium  and  minor  projects  woul
 completed  and  the  hon,  Minister

 should  also  explain to  this  House  the
 inordinate  eae  their  completion.  उ
 is  ttable  that  inspite  of  successive Five  Year  Plans,  we  have  so  far  utilised
 only  46%  of  the  available  water  potential
 inourcountry.  I  woudlike  to  know  from the  hon.  Minister  when  the  remuining
 54%  of  avilable  water  would  be
 utilised  for  augmenting  agricultural
 production,

 As  I  pointed  out  earlier,  in  1976
 the  flood  havoc  caused  to  crops
 worth  Rs.  51  crores.  mder  the National  Flood  Control  Scheme  initiated
 in  1954,  we  have  sofarspent  Rs.  516
 crores  for  controlling  the  recurring  floods,
 In  1976  the  Flood  ission  has  also
 been  constituted  by  the  Central  Govern-
 ment.  This  Commission  should  be
 directed  to  subm

 its  pes  i  ations expeditiously,  so  that  such  heavy  losses
 on  account  of  revaging  floods  can  be
 controlled,  if  not  stopped  altogether. Besides  this,  10%  of  the  national  income
 is  destro’  by  rats  and  insects.  The
 Central  ermment  must  ponder  over
 this  and  prepare  an  effective  project  to
 prevent  such  a  loss  to  our  national  ir.comc.

 By  utilising  the  underground  water

 cultival  So  far  we  have  brought
 Hebel million  hectares  a  cultivation
 by  oiti  underground  water  re-
 sources.  The  tation  period  for
 is  too  long  and  our  irrigation
 cannot  brook  such  along  time.  Hence, the  exploitation  of  underground  water
 resources  must be  undertaken  on  a  war-
 footing  so  that  18  million  hectares  can
 be  ht  under  cultivation.  The
 Central  must  allot  sufficient funds  for  this

 been
 utilisation  of
 become  imperative  for  the  survival
 ofthe  people,  Inthe  Irrigation  sector, the  Government  have  appointed  16
 Committees  5B

 into  various  issues,
 Itis  known to  all  of  us  that  if  the  solution

 to  a  problem
 is  not  to  found  gps  most 2  tee  Tut be

 It  may  not be  surprising  that  these
 Committees  may  16  Years  to
 give  their  recommenations.  Till  then
 the  problems will  be  perpetuated.

 JULY 2,  1977

 We  have  got  warehousing  facilities  to,
 store  56  1  tonnes  of  ns,  while
 our  buffer  stock  is  to  be  of  the.
 order of  1,80,00,000  tonnes,  This  means that  there  is  storage  facility  only  for
 35  %  of  the  etocks  on  hand.  I  want
 to  know how  the  remaining 65%  of  the’ stocks are  being  stored  and what steps have  been  taken  to  increase  the  ware-
 housing  facilities  in  the  country.  It

 ‘must  be  ensured  that  for  want  of  storage
 facility  the  f  Fond

 must  not  be  exposed to  vagaries  of  natural  hazards.

 The  farmers  are  not  being  given remunerative  procurement  price.  Tho
 procurement  price

 for  wheatis  dispro- porti  ly  high  as  pared  to  rice.
 The  Agricultural  Prices  Commission.
 do  mot  take  the  cost  of  cultivation  into
 account  while,  calculating  the  procure- ment  price.  By  referring  toa  comp- “rehensive  scheme  for  the

 pr  ia of  cul- purpose  of  finding  out  the  cost
 tivation,  the  Annual  Report  of  the
 Agriculture  Ministry  has  supported  my contention.  T!  is  an  Expert  Com-
 mittee  under  the  chairmanship  of  Shri
 Rajkrishna,  which  is  also  inquiring into  this.  The  farmers  must  not  be
 given  the  impression that  unless  they resort  10  pressure  tactics  they  will  mot
 be  getting  remumerative  ices.  The
 Government  must  come  forward  with
 a  meaningful  amme  of  action  in
 this  direction.  Itis  16  that a subsidy  of  Rs.  25  per  quintal  is  given  to
 wheat,  a  paltry  sum  of  Rs.  150  is
 io  torice.  Should  such  aninvidious

 iscrimination  wheat  caters
 and  rice-eaters,  in  other  words  between
 North  and  South  ?  After all  the  wheat
 consuming  ie  and  rice  consumi:
 people  are  the  citizens  of  India,  Thi
 should be  looked  into by  the  Minister of Agriculture.
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 I  would  like  to  emphasise  that  the  land ceiling  laws  must  be  implemented  with
 much  more  verve  and  vigour.  The surplus  lands  must  be  distributed  to  the

 lesa  without  delay.  The  sugarcane cultivators  must  be  paid  remunerative
 prices  and  the  sugar  millowners  must  be
 compelicd  under  the  threat  of
 legal  action  to

 pay
 the  huge  arrears  to

 the  sugarcane  tivators.

 Sir,  every  year  ro  [nkh  trees  are  felled
 for  use  as  fuel,  This  has  been  found
 out  by  the  National  Council  of  Applied
 Economic  Research,  In  the

 PRPR village,  the  percapita  need  of  fuel  is
 ०-४  tonne  and  530  lakh  tonnes  of  coal are  required.  ह  ‘coa)  production is  1000  lakh  tonnes,  out  of  which  960 tonmes  are  consumed  by  the  industry.
 Naturally  to  meet  thelr  fuel  meeds  the
 people  cut  down  trees  in  such  large numbers.  If  this  continues  uninterrup-
 tedly,  itis  estimated  that  the  entire country  will  become  an  arid  zone  within
 10  years.  The  Government  must
 realise  the  seriousness  of  the  situation
 and  come  forth  with  a  time-bound  pro-
 gramme  to  supplement  the  fuel  needs  of
 the  people,  mot  by  felling  the  trees
 but  by  increasing  the  coal  production.

 1q  hrs,
 Ir  my  constituency,  Perambalur,  the

 waterfalls  on  Kollimalai  sheuld  be
 harnessed  for  irrigation.  A  dem  in
 Puliamcholai  will  benefit  my  people  in
 the  consti  Similerly,  the  water
 fall  in  Pachchaimalai  must  cho  be
 brought  to  use  for  agriculture  by  con-
 structing  adam.  B:  ing  this  we  will
 be  nearing  the  goal  of  self-sufficiency in  foodgrains  production  with  greater
 speed.  Sir,  Perambalur  is  facing  [स्टाफन
 ring  drought  during  the  past  four  years. The  people  are  undergoing  untold
 misery  for  drinking  water.  It  is  neces-
 sary  to  launch  an  extensive  programme  of
 deep  tube  wells  to  tide  over  the  crisis.
 In  the  neighbouring  South  Arcot,  deep tubs  wells  have  been  sunk,  which  have Proved  a  boon  both  to  the  thirsty  land
 and  its  people.  The  C2ntral  Government should  give  assistance,  financial  and
 material  both,  to  the  State  Government in  this  regard,

 all  the  necessary  assistance  for  modern-
 sing  agriculture  ina  big  way.

 Before I  conclude,  I  would  refer  to

 with  Cauvery,  which  will  no  ‘doubt
 revolutionise  “the  entire  tare

 the  country

 eae
 pier

 neg
 ae a  ve  ior  achie  ‘a  ्

 म्

 ‘Before  I  resume  my  seat,  I  would
 reiterate  that  the  Centra]  Government
 must  give  finarcial  assistance  in  abun-
 dance  to  the  State  Government  so  that
 the  drought-hit  areas  of  my  Consti-
 tuency,  Perambalur,  can  be  saved  from
 disaster  and  destruction  by  undertaking
 programmes  for

 supplying
 water  for  the

 Peg]
 drink ra  forthelandto  become

 ertile.  With  these  words,  I  conclude
 my  speech,
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 देश  ञ  विकास  4  तर

 उत्तर  प्रदेश  के  पश्चिमी हिस्से  को  छोड़कर
 शेष  भाग  को  ऐसा  कहा  जाए  कि  वह
 परम्परागत बोती.  के  आधार  पर  ही  खेती

 रहा  है;  तो  अनुचित
 न  होगा।



 ब

 तथा

 (सी

 न्

 नक

 =

 =m

 पं

 के

 :

 ड ध्

 311:
 द्

 अ

 ः

 थ

 les

 प

 ्

 सड़क

 ध्

 |

 कके

 ह्

 की

 कद

 कक

 सिट्टा

 ,

 )

 “रंट

 श:

 अ

 ि

 हड

 रह

 अजन

 बय

 .

 अनि

 ि

 प्

 ी

 अजनन:

 अः

 ज

 रे

 अ

 |

 कि

 अज

 अजन

 ट

 ह:

 कन

 अन:

 ड

 -

 न

 :

 उमा

 अन

 ई

 _टर्क

 ः

 कग

 22अ12

 “पुट

 अनजअजकाऊ

 1

 ि

 ड

 ग

 ह

 ्

 नयन

 हि

 क

 अनि

 अनकना

 1

 नमक

 अनन

 आवर:

 १

 श



 *

 ए

 ETERTEREPEEEEEERESE

 EEESEESoEE*

 व

 है कौर

 आवाम

 नग

 ि

 दटडिन्ह

 म

 (ग

 पाकर

 अ!

 उड

 ् ,

 अ

 गाओ

 मि

 ड

 निजात:

 उ

 ि

 ह

 ने

 म्

 जज

 कन

 पि

 र्

 रक्त

 0

 अजिजन

 अक

 अहुस्म्ड

 हद

 152

 ि

 ह

 i

 :

 अश:

 ढ

 अय

 49445433404

 ह
 2

 ह

 अज

 हई

 अन

 हुन

 उ

 मि

 न्

 :



 5  D.G.,  1977-78—Min.

 SHRI  AMAR  ROY  PRADHAN
 (Cooch  Behar):  Sir,  at  the  outset,  I
 offer  my  thanks  to  you  for  giving  me
 this  chance  to  speak  ‘“‘Sujalam,  Sup-
 halam,  Shasya  Shyamalam”—just  to
 make  it  successful,  it  is  a  fact  that  a
 larger  allotment  has  been  made  in  this
 year’s  budget  for  agriculture  than  in
 the  previous  years,  Thanks  to  Mr.
 Barnala,  it

 get  —— in  irrigation  an  wsbandry, In  irrigation,  it  has  been  increased
 from  Rs.  10°68  crores  to  Rs.  15°27 crores  and  in  animal  husbandry  from
 Rs,  tag  crores  to  Rs,  26°17  crores,

 previous  experience  shows
 that  the  budget  contained  many  prog-

 whic!  d  more  or  less
 “paper  programmes’,  If  the  Govern-
 ment  is  able  to  create  the  infrastructure

 famine  of  West  Bengal  when  30,000 died  due  to  starvation,  In
 Behar  District

 cont,
 the  number was  more  than  10,000,  have  seen

 a  baby  chewing  her  mother’s
 breast.  Ihave  ्  the  cy  of

 a
 प् “Father, 1  am  hungry.  ay  belly  is

 ‘Garibi  ‘Eomet  Wh these  people ?  you  know,  “sir
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 Seite
 te just  like  street

 their  last  on  the  streets  of  the  towns  and

 i  wr  se t  is  ure  of  our  economy.
 bly.  failed

 and  implement  the  basic
 Principles of  fand  reforms,  Excess  and  benami

 lands  are  in  the
 yaa  of i

 few  who  are
 Ng  protection  from the  government.

 ह
 the  Mahalanobis  Committee that  the  excess  lands  would

 keg par] 6  crores  of  acres.  The  Dan-
 dekar  Committee  said  that  the  excess
 lands  would  be  only  4  crores  of  acres. Now  the  government  said  that  it  will
 be  about  15  lakh  hectares  only,  out
 of  which  43  lakh  hectares  have  been
 distributed,  though  there  are  thousands
 of  cases  of  mal-distribution,  Though there  are  Land  Reforms  Acts  in  most
 of  the  States  toprotect  the  right of  the  share-croppers  and  bargadars,  in
 actual  practice  eviction  is  going  on.
 The  number

 fl
 icultural  labourers

 5  increasin  day.  In  India,
 athe  totel  population  are  in Bits  out  of  that  43.9%  are

 formate  who  have  their  own  ‘jands
 and  are  share  pers,  2.41  are
 hed  bd  स  =  hery  and

 | usb:  26.4  %  are  agricul labourers.  It  has  48S  within  10
 years.

 In  West  Bengal  alone,  according to  the  census  report  in  1961,  the  number
 of  agricultural  labourers  was  17.70 lakhs  and  in  1971  it  increased  to  32.45 lakhs.  Now  it  is  about  50०  lakhs,  On
 the  other  hand,  the  number  of  people who  cultivate  their own  land  is The  census  r  said  that  in  1961  it
 was  98%  but  in  1971  it  came  down  to
 32  ee  When  we  are  thinking  in  terms

 pall
 land  to  th  the

 fields.  mall
 =  ऊ share-croppers  are  decaying

 an.
 This  is  the  tragic  a  of  the  so

 ed  Agro  Revolution  in  the  reign  of
 ce.

 a
 main  factor  is  that  the turists  are  not  proper

 sf  ‘remunerative  price  for  their

 It  is  a
 nd  at  prices  of  agricul-

 yeas
 lea  up  in  the  last  few is  a

 fat  that  the  prices  of  raw jute,  tobacco,  paddy,  wheat  etc.  are  not
 at  all  in  parity  with  the  consumer The  inal  farmers  cannot

 Feplement  he  ieee श
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 mum  prices  fjoute,  paddy  and  wheat  have
 been  so  fixed  that  Ulcimately  the will  be  the  losers.  Take  the  instance of jute.  What  is  the  market  price  of  jute
 which  is  earning  a  huge

 oy
 of

 foreign
 exchange  7  The  vernment the  statutory  minimum  price  for

 raw  jute  at  Rs.  136/-  per  quintal.  Sir,
 day  before  yesterday  in  this  House  the
 hon.  Minister  for  Commerce  announced
 thatthe  Cabinet  has  decided  to  raise
 the  floor  price  of  rawjute  by  Rs.  5/-.  That means,  the  price  of  raw  jute  will  be
 Rs.

 eth
 er  quintal.  Assam,  West

 Bengal,  Bihar,  Orissa  and  ‘Tripura  are
 jute  growing  States.  The  jute  growers of  these  States  are  being  deprived  of  a
 proper  price  for  raw  jute.

 Whatis  the  minimum  cost  of  produc- tion?  I  have  got  personal  experience in  tilling  and I  know  thatis  the  minimum
 cost  production  of  raw  jute.  Take the  instance  of  West  Bengal,  the  highest
 jute  producing  State  in  India.  For ploughing,  sowing,  combing,  cleaning, cutting,  washing  and  drying  for  one
 hectare  of  jute  land  it  requires  at  least
 300

 labourers.  In  West  Bengal t  minimum  wage  for  agricultural labourers  is  Rs.  8-10  paise  per  head.
 Then  the  cost  will.  come  to  Rs.  24305
 by  way  of  wages.  The  cost  of  agricul- tural  implements,  cattle,  plough,  seeds,
 manure, ponds  etc.  willcome  to  Rs.  1500/= Then  six  months’  interest  on  the  cost
 price  of  one  hectare  of  land if  it  has  been
 deposited  in  Bank  and  rent  of  the  land
 comes  to  Rs.  goo/-  'The  total  cost  of  pro- duction  of  jute  for  one  hectare  of  land
 comes  to  Ra.  4s230075  p.

 Now,  let  us  study  whatis  the  average production  of  raw  jute.  The  Jute  De-
 velopment  Commission  (Technical
 Committee)  stated  in  a  press  conference
 dated  20th  April,  1976  that  the  average production  in  West  Bengal  is  1440
 quintals  per  hectare.  In  24-Paregana itis  T7190,  quintals  per  hectare,  but  in
 Malda  it  is  19-80  quintals  per  hectare, in  West  Dinajpur it  is  10-35  quintals  per hectare  and  in  ‘Cooch  Bihar  itis  10-08
 quintals  per  hectare.

 Now  let  us  come  to  the  point  that the  average  rew  jute  yieldin  West  Bengal ia
 eR  quintals  per  hectare,  though  in

 "ee aise  maewal  eter  Nee  de are  also  na  cn  ef  it and  thunder  shower  when  the
 ee

 4230-7  and  neti
 ee  ue  pee og  क
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 of  raw  jute  comes  to  Rs,  aid  palse,
 The  ao  ce  is  only Re,  ‘136/-  per  quintal and  it  may  be  raised to  Rs,  Iq1/-  as  announced  by  the  Cam- merce  Minister  the  other  day.  On  an
 average  a  cultivator  cap  two

 uintals  of  raw  jute  and  thus  he  is  losing a  Rs,  ‘Tof-  every  year.  This  is  the
 the’  falture

 ्
 ral

 development

 sis

 is  Rs,  293/-
 mockery  with  jute  growers.  I  do  not
 know  how  the  Janata  Party  has  taken
 such  a  decision.  So,  through  I
 request  the  hon.  Minister  to  take  the
 following  measures  immediately:

 (1)  To  ensure  speedy  and  radical land  reforms  all  over  India.  Excess  and
 ‘penami  lands  should  ‘be  distributed  to
 the  sharecroppers  and  Jandless  labourers.

 @)  To  provide  proper  and  remuner- ative  price  to  the  jute,  tobacco,  paddy and  wheat  cultivators.

 (3)  To  introduce  crop  insurance
 policy  to  save  cultivators,  cconomy  from
 natural  calamities  such  as  drought,  flood,

 _and  thunder  shower.

 (4)  To  provide  adequate  financial
 assistance  to  small  and  marginal  farmere and  to  the  share-croppers;  and  (s) to  take  necessary  ateps  so  that  the  agri-
 cultural  labourers  are  able  to  get  their
 wages  according  to  the  Minimum  Wages Act  for  Agricultural  Workers  and
 Labourers,

 *SHRI  श्र.  KUDANTHAI  RAMA-
 LINGAM  (Mayuram);  Mr,  Deputy- s  7  »  I  rise  to  express  m

 ews  on  the  Demands  for  Granta  of
 iota

 Ministry  of  Agriculture  and  Irri-
 gation.

 At  the  very  outset I  would  like  to  refer
 to  the  oft-repeated  statments  of  Jenata
 outside  the  Government,  like  Shri
 Morarji  Desai,  our  Prime  Minister,  Shri Charan  Singh  and  other  Ministers,  that more  money  has  been  allocated  tor
 agriculture  var  क  =  क party  wget,
 Gandbiae  economic  ideals  Ly  form the  core  of  Government's  econom activities  and  that  their

 bs  apr  mart the  would  be  the  cherish of goal  of  the  Janata  Government.  ed
 are  happy  to  the  Janata  Governments concern  for  the  cultivators  of  the
 country,  who  form  the  life-breath=  of our  economy.  I  would  only.  like

 *The  original  speech  was  delivered  in  Tamil.
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 [Shri  N.  Kudanthai  Ramalingam]

 to  say  that  all  this  concern  should  not  be tudes  meant  for
 a  platform

 sei  and  kewe  going  be ore  to
 implemented.  pM  gy  Kool.  Singh,  our
 Home  Minister,  in  his  own  ible

 style  pe  ee
 a  Se  ee  र

 ie 20-point  socio-economic  programme
 the  Party,  and  he  has  presen-
 ted  to  the  nation  a  two-point  program-
 me,  as  if  something  dynamic  hes  dawned upon  him  suddenly.  These  two
 points  are:  clean  administration  and
 uplift  oc  downtrodden,  It  may  be

 JULY  2,  1977

 उग  अणु  Nedu  Node pe  farmers an  ess  agricultu  bour: dominate  the  cultural
 न

 5

 come  a  part  of  lyrics  and  lore,  is  known
 the  Nadu,  and

 problems  of  the  people  of  the  country,
 especially  the  agriculturists,  are  not
 going  to  be  solved.  The  hon.  Minis-
 ter  8  d  realise  the  limitations  between
 speech  and  action,  and  J  hope  that  all  the
 schemes  announced  so  far  by  the  Janata Government  would  be  implemented  suc-
 cessfully.

 As
 Sap beenpenat ob te eect

 the  man  who  tills  the  land  is  the  one who  leads  a  real  life  and  all  others  are
 serfs,  supplicating  to  him  for  their
 sustenance and  survival.  The  peasants with  their  sweat  and  blood,  besides

 intaining  +.  ives,  are  su  ng the  entire  society.  I  am  not  hered
 about  big  landlords,  mirasdare  Ete ey
 who  can  manipulate  everything  to  their
 favour.  I  am_  ref  to  the  small
 farmers  who  should  be  in  the  forefi

 aires  crops
 of  paddy  are  cultivated  with

 uvery  in  Tanjore.  Be-
 sides  paddy,  in  Tiruchirappali  and  Padu-
 kkottai  districts  you  will  find  sugtreane,
 aaa,  ete.  ८  green  pastures  of

 ‘anjore  are  known  as  Cauvery  Delta,
 The  five  crores  of  Tamil  ट्
 are  on  the  of  Tanjore

 which  lead  tothis  conclusion.

 |
 We  arc  talking  of  the  link-up  of  Gan- in  the  North  with

 Cauvery  in
 the

 outh.  The  name  of  World  is
 bandied

 of  puting  ines  ibe  this
 stupen-

 loan  for
 T  wrelcome  this  whle-

 ieee  who  are  in  fact  at the  bottom.  are  depending  on
 others  for  es  The  society  which
 is  to  be  beholden  to  them  is  today
 treating  them  es  beasts  of  burden.

 1  would  like  to  illustrate  the  wide- between

 Constiatiun  must  be
 Lone

 The
 Ninth  ichedule  is  the  bulwark  ज
 conatitv.ierl  pretection  for  the  smell) cause  of  the  inclusion  in  it

 aled,
 t  and  gullibl  will be  thrown

 to  the  wolves
 ¢

 vested  interests—the
 landlords  and  =  zamindare—who  will

 the  permission  of  the  Central  Govern- ment.  The  Central  Government
 which  has  undisputed  and  supreme
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 dicate  its  riparian  rights,  Last  year
 the  Karnataka  Government  did  not
 supply  adequate  water  to  Tamil  Nadu
 ma  this  should  not  recur  in  future.
 The  Central  Government  must  inter-
 vene  in  the  genuine  interests  of  the
 people  of  Tamil  Nadu.

 As  1  pointed  out  earlier,  I  am  not
 bothered  about  “bellied  landlords
 and  zamindars  100  ज  200  acres.
 व  am  worried  about  the  small  farmers
 who  look  like  scare-crows.  Theyspent,
 =

 plough  ्
 of  Ra.

 Lil
 t  acre jog.  purchasi  variety

 pd  ond  fertilisers  and  alse  implements
 for  harvesting.  After  harvest  find
 that  their  earning  from  the

 Periest
 9  just

 Rs.  s00.  He  is  left  with  lanky  hands
 and  limbs.  His  family  does  not educational  and  medical  facilities  and
 his  posterity  looks  10  a  bleak  future,
 Asiftoadd  insulttoinjury,  the  Coopera- tive  Societies  which  have  given  him  the
 loan  insist  on  the  repayment  of  the  loan
 even  if  he  has  no  resources  to  pay.  On
 account  of  lack  of  adequate  water  from
 Cauvery,  his  harvest  has  failed,  yet  he
 must  pay  back  the  loan  with  all  the
 interest  accrued  onit.  Is  {tjust  and
 proper  thet  he  should  be  harassed  in  this
 manner  ?  In  my  constituency,  se-
 veral  applications  for  the  postponement
 of  loan  both  the  Collector  and  the  Gover-
 nor  were  sent,  but  none  has  proved  10 be  ‘beneficial,  All  the  heart-rending
 pleadings

 of  the  small  farmers  have  fallen
 on  the
 Government  — binger  of  hope  for  the  small  farmers
 having  Ito  4  acres  of  lands.  I  am  afraid
 that the  Government has  not  done  justice to  these  small  farmers who  arein  des-

 2 Rs.  24  is  given  assubsidy  to  wheat  and
 only  Rs.

 50  torice.  Why  should
 there  be  this  invidious  discrimination

 and  wheat-ca-
 ters  ?  Sir,  the  Janata  Party  which  has
 thrown  assurances  to  the  र  in
 thousands  during  the  recent  poll  must
 implement  at  least  some  of  them.

 By  implementing  the  20—point  soclo-
 econo  nic  programme  with  verve  and  vigo-
 ur,  the

 Pagal  Government  sound

 of  familles  the  throes.  of  death,
 छात  gave  equal  wages  to  met  and  wo-

 and  8
 Trrigation

 the  recent  in
 उ  would  like  to  sound  a  wor  of  caution
 to  the  Janata  a  that

 ole cannot  afford  to  ve  le
 for  long  by  platitudes  and  pious  hopes
 They  should  learn  lessons  from  those
 who  did  this  and  who  are  suffering
 today,  The  Janata  Party  Government
 must  ceaselessly  endeavour  in  ushering in  an  era  of

 welfere
 for  the  small  far-

 mers.  20-polnt  rcgremme  may  Dot
 be  liked,  but  the  welfare  measures  con- tained  in  it  must  be  implemented.

 While  the  Central  Government
 may  plan  for  the  lirk-up  of  Ganges with  Cauvery, in  the  words  of  our  great Leader  Shri  K.  Kamaraj,  the  rivers  of
 Godavari,  Krishna  and  Cauvery  must be  linked  so  that  the  le  of  Southern States  can  get  rid  of  the  scourge  of
 drought  monotonously  recurrin  ear after  year.  The  Minister  of  Agsiculture should  bestow  his  personal  attention  in this  matter.

 With  thes:  words I  conclude.

 वस्तुत
 हिस्सा  लेने  का  अवसर  भागने  दै;
 इसके  लिए  मैं  आपको  धन्यवाद  देना
 चाहूंगा |

 हमारे  कृषि  भौर  सिंचाई  मंत्री  ने
 जो  अनुदान  येश  किये  हैं  उन्होंन  यह
 बताया  है  कि  कुल  बजट  में  से  30
 प्रतिशत  से  भी  अधिक  धन  कृषि  और
 सिचाई  पर  खं  किया  जायेगा,  यह  बहुत
 ज्यादा  है,  तो  मैं  यह  तो  नहीं  कह  सकता
 कि  यह  अहुत  कम  है,  लेकिन  मिश्रित
 रुप  से  यह  कहूंगा  कि  हमारा  कृषि
 प्रधान  देश  है  भौरइसके  लिए  यह  कहना
 कि  इतनी  रकम  अहत  ज्यादा  है,  यह
 मुनासिब नहीं  होगा  ,  अगर  बजट  का
 30  परसेंट  केवल  छिपाई  पर  खर्च  किया

 आता,  तब  भी  हम  उस  को  कम  मानते

 गेहूं  के  उत्पादन  के  बारे  में  हारित
 कान्ति  को  नारा  दिया  गया  ।
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 को  औज  झख  मे  दिखायी दे  वह  सत्य  नहीं

 अतिशत  बढ़ा  लेकिन  75-76  में  यह

 र
 सब

 अअ
 थ न्

 $4844444

 ्  33 ज अ  5  निन क

 दाम  बढ़े,  74-75  में  22.  2  अतिशय बडे
 और  75-76%  7.1  प्रतिशत दाम  बढ़े
 अगर  आप  फर्टिलाइजर  को  लें  तो  पायेंगे
 कि  73-74  में  10  प्रतिशत,  74-75
 में  8.1  प्रतिश  ,  और  15—7€  में  ढाई
 प्रतिगत  दाम  बढ़े  '  लेकिन  जो  कृषि  सें
 पैदा  होने  बाली  चीजें  ?  जैसे  गेह,  चास,
 उन  के  दाम  माइनस  हो  गमे  1  यह  है

 होता  गया  V

 ओमन  इतना  ही  नहीं,  मगर  आप  ट्रैक्टर
 औ  दाम  को  देखे! तो  72  में  ट्रैक्टर के

 दाम,  11-12-72  को  21,500  पये
 थे  बे  19-876  को  बढ़ कर  35,910
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 आओ  एम०  शम  गोपाल  रेड्डी (निजामाबाद) :
 सभापति  जी,  एक  नियम  है  कि  आफिसर
 का  नाम  लेकर  यहां  पर  भाषण  नहीं  देना
 चाहिय ेv

 आओअनाशेक्रर सिह:  जो  मर  गये  हैं
 मैं  अनका  नाम  ले  दहां  और  प्यार  आप
 को  श्री  स्वामीनाथन का  नाम  लेने  पर

 ऐतराज  है,  तो  मे  स्वामी  कह  दूगा  t

 SHRISAMAR  GUHA  (Contai)  :  I  want
 to  draw  your  attention to  this  fact  hat
 this  matter  was  discussed in  the  last  Lok

 DG.,  1077-78—Min,  ASADHA  11,  1809  (SAKA).  of  Agriculture and  Og
 frrigation

 Sabha  for  hours  together  and  the  name
 of  Dr.  M.  Ss.  Swaminathan  was  men- tioned  not  once  but  hundred  times
 because he  was  the  person who  was  the real  target  of  the  whole  accusation
 from  the  Opposition  side  as  a)so  frem-
 the  papers  and  other  scientists.  There- fore,  it  is

 ver
 pertinent  that  his  name should  be  takem  and  there  is  nothing

 wrong  in  it.....,..  (Interruptions).

 MR,  CHAIRMAN  :  There  cannot
 be  any  discussion.  [Let  us  heer  him.

 SHRI  M.  RAM  GOPAL  REDDY  :
 Now,  Sir,  appointments  are  mide
 throu  Publie  Service  Ccmmission
 and  Dr.  Swaminathanis  in  no  way  con-
 nected  with  promotions  end  other
 things.  Unnecessarily  with  श  certain
 bias  they  are  dregging  his  meme  here and  Mr.  Shinde  and  hon.  Speaker  on
 several  occasions  have  appealed  to
 every  Member  not  to  denigrat  a  person whois  the  topmost  scientist  not  only in  our  country  but  in  the  entire  world,
 (Interruptions).

 SHRI  SAMAR  GUHA:  अ  want
 to  draw  —s-your  attention  that  he  is
 again  =  glvi  a  wrong  _  infor-
 mation,.....  Interruptions).  Actually,
 ee  Committee  was

 inte  after  972  when  Dr.
 ‘inod  Shah's  suicide  took  place  and

 on  the  recommendation  of  that  com-
 mittee  it  was  said  that  all  appointments
 willbe  made  through  the  Public  Service
 Commission,  But  that  was  flouted  while
 the  information  that  is  given is  wholly
 wrong.

 MR.  CHAIRMAN :  1  will  examine:
 the  polnt  and  if  thereis  anything  ob-
 jectionable  ,  we  will  try  to  expunge  it.

 at  war  शेयर  सिह:  भी मनु,  इस  समय
 सदन  में  रेस  मंत्री  भी  बैठ  ?,  मैं  समझता
 हैं  कि  रेस  मंत्री  और  कृषि  मंत्री  दोनों  के
 आपसी  सहयोग  से  इस  देश  के  बेकारों  को
 काम  भी  मिल  सकता  है  और  खाद्य  के
 मोर्च  पर  भी  सफलता  मिल  सकती  है  ।
 अपने  देश  में  60  हजार  किलोमीटर  लबें
 लाइन हैं,  जिसके दोनों  तरफ  co  फिट
 चौड़ी  जमीन  बेकार  पड़ी  है  1  यह  करीबन
 डाई  लाख  ऐक  जमीन  बैठती  है,  अगर  इसमें
 खेती  की  जामे  या  पौधे  उगाये  जागें  तो

 लोगों  को  काम  भी  मिल  सकेगा  कौर  देश  की
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 [at  ष्  शेखर  सिंह]
 अर्थ  व्यवस्था के  विकास  कौर  उत्पादन  में
 सहायता  होगो ।

 मैं  वाराणसी से  आया  हूं,  मैं  निवेदन

 कहूंगा  कि  जो  सिचाई  की  योजनायें  हैं
 उनमें  जो  पैसा  खर्च  होता  है,  उसको इस
 तरह  से  खर्च  किया  जाये  कि  जो  जितना
 पिछड़ा  हुआ  क्षेत्र  है  वहां  ज्यादा  पैसा  खर्चे

 हो  और  जहां  अब  तक-ज्यादा  पैसा  चे
 हो  चुका  है,  वहां  कटोती  करके  पिछड़े  क्षेत्रों की
 तरफ  ज्यादा  ब्यान  दिया  जाये  |

 मैं  इन  चन्द  जेबों.  के  साथ  श्री
 बरनाला  साहब  को  डिमांड  का  समर्थन

 करता  हूं  ।  '

 MR.  CHAIRMAN  :  Mr  Bagun
 Sumbrui—he  is  not  here.

 SHRI  RAJA  GOPALA  NAIDU.
 SHRI  जन.  RAM  GOPAL  REDDY : After  My  Rijag>pala  Naidu  Mr.

 Ram  Gopal  Reddy.

 AN  HON.  MEMBER  :  No,  no.

 SHRI  ?  RAJAGOPAL  NAIDU
 (Chittoor):  Degree  with  Mr.  Shinde
 and  my sister,  Shrimti  Sarojini  Mahishi,
 that  agriculture  should  be  above  politics.
 Sir,  we  are  here  to  co-operate  with  the
 ee,

 to  see  that  agricultural  pro- uction  is  increwed  and  we  become  self-
 sufficient  and  also  our  country  becomes
 am  exporter  of  foodgrains.

 I  want  to  talk  here  about  some  of  the
 existing  trends  in  agriculture.  When I  take  food  production,

 we  find  that it  is
 n  1960-61,  it  was  82  million

 1959-70——=99+§  million  tonnes,  1971-72—
 10§-17  million  tonnes,  1972-73—97°
 million  tonnes,  1973-74—104'7  million

 JULY  Ey  1977  of  Agriculture  and  96
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 ind
 अ  क 751  crores.  When  we

 ive  slow  of of  Rs.  अ  "मर
 control  must  be  given  top  priority.

 I  went  to  States  of  America,  'Teneasce
 Valley  was  created  to  control  floods.
 Before  that  the  river  was  passing  through seven  States,  devastating  three  crore
 hectares.  Now,  they  ve  atrested
 floods.  The  land  which  was  previously
 Es

 20  to  30  Bushels  per  hectare
 ४  now  producing  more  than  110  Bushels.

 We  can  also  contro!  flood  and
 more.

 We  are  having
 waeer  168

 Water
 logging  hampers  production.  ।  water
 ioe  in  different  Stares  is  as  under :

 In  Panjab,  the  State  from  which  the
 Agriculture  Minister  is  coming—in
 1958  it  was  1-09  million  hectares.

 Haryana  6  million  hectares
 nm  1966,

 U.P.  +  (81  million  hectares
 West  Bengal  4000  6q.  kms,  were —~_

 affected.
 Rajasthan  lakh  hectares

 fa  1967.
 Madhya  Pradesh

 sls  hectares
 in

 ‘T9088.

 To  arrest
 bk

 logging  some  su;
 tions  were  made.  Fee  are  carefidl  in
 channelisation  and  localisation,

 coe
 can

 do  something.  Unless
 drainoge  is  good water  logging  will  be  there.  the  time

 of  installation of  the  projects we  are
 not  careful  to  have  oe  system.
 For  example,  whet  ‘Regesiune  egar  was
 taken  up,

 drain
 ity  was  not

 combined  is  Project  with
 &  water  had  been  coming  through  the
 fields  and  not  through  the  drains  because
 the  drains  Sigetieeay!

 for  Krishna
 and  not  for

 ep  rem  ae
 ‘Water  is

 tishna  Pro-
 ject. प्  प्  ि

 mai g  of  acres  are  de-
 tonnes,  1974-75—99°8  million
 and  1975-76—120-°8  million  tennes.

 This  clearly  shows  that  =  food  and

 कु
 the  report  says  “that  ‘it  is  because

 of  floods  and  weather.  Tagree,  but
 you  have  to  see  that

 floods
 are  arrested

 weather  is  controlled.

 With  to  floods,  you  know  the
 “statistics,  that  in  Igy  we ye  suffered  a
 toss  of  Rs.  631°  Ss  crores.  In द...

 we  construct a
 ject,

 we Stave  heen  tha  i  Tage fact ces

 The  important thing  is  that  at  the  ti
 oftaking  up  ido,  Pol geit
 of  constructing  a  dam, we  should  be
 careful  about  pnd

 of  water.  Other-

 अ
 ep es

 amet
 ES  e  do  not  this  into  con-
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 sideration  money  will  be  wasted  and
 water  will  be  wasted.

 Less  than  1/3rd  of  the  area  in  our
 country  is  an

 irrigated
 area.  Dry  land

 is  more  than  2/3rd.  Out  of  this  1/3rd
 comes  under  drought  prone.  It  comp-
 rises  78  districts  in  our  country.  These
 are  having  a  rain  fall  of  less  than  30". Drought-prone  area  programme  is  being executed  in  these  areas.  This  is  not
 sufficient.  It  does  not  exploit  ground water  which  is  on  plenty  im  this
 country.  Regarding  surface  water,

 5000  acres  are  under  canals.
 nder  wells  we  have  30,24,000

 acres.  Irrigition  under  canals  is  almost
 equalto  theirrigationunder  wells.  While
 we  are  exploiting  surface  water  under
 canals  we  are  getting  and  water
 through  wells.  What  I  say  is  that  it  is
 quite  possible  for  us  to  exploit  ground- water  which  is  equal  to  the  surface  water.
 This  has  got  to  be  exploited.

 The  Central  Groundwater  Board  is
 surveying  throughout  the  country  but  the surveys  have not  been  completed.  Their
 work  is  very  slow  because  they  are  mot
 fully  equi  They  require  certain air  maps.  If  they  have  these,  it  is  very
 easy  for  them  to  locate  where  the  wells
 afte

 I  now  come  to  the  prices  of  agricultural commodities.  Im  1974-75  the  Agricul- tural  Prices  Commission  said  that  the
 ces  of  various  inputs  registered  a  rise.

 t  rose  as  much  as  80%  in  fertilizers  ;
 46%  in  insecticides;  90%  in  diesel  oil;
 30%  in  electricity.  re  was  also  arise
 of  12  to  13  per  cent.  in  different  States.
 It  bas  said  that  the  minimum  price  for
 sugarcane  must  be  increased  to  Rs.  १5 instead  of  Rs,  85.  This  is  too  low,
 even  that is  not  approved  by  the  Govern-
 ment.  Ifthe  APCis  a  scientific  body
 =

 it  gives  a
 me  पोट  one $  to  accept  that  report.  In  1975-76

 the  same  situation  continued.  hee fore  the
 —

 are  very  much
 affected.  I  request  the  hon.  Minister  to
 raise  it  to  Rs.  Tz.  Unless  it  is  raised  to
 Rs.  12  or  Ra,  15  it  is  very  difficult  for  the
 agriculturists.  Our  Government  is  gett-
 ing  foreign

 nah
 of  Rs.  400  crores

 by  sugar  sales  outside  the  country.  It  is

 are  four  prices,  namely  mit  price,
 remunerative  price,  imientive  es  ond Profiteering  price.  agriculturis are  asking  for  the  minimum  price.  There

 veramient  aot  e  Pay  en
 ee

 price.  Actually  it  is  my  view  that  sup-
 Port  price

 should  be  given  to  them,
 ge

 mot  only  for  sugarcane but  in
 eases  aloo;  There must  be  a  body

 98

 wien  mut  ictbilse  prices  and  given SUpport  price.

 आओ  नारंग साय  (सरगुजा)  :  सभापति
 महिला,  (व्यवधान) .  .

 MR.  CHAIRMAN  :  Order,  Order.
 Tam  going  to  give  a  chance  to  those  who are  interested  and  who  have  not  spoken on  Agriculture  Demands  earlier,

 SHRI  G.NARSIMHA  REDDY  :
 (Adilabad)  Sir,  I  am  one  of  them.

 जी  का ध्यान कुछ  विशेष  क्षेत्रों

 करना  चाहता  हैं  ।  हिन्दुस्तान के  अन्दर

 अवाद  नकी
 35  ु  13

 4  जानता  े  ं

 7
 4

 ि 3  44  33
 2

 हैं, लैकिन  ड  न  353 333
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 {  प्री  नारंग  साथ  |
 इन  सारे  क्षेत्रों  के  आदिवासी,  चाहे

 बिहार  का  बंगाल  परगना  हो,  पालामाऊ  हो,

 है  ।  कागजों  में  अहुत  कुछ  हो  सकता  है,
 लेकिन  वास्तव  में  कुछ  नहीं  है।  जैसे  मध्य
 प्रदेश  में  रायपुर  और  सरगुजा  की  तुलना
 कीजिये--रायपुर जिले  में  सिंचाई. 16
 अतिशय है,  लेकिन  सरगुजा में  0.08

 अतिशय  है  ।  सरगुजा  आदिवासी  जिला  है।
 लेकिन  र  कपूर  इतन  पिछडा  हुआ  जिला  नहीं
 है-दोनों  में  आकाश  और  पाताल  का  अन्तर  है

 इसलिए  मेरा  आपसे  निवेदन  है  कि  पिछले
 30  सालों  में  जो  ऐसे  नेग्लेक्टेड  क्षेत्र  है,

 उनकी  तरफ  आपको  विशेष  ध्यान  देगा
 चाहिये  ।  यदि  आप  ने  ध्यान  नहीं  दिया  तो
 देश  के  ये  पिछडे  क्षेत्र  पिछड़े  रह  जायेंगे  ।

 इसी  तरह  से  उनकी  जो  मेहनत  है,  ज

 असल  बे  पैदा  करते  हैं  उसकी  उचित  कीमत
 उनको  नहीं  मिलती  है  t  हमारे  मध्य  प्रदेश
 के  सरगुजा,  रायगढ़,  बस्तर  जिलों  में  भादि-
 आंधियों  ने  “सरई”  बीज  इकट्ठा  किया,
 उसको  केब कर  वे  अपनी  भारिक  स्थिति  की

 न्  क  -
 हां  क  अ  4  तर  हीं

 43 343  55 3335 अै  1 ्
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 खिलाफ  अकड़ा  कदम  उठाना  चाहिए।
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 इस  लोहेको  काम
 में  लाया  जा  सकता  है।

 अन्त  में  मैं  कुछ  सुझाव  मंत्री  महोदय =
 की  सेवा  में  रखना  चाहता हूं।  पहला  मेरा
 सुझाव  यह  है  कि  हुच०  एस०  एल को  जन-

 हित  में  व्यावहारिक  मूस्फे  नीति  अपनानी .
 चाहिए  और  जेन  “साधारण  े  हिंस

 को  ध्यान  में
 रखते  हुए

 अपनी  -मूल्य  नीति
 निर्धारित  करनी  चाहिए।  यह  नीति

 मुझ फाक माने  की  दृष्टि:से  निर्धारित  नहीं
 जकी  आनी  हिए  -सुनाया  कमाने  की

 अहदी  निर्धरित  करती  हैं  औरउन  अप्स
 नियों  के  .झाडती-बड़े  अड़े  मुनाफे  कमाए
 उबते ीं  +लैफिम,एव० ie  एस+एल०, को  ऐसी

 मति  अध नाकी  चाहिए  जिससे  अधिक  से

 सैनिक  -ऊभोक्क्ाओं  के  हितों  का  संस्करण
 ऊ

 -सक्रेजऔर  र ल्‍्सस्ते मूल्य. ०पर डककों ऊतकों
 न्लस्मान  ज्ड््सा  जा  के

 ्
 न

 -  उत्पादन  बढ़ावा  हमास-  उद्देश्य

 उहए; पाहिए  |  उत्पादन  बढ़ाने  केलिए
 आह  झावश्यक हैकि  स्रमिकों का का  सहयोग
 :लिया  ए,  झुन  अदूर  में  भागीदार
 ,शी बदने  की  जुतस्थनद्मोनी,.ल्वादिए बि

 अगर  उनको  मह  जवा  यातो



 103  D.G.,  1977-78—Min.

 [Shri  Purna  Sinha]
 peaceful  life.  1  would  also  submit  that
 this  amount of  Rs.  32१०  crores would  not be  sufficient  for  this  purpose.

 Sn  most  of  the  hon.  Members  are
 aware  that  the  Congress  Government
 hhs  spe

 an  amount  of  Rs,  540°  crores
 for  Iding  the  A.I.C.C.  session  in
 Gauhati  and  for  the  coronation  of
 Mr.  Sanjay  Gandhi.  The  State  of  Naga-
 land  where  tribal  living  by um  cultivation are  not  able  to  make  their h  ends  meet  has  been  made  to  spend
 Rs,  34°0  lakhs  for  this  glitteri session.  When  this  session  was  in
 Gauhati, we  were  put  in  jail  and  some  more opposition  Mem  of  the  State  were

 detained  only, in  view  of  the  A.1.C.C,
 In  os  =  that  the  A.I.C.C.

 = was  held  wit  ering  p  and  show, about  15,000  A  Gauhati  were

 th  Sees  bre  the
 ;

 across  the  iver  so  that  they
 may  remain  away

 mn
 the  view

 of  eae very  important  and  august  visitors
 attending  the  glittering  session.  After
 the  session  however,  they  returned  to
 their  original  places,  along  with  some
 hundreds  more  than  increasing  the  beggar ation  of  the  city.  If  any  money is  given  it  is  wasted  by  the  Sarat  Sihna
 ministry;  unless  it  is  dismissed  the
 budget

 money
 will  also  be  squandered

 away.  He  will  ask  for  more  money;  If
 money  is  given  for  rural  dev  ent  or
 for  some  other  useful  purpose,  it  will  be
 spent on  inefficient  administration.  People have  justly  asked  for  removel  of  ry
 Ministry.
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 Such  was  the  dangerous  fois ney hee That  was  because  of  the  regional
 tion.  If  we  neglect  the  s  and  do
 not  try  to  remove  regional  imbalances,
 that  is  what  in  some  parts  of
 the  region.  24  M.Ps.  have  come  here

 also  ional  imbalance.  Nobody  goes
 there;  ly  any  member  from  this
 Howse  goes  there,  except  one  or  two
 Ministers  who  had  recently  been  to  visit places  in  the  Northeastern  districts,

 MR.  CHAIRMAN  :  You  need  not
 comment  on  that.

 SHRI  PURAN  SINHA  :  I  was  saying
 that  there  is  अ  feeling  of  neglect  among the  hill  people.  Now  what  we  do  to  those

 1८  who  live
 vi  the  Soot  sol cut  down  the  trees,  ¢  jungle clear  the  land  and  do  a  little  digging  and:

 little  less  and  since  all  the  manure  and
 in  the  third

 orp  ey
 do  not  get  anything.

 last  thurty  years  to  bring  home  to  the
 hill  people  the  need  to  take  to  terrace
 cultivation  at  the  foot  of  the  hills  so
 that  there  are  no  d  ing  floods
 by  d  ding  the  vegelation  of  the  hills रे

 The  Agricul
 had  fixed  the  price of  paddy at  Rs.  748
 quintal  and  release  price  of  rice  at  Rs.  162
 per  quintal.  The  difference  in  these
 for  increasing  the  paddy

 pres least  Rs.  5  per  quintal  immediately without  an

 jute price  ‘fixe  at
 5  ed 141  per  quintal.  The  price  3  be

 fixed  at  a  remunerative level,  as  suggested by  the  hon.  Members  who  spoke  earlier, which  may  be  Rs.  200/-  per  quintal,

 a
 ं  i  ही!

 ह  P
 ह्

 ak :



 ‘05,

 ‘Aevote  themtelves  to  more  rae  a of  foodgrains  and  oth  er  commodities,
 oe  pres  शक  ie  ee] en  17
 bighas  of  land,  that  ia  5  lakhs  acres—
 (an  acre  in  Assam  is  about  3°25  bighas of  land)  were  available.  There  was  not

 jocument—allotment  order.  T
 given  some  status  as  tenants.  The  Govern-

 distributed  ‘to  the
 Peasants  whereas  there  was  not  so  much
 of  waste  land  acutally  availeble  in  the
 state.  It  was  a  bluff.  And,  therefore, there  is  the  demand  for  removal  of  the
 Government  and  to  bring  a  new  Govern-
 ment  in  the  State  along  with  others,

 ei  ag  capita  income  of  es
 people

 Fr  india  is  Ra.  उब  and  in  Assam— we  have  calculated  it—it  has  never  ex-
 ceeded  Rs.  34.  Therefore  some  rethinkin,
 is  necessary  in  order  to  do  agricultura
 planning  for  the  rural  tion,

 I  have  another  suggestion  to  make.
 The  small  rivers  can  be  harnessed  at  the
 foot  of  the  hills  and  from  there  power can  be  generated.  ट्ट  हसद  way
 generate  enough  which  together  can
 produce  one  hundred  megawatt.  Tis small  hydro-clectric  projects  can
 developed  and  Find

 will  aslo  stop  भ
 tivers  eroding:  I  understand
 that  such  nae  projects  have
 been  suc  ly  carried  outin  Ching,
 There is  no  doubt  as  to  why  it  cannot
 be  carried  out  in  India.  1  hope  all  my
 eres  f

 willbe  considered  ‘by  the

 wt  पायस  टिकी  (अलीपुर हार)  :

 सभापति  महाशय,  मैं  मंत्री  महोदय  की  दृष्टि
 कुछ  विषयों की  ओर  आकर्षित  करता हूं  ।

 हमारे  एवं  सभी  ने  जो  कुछ  कहा  है,  बह  सब
 सुनने  के  बाद  मैं  इस  निष्कर्ष  पर  पहुंचा  हूं  कि
 मंत्री  महाशय  को  पह  अतला  विया  जाये  कि
 हमारी  कृषि  व्यवस्था  में  ही  कुछ  गलती  है  1

 यदि  व्यवस्था-भूल रही  तो  उसमें  जितना  भी
 स्प या  शासन  जाय  और  जितनी  भी  मेहनत
 की  जाये,  जो  लोग  कृषि  के  काम  में  लगे  हुए
 हैं,  उनके  लाभ  के  लिए  बह  नहीं  होगा  I

 DG.,  1977-78—Min.  ASADHA  11,  1890  (SAKA)  of  arsine  and
 a  Irrigation
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 हम  लोग  देखते  हैं  कि  हिन्दुस्तान बहुत
 उन्नति  कर  चुका  है,  दिल्ली  बनी  है,  कलकत्ता
 बना  है  कौर  भी  बहुत  सी  चीजें  बनी  हैं।
 लेकिन  कृषि  प्रधान  देश  इसको  हम  कहते  आये
 हैं  और  कृषि  की  बहुत  सी  बातें  पूर्ववर्ती  सरकार
 भी  करती  आई  है,  और  आपकी  सरकार  के
 ओल  भी  वही  हैं  कि  हमारा  कृषि  प्रधान  देश
 है,  उसकी  उन्नति  होनी  चाहिये,  किन्तु  वास्तव
 में  देखा  जाता  है  कि  व्यवस्था  में  गलती  है  ny

 ऐसी  बहुत  सी  जमीनें  जो  हमारे  कृषि  के  लायक  हैं,
 वह  कृषकों के  हाथ  में  नहीं  हैं  ।  कृषि के

 को  अर्थ-व्यवस्था  निर्भर  करती  है  ।  कल-

 कारखानों  में  काम  करने  वालों  और  दफ्तरों
 में  अफसरों  तथा  बाजुओं  के  यही  लोग  पालनहार
 हैं।  उन्हीं  की  कमाई  पर  कलकता,  बम्बई

 और  जन्म  बड़े-बड़े शहरों  में,  और  देहात  में
 ब्लाकों  में,  अफ़सरों  को  नौकरी  दी  गई  है  1

 ब्लाक  के  एक  बाबू  ने  मुझ  से  कहा  कि  मैं  नहीं
 जानता  हूं  कि  धान  का  सीधा  कैसा  होता  है।
 वेसे  लोगों  को  देहातों  और  कृषकों  की  उन्नति
 के  लिए  ब्लाकों में  भेज  जाता  हैं।  कृषकों से
 रुपया ऐंड ना  ही  उनका  धंधा  होता  है  1

 कृषकों  की  मदद  करना  तो  बे  जानते  ही  नहीं
 हैं  1  इसलिए  मेरा  कहना  है  कि  ब्लाकों  में
 कृषि  के  काम  के  लिए  केवल  कृषकों  के  लड़कों
 को  ही  रखना  चाहिए,  क्योंकि  उन्हें  जम्म  से  ही
 कृषि  का  शान  होता  है  और  इसलिए  देहात  की
 उन्नति  उन्हीं  से  हो  सकती है  ।  शहर  के

 बाबु भों  से  देहात  की  उन्नति  नहीं  हो  सकती
 है।  ्  भ  R
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 [आपपास  दिव]  वेश  में  गरीबों  की  संख्या  जाती  जा  रही
 हमारे  देश  में  जमीन  को  लेकर  एक  है  यह  एक  चिन्ता  का  विषय  है  ।

 खिलवाड़  चल  रहा  है  ।  कृषकों  को  जमीन

 देने  की  बात  कहीं  जाती  है,  लेकिन  जमीन  अरवा  ह  बह  पढ  नयन  नक्ल

 “1.
 गाय

 है।  कृषकों  की  बात  भी  यह  सभा  ज्यादा
 सुनने  के  लिए  तैयार  नहीं  है  t  इसलिए

 यदि  जनता  सरकार  सही  रूप  में  कृषकों  कि  हम  लोगों  का  समय  निश्चित  है।
 की  भलाई  करना  चाहती  है,  तो  हर  ब्लाक  में  हम  लोग  बहुत  आंकड़  नहीं  अतला  सकते
 कृषि  की  उच्च  शिक्षा  की  व्यवस्था  करनी  हैं।  हम  कृषकों  के  लिए  बोलते  हैं  और

 चाहिए  जिसमें  पशु-पालन  और  मुर्गी-पालन  भी
 साधारण

 बात  बोलते हैं  तो  हम  को

 सम्मिलित हों  ।  अधिक  समय  ही  नहीं  मिलता  ।  मेरा

 यही  कहना  है  कि  कृषकों  को  भी  एक  ही
 कृषकों  के  बच्चों  के  लिए  शिक्षा  और  दर्ज  दिया  जाय  और  बसा  ही  आदमी

 दवा-दारू  की  व्यवस्था  होनी  चाहिए  ।  समझा  जाय  जैसा  औरों  को  समझा
 सरकारी  नौकरों  के  लिए  तो  सरकार  ने  दवा-  जाता है  ।  जैसे  कलकत्ता मद्रास  और
 दारू  की  व्यवस्था  की  है,  लेकिन  जहां  तक  बम्बई  के  लिए  परि योजनायें बनती  हिं
 कृषकों  का  सम्बन्ध  है,  यदि  कोई  कृषक  ऐसे  ही  ब्लाक  अलाक  के  लिए  परियोजना

 डाक्टर  के  पास  जाता  हैं,  तो  डाक्टर  पूछता  है  बनाई  जाय  और  जो  भी  परियोजना बनाई
 किकया  खाकर आये  हो,  जब  बह  कहता  है  कि  जाय  ब्लाक  वाइज़  उस  भें  वहां  की  जनता
 कुछ  नहीं  खाया  है,  तो  डाक्टर उससे  ज्यादा  से  परक  कर  ही  वहां  के  इंजीनियर  वह
 फ़ीस  मांगता  है,  और  अगर  वह  नहीं  दे  सकता  परियोजना  बनायें  न  कि  शहरों  में  बैठकर
 है,  तो  वह  उससे  मुर्गी  मांगता  है  ।

 व  के
 न

 नद  आदि  ्
 नायें

 बह  भावुक  है  कि  कृषकों  के  लियु  हो  ड  ्र  म  क  गा  होग शिक्षा,  दबा-दार और  कपडों  की  फी  करता  हें।
 व्यवस्था  की  जाय  भौर  उन्हें  धर  भी  सतावर

 ह

 बना  कर  दिय  जायें  ।  तभी  हम  क्ण्कों
 K.  T.  KOSALRAM  (Tircuhen-

 को  समान  स्तर  पर  ला  सकेंगे  और  क:  dielientaer Gaat ee  Bi
 उन्हें  समान  मर्यादा  दे  सकेंगे  ।  कभी.  तक  bpd i  आ

 कृषकों  के  साथ  प्रत्या  हुआ  है  ।  उन्
 mtn.

 की  कमाई  को  लूटा  गया  है  और  उन  की.  On  the  subject  of  irrigation,
 India  has

 =  at  1
 a  very  large  potential  ch  few

 =  पक  सस  व्यवस्था  में.  प
 i

 एम  फ्  न  सि
 परिवर्तन  करने  के  बारे  में  सोचना  चाहिए।  अमुक  SS

 कृषि  की  उन्नति  और  सिंचाई  भाषिक  pipes of Bodersis, Pe tn eee see
 के  सिए  जो  ऋपया  खर्च  किया  आता  है,

 Gloverasent  of  tain
 the.

 उस  का  फायदा  कृषकों  को  नहीं  हो  रहा  tion  Co  Phe  नतप्पेक्पन्डारप,

 है-वे  तो  ज्यादा  करीब  होते  था  रहे  पिक

 ञ  श  4  ह  33
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 read  something  about  our  Southe:
 States.  ‘This  is  from  pages:  373.10 Volume  IT  of  the  Irrigation  Commigasic:
 Report,  97a  roe  a
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 “There  are  41  st-flowing  tivers  in
 Kerala  waht a  Sal  gnoual  yield  of
 72,520  micu.m,  as  estimated  by  the
 Government  of  Kerala,  that  a  sur-

 lus  of  40,490  m.cu.m.  of  water  will
 to  the  sea  after  meeting  the  irri-

 gation,  फटा  and  naviga  भ ह ग  ग  =  Kerala  State.
 of  this  surplus  can,  in  our

 eo
 be  usefully  diverted  to  bri  the
 scarcity  areas  of  Tamil
 there  15  no  other  source  ones Shower It  must  be  kept  in  mind  that,  since  the
 diversion  of  water  to  irrigate  the  scar-
 city  districts  will  have  to  be  drawn

 from  only  the  upper  reaches  of  the
 rivers,the  utilisable  surplus  will  be
 only  a  part  of  the  total  surplus.”

 On  the  basis  of  this  Repert,  the  Tami
 Nadu  Government  has  sent  9  report  to
 the  Government  of  India  giving  apprt =
 ximately  how  much  sarplus  water  ia  there
 and  hew  much  the  Tamil  Nadu  Go  vern-
 ment  needs.  I  will  read  from  thie
 Report  as  follows:

 West  flowing  rivers  Possible  diversion  schemes

 Sl.  Name of  the  Total  Total  Surplus  tity  é
 ut  Districts  of

 No  in  catchment  run  off  in  the  t  can  tted  Tamil  Nadu
 areasq.  in  the  basin  _—be  diiver-  L |  in  benefitted by
 miles  TMC  ted  to  the  diversions

 TMC  cast
 TMC

 ह  2  3  4  5  6  7  8

 BASIN

 te  Bandi

 —
 14.0  co  40  Coimbatore

 क  के  के  ः
 +  Cholathipuzha  30०3  =  1R§..00  159.3  30  0.36  Cvimbators.

 »  Bangihaila  5  o.cg  ‘C imbatore

 Ips  1.75

 _Pertains to  Chaliyar  Basin as  awtole,
 ————

 (Gaaliyn:  Basin  ;  Total  run~<ff in  the  Basin  185  TMC  sod  the  surplus  is  139.3  TMC,  औ
 by  citing  this,  Coimibarote  Distrigt  can  irrigate  7.75  lak  acres.”
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 In  the  Periyar  Basin,  the  total  run-off, is  378.2  TMC,  and  the  surplus  is  321

 TMC.  And we  needonly  10.00  T.M.C.
 By  using  it  we  can  ae

 1  lakh  acres
 ef  land  in  Madurai  and  Ramanathapuram districts.
 16  hrs.

 In  the  Pambar  basin,  the  total  run-off
 is  222.8  TMC  and  the  surplus  water
 available  is

 p05
 TMC.  We  need  only

 26.0  TMC,  अ  using  it  we  can
 irrigate2:  60acresin  the  Ramanathapuram
 district—which  is  an  area  having  nic
 drought  ८  onditi  .ns—and  in  2  part of  the Tirunelveli  district  also,  Originally  this
 Pambar  has  been  included  in  the  first
 Plan,  Unt  rtunately  in  the  2nd  Pian  it
 ‘Was  taken  away.

 There  is  »ne  Achank»ilarea river  basin,
 Originally  this  area  bel  nged  t>  Tamil
 Nadu.

 कर
 mistake  it  was  given  to

 Kerala.  te  Kamraj,  .ur  revered
 leader  wh>  was  Chief  Ministr  cf  Tamil
 Nadu,  himelf  wr--te  to  the  H  «me  Minister
 here  about  it.  Achankoil  river  has
 76.09  TMC  run-off  in  the  basin,  and  has

 ot  surplus  of  62.9  TMC  that  this  has
 in  Tamil!  Nadu,  f  +r  whichthere  were

 sees
 we  euld  utilise  this  sur-

 plus  of  62.9  TMCin  entirely,  ‘This  can irrigate  6  lakhs  acres of  land,  ह  here
 weneedg  TMC,  The  entire  water  here
 g>¢s  straightway  into  the  sea,  ह  have
 personaly

 visited  this  place.  1  saw  the
 river,  water  is

 peng  utilized  by
 my  Kerala  friends,  If  they  utilize  it, well  and  g  od.  If  surplus  is  available, let  them  kindly  give  it  to  us.  Through
 yous

 Sir,I
 appeal

 to  my  Kerala  friends  to
 Ip  us,  It  will  help  the  country  als*.

 There  ia  a  Kallada  river  basin  with  76
 TMC as  the  totalrun-offand  the  surplus there  is  43.7  TMC.  Similarly  in  the
 Attinkal  basin,  the  run-off is  2.10  TMC
 and  the

 snipes
 ts  42.2  TMC.  Out  of

 these  two  3  and  the  K
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 them  to  give  concurrence  to  the  terms  of
 reference for  this  Committee.  For  nearly
 (47  nes  ioe  ven,  foe  nee

 te  ढ सा  the  Government  of  Kerala.

 The  Irrigation  Commissicn  has  re-
 ported  that  such-and-guch  an  amvuunt of  water  is  available,  The  Master  Plan
 prepared  by  the  Kerala  vernment
 shows  very  clearly.  that  such-and-such an  am-unt  of  water  is  available.  कटन
 quest  the  hon,  Minister of  Agriculture and  SJrrigaticn  to  use  his  grad  offices.
 1  request  the  Prime  Minister  to  help  us.
 The  Minister  cf  Energy  is  alst: T  have  also  written  a  letter  to  him.  I
 weuld  request  all  these  hon.  Ministers
 to  uss  their  ered  cffices  and  see  that  the
 Gevernment  ¢-f  India  get  the  concurrence
 from  the  Kersla  government,  Such  ae
 step  would  be  a  major  step  in  enab!
 the  Tamil  Nadu  people  to  get  the  m
 needed  water  fer  irrigath-n.

 |  The  position  of  the  Cauveri  waters  is
 very  pitiable.  The  Kabini

 ee
 re

 servoir  is  full  with  19  TMC  which  in  the
 part.  permitted  the  release  of  15,000
 Cusecs  per  day  for  irrigation  in
 Nadu.  At  the  same  time,  the  entire
 Tanjore  is  going  dry  because  Karnataka
 is  not

 —e  any  water  to  Tamil  Nadu.
 The  normal  leakage  of  1900  cusece
 day  is  keeping  the  Cauvery  wet.
 is  a  matter  on  which  our  Home  Minister,
 Shri  Charan  Singh,  gave  an  assurance in  the  C  Itative  C
 three  months  back  that  he  will,  personally
 intervene  and  see  that  Tamil  Nadu  gets adequate  water.  At  present  the  entire
 water  iskept  in  storage  |without  being used  by  either  or  Tamil  Nedu,
 The  Karnataka  Government  is  deliberate-

 we  have  every  right  to  use  it

 basin,  we  wantonly  15.0  TMC.  Wecan
 irrigate  1.50  lakhs  of  acres  of  land  in  my
 constituency,

 This  is  a  re  Prepared  by  the  Go-
 vernment  of  Famil  Nadu.  This  report sent  to  the  Government  of
 India.  the  besis  ef  this  repert, the  gcvernment  have  -netituted a  Committee  consisting  of  the  chief
 engineer  of ह...  in  the  Government

 Melt eae  he  has  been ह  the  matter
 referred  te  the  Kerala  government  for

 both  the  1892  and  1924 because  we  have  the
 Nobody  can  ai  ag it.  निकम

 नम
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 g  of  Cauveri  with  Ganges should  also  be  done.  Otherwise,  there

 areas  and  the  Cauveri  water the  scarci
 is  released.  to  the  Tanjore  delta,  Simi-
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 The  Government  of  India  have
 sufficient  powers  to  bring  about  a  settle-
 ment  between  the  States.  Unless  they
 about  national  integration.  They  have
 to  see  that  the.  Kerala  water  is  given  to

 ig  no  point  in  talking  of  national  inte-
 gration,

 or  a  national  water  policy.

 do  it,
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 [sit  सका  अताप  सिंह]  तों  में  किसानों  के  जिये  न  कोई ऋण  शिया

 कई  साथी  भर  गए,  तब  साठे  साहब  को
 आत्मा  कहां  सो  गई  थी।  वह  उस  वक्त
 भिगो  लोक  सभा  के  सदस्य  थे।  (ब्यान)
 16,28  hrs.

 [Supt  M.SaTyanarRAyAN  Rao  in  the
 Chair)

 अन्य  लोगों  की  तरह  किसानों  की  भी
 बुनियादी  आवश्यकतामें  होती  हैं  ।  मैं

 गई-गुजरी  सरकार  से  पूछना  चाहता  हूं
 कि  क्या  उस  ने  पिछले  तीस  साल  में
 किसानों  की  किसी  समस्या  को  हल  किया।
 क्या  किसानों  के  लिए  भोजन  की  समुचित
 व्यवस्था  हुई?  किसान  उत्तम  भोजन  पैदा
 करता  है,  लेकिन  कछ  अधिक  पैसा  पाने
 की  इच्छा  के--क्योंकि उसे  जीवन-यापन
 की  कई  समस्याओं का  समाधान  करना

 अड़ता  है--वह  उस  को  आज़ार  में  बेचता

 है  और  स्वयं  मोटे  अक्ष  पर  अपना  पुकारा

 नहीं  करेंगे,  और  शिक्षा  की  दिशा  किसानो
 की  तरफ़  नहीं  ले  चलेंगे  तब  तक  देश
 का  विकास  और  प्रगति  नहीं  हो  सकेगी।

 बडे  बढ़े  शहरों  में  ऋण  दिये  जाते  5
 :आउटिंग स्कीम  चलायी  जती  है  लेकिन  देता-

 जाता  है  म  कोई  हाउसिंग  स्कीम  चलेगी  जामो
 है।  मै  सरकार  से  निवेदन  हकम  कि  किसानों
 के  रहने  के  लिए  कोई  व्यवस्था  अवश्य  कब
 की  कृपा  करें  ।

 पडे की  भी  उन  के  लिए  समस्या होती
 21  विमान सारी  गई  अपने  खेतों  में  पैदा
 करता  हेले किर  उस  को  कपड़ा  गड़ी  दाम  पर
 देने  के  लि]  कोई  समुचित  व्यवस्था  नरी  |  1
 दुकानों पर  जो  काडा  उसे  मिलता  ई  बडे
 ऊंचे  दामों पर  पिलता है है  ।  इसलिए  कड़  ऐसी
 दूकानें  खोली  जायें  जिन  पर  जो  लोग  हर  पैदा

 क्त
 है  उनको  उचित  मूल्य  पर  कप  दया

 |
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 [ओ  रवी  =  अताप  सिंह]  किसान  जो  पैदा  करता  है  उसका  उचित
 एक  कृषि  संस्थान  है,  उस  की  हालत  क  बारे  मूल्य  उसको  मिलना  चाहिये  भ्र भी  साठे
 कल  श्री  do  एन  तिवारी  जी  साहव  कुछ  कटाक्ष  कर  रहे  थे-दाम  के  बारे  सें।

 सदन  में  उस
 चर्चा  हो  चुकी  in  मैं  किसी  का  नाम  नहीं

 अब  जब  मैं  वहां  गया  और  हस  आत  का
 प्रयास  किया  कि  कुछ  ट्यूब  बेल्ट  खोलें

 मैंने  पूछा-नहर  कितने  दिनों  में  आयेगी इस
 प्रण  का  उत्तर  कोई  भी  देने  को  तैयार  नहीं
 है।  कहते हैं  5  माल  तो  लग  ही  सकते  है।

 डायरेक्टर  (प्रोडक्शन)  है  उन  के  खिलाफ
 «7  मुकदमें  अष्टाचार के  चल  @  हैं,

 लेकिन  राज  भी  वे  अपनी  जगह  पर  विद्यमान
 है।  मैं  कृषि  मंत्री  महोदय  सें  निवेदन  करूगा
 कम  सें  कम  जनता  पार्टी  की  हुकूमत मैं  जो
 ऐसे  आष्टा चारी अधिकारी  हों,  उन  को  एक
 मिनट  भी  कुर्सी  पर  नहीं  बैठने  देना  चाहिये,
 क्योंकि  कृषि  भारत की  मुख्य  रीढ़  है,  जो
 इस  को  आधार  पहुंचाता  है,  उस  को
 एक  क्षण  भी  अक्स ना  नहीं  चाहिये  1

 हमारी  सरकार  ने  110  रुपया  फिक्स  किया
 है,  जब  कि  आपकी  हुकूमत ने  इतना  कभी
 नहीं  दिया  ।  मेरा  यह  कहना  है  कि  यह  भी
 कम  है,  इसलिये  कि  जो  सामान  रखी  के  लिये
 किसान  को  खरीदना  पड़ता  है,  उस  का  दाम
 आसमान को  छू  रहा है।  इन  दोनों के
 बीच  जो  दूरी  है,  उसको  जब  तक  समेटा
 नहीं  जायेगा, बटोरा  नहं  जागा तब  तक
 अमीर और  गरीब  के  बीच  की  दूरी
 कभी  दूर  नहीं  हो  सकेगी  7  इसलिये  में  निवेदन
 करना  चाहता  हूं  कि  किसानों  की  सुविधा
 के  लिये  जो  सामान  आहर  से  खरीदा  जाता  है,
 उनके  दामों  को  घटाया  जाय  ।  फर्टिलाइजर
 के  दाम  घटाये  जायें;  उपकरणों  के  दाम
 घटाये  जायें।

 एक  बात  और  निवेदन  करना  चाहता  हक
 किसानों  को  डीजल  पम्प  की  अड़ी  आवश्यकता
 हैलेकिन  गांवों  में  डीजल  पम्प  नहीं  है  1
 इसी  प्रकार  बाथ  की  भी  कोई  दुकान  नहीं  है  t
 कातिक  महीने  में  जिस  समय  किसान  को  साथ

 SHRI  SAMAR  GUHA  (Contai)  :
 Mr,  Chairman,  Sir,  originally  I  had  no
 mind  to  participate in  this  debate, drew
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 country,  and  I  would  say  that  the  key  to
 it  is

 hela
 by  the  Indian  Council  of  Agri-

 pulsion  and  p  was  built  up that  the  Government  had  to
 ट |  Commi

 Shri  3  ४.  Gaj  ४  retired

 “In  regard  to  the  other  allegations
 made  ्  De.  ‘Shah  in  his

 %
 ex-

 |

 M.
 लि  ऋ  GHRRIGATION I  have  pict  with  me.  i

 Hog  LS—5

 been  accused  of  some  kind  of  lack  of
 Scientific  integrity.  It  is  very  unfor-
 tunate,

 to  see  the  fin
 will  all  it

 THE  MINISTER  OF  STEEL  AND
 MINES  (SHRI  PATNAIK);  He
 is  not  interested,  You  go  ahead,

 SHRI  SAMAR  GUHA:  The  present
 Director  General  of  the  ICAR  made  क

 discovered

 ce him
 fe  ff i af  शर्म

 |  ं

 श ु3 म म पु  ्
 g  5 i 5  uy

 also. cae
 (CAR.

 Bae rans fy  ग्य ि



 सके  कण,  आगाज

 {Shri  Samar  Guhs]
 Then,  this  gentleman  about  whom

 ahsre  was  a  lot  of  controversy  came  out
 ‘with  a  statement  that  it  was  not  he  who
 ‘published  the  resuit  but  the  Editor  o£
 the  Fi-d  Industry  Journal  published the  result  nf  his  findings  in  1977  in  कटन
 Jation  to  the  Sarbati  Sonara,  but  the
 Editor  of  the  Journal  himself  came  out
 ‘with  a  statement  that  it  was  the  present

 ‘Director  General  himself  whe  had  given -a  copy  of  the  first  findings  of  the  research
 on  th:  basis  of  which  it  was  published in  that  peper.

 Not  oaly  क  this  gentleman,  in  the
 ICAR  Annual  Report  for  1972  that  was
 placed  on  the  floor  of  the  House,  sup-
 tpretacd  many  cf  the  findings  and  कटन
 c’mmendativns  that  were  made  in  this
 gepo't.  Tat  exact  w  rding  is:  “He  sup-
 pr:seod the  facts  and  dlmest  in  क  dis-

 ‘nest  manner,  a  dist“rted  version, an ine  -rrect  कटाइापका,  and  incomplete  version
 ‘was  pe  duced  and  placed  on  the  floor
 of  the  House  as  the  Annual  Rep‘rt.”

 ly,  in  a  stat  he  said  that
 the  claim  of  lysene  c-ntent  in  the  ‘Sar-
 bati  Sonara’,  he  did  not  make  but
 that  it  was  made  to  be  published,  It
 ‘was  published in  1971  anddn  1977-hesaid
 that  ie  did  not  seally  intend  to  get-it  so
 @nuch  of  publicity  as  it  received  from
 the  Pree  and  also  other.scientificjournais
 om  the  basis of  which he  gotthe
 ‘eay  Awerd  and  many  (नीड!  थ!  न

 Maay  oharges  of  authoriterianiam  and
 jae  Lalready  uted  the  word, lack  ffrecdom
 Sn  the  Tear  Institute  were  levelled
 ggainst  him  and  the  Gajend

 omamittee’s  report  -has  very  su ‘sially,  c  rroborated  the
 big  cia

 that

 tions  and  आ  et
 27  an

 a eo  mmendati:  ns  and  one  t  is
 ‘hat  the  ICAR  should  be male  a  De.

 ent  of  the  G-vernment  but  that
 #  yet  to  be  made...

 MR,  CHAIRMAN  :  The  hon.  Mem-
 ber's  time  is  up.

 SHRI  SAMAR  GUHA  :  Only  one  or
 two  minutes  more  I  will  teke.

 dations  mate.  About  appointment  of

 fULY Ls  1977  ‘of  Agriculture  ond:  1%
 Irrigation

 scientists  at  top  administrative  नि it  wee  sald  that  appointments  should be made  only f  ra  ‘period  cf  five  years  and
 after  which  they  should  revert  back  to
 their  scientific  research  w.  rk  but  that  was
 not  given  effect  to,  There  are  many other  recommendations  and  I  d-  net
 want  to  gc  into  them  in  deteil,  but  the
 report  is  there,

 T-nly  wanted  to  draw  your  attention, as  I  said  earlier,  that  really  in  regard  t
 ICAR  which  c-ntrols  21  Agricultural Universities  and  24  Agricultural  Re-
 search  Lab  rat-ries,  unless  ऊना  set  right the  whole  objective,  the  spirit  and  the
 structure  of  administration  ag  aise  the
 policy

 in  regard  to  research  werk,  I  am
 afraid  the  pr:  jections:  f  the  Agricultural Ministry  «  r  the  objective  of  the  Agricul- tural  Ministry  on

 has  been  outlined
 in  the  Bud  ॥  be  fr  3.  I  do
 not  Want  to  say

 reidrand
 mre.  उ  saw

 the  criticiam  which  hae  been  made  in
 this  country  and  outside  too,  The
 present  Directer  General  who  haa  been

 “sppointed
 aa  Secretary  alao  shovld  have

 quit  that  organisation,

 You  should  go
 pe

 this  repert carefully  and  the  rec  mmén-
 n  thet  been  made  may alo  be  seen,  It  may  alse  be  scen  as to  whet  extent  the  retcmmendation  has

 ‘seen  implemented,  If  it  hes  कन  been
 ‘implemented  it  ie  abaclotely  essential
 that  it  shewid  be  implemented  fir  the development  of  the  pre-ject  and  the  agri- cultural  ec  nomy  of  Cur  country,

 SHRI-G.  NARSIMHA  REDDY  (Adi- va  We  all  know  that  agriculture  is

 em
 of  the  Legislative  Assembly  in  the
 State  talked  very  high  about  agriculture.
 bf  claimed areas.  Fortunately,  ‘Soto to  90  per  cent
 representation In  spite  of  that,  for  the  last  years  we
 could not  make  as  much  of  progress  85
 we  should  have  done.

 SS  न  lip  फप
 Fite  of  agriculturists  or  the  fatmers in  the
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 moditles'  that  they  purchse  for  tural as

 and  the  eale  price  of
 goods

 ds,
 Aer  eben  omit  would say  that  the  farmer
 is  at-a  loss,  No  doubt,  he  is  at  alosss  and
 further he  has  becan:

 high.  He is  not  able  to  purchase them,  I,
 therefore  request  the  hon.  Minister  to
 remove  the  doubt  from  the  of  the
 Indian  farmer  that  this  Parliament  or  this
 Government  is  not  serious  to  improve
 regard,  I  would  suggest  that  a  Commission
 should be  set  up  to  see  how  much  18

 haga  |  the
 nian  —  Loy ‘selling  goods  m  get. This  Government  should  be  able  to

 juarantee  minimum  profit  to  the  small
 armer.  The  economy  of  this  country lepends  upon  agriculture,  If  nothing  is
 =

 we  cannot  improve  the  lot  of  the
 काश:

 Ohh

 Instead  of  retfing
 you  about  the  giltaticy  अ

 क्य  itin  another  way.  If  we  can  rail

 ject 5
 tate  Shri  Jawaharlal Nehru.  The  work could  not  ड  due  to  bet-

 Andhra and  Madhya
 Pr  .  the  problem  was
 solved  recently,  1  would  like  to  remind  you
 a  ber  the 10  or  15  years,  due  to  this  dispute.
 Who  is  sapodtoe  for  this  ?  (An  hon

 -government).  Let

 ch  important  inmue  wacko  e
 have  there  ;

 ड
 are  ot  here  to

 i  ef  फ्
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 jir,  I  woald  like  the  hon.  Minister to
 give  a  serious  thought  abc-ut  the  drinking water  problem.  My  sec  -nd

 -
 is  about

 the
 Vilage  development

 .  we  come
 opment,  whatever  you  may

 develop,  unless  you  see  that  the  rcadsin the  vil  are  connected  with  the  main

 eee
 Andeach  village  has  ten

 jation  egesponss  अ So,at  leext ae
 . ofabout  1,900  and  a  wa

 eS  the  main  road,  Sir,  there  are  sn
 which  are  not  connected

 with,  the  main  roads.  Heavy  monsccn
 lasts  forfour  months  or  a0.  You  kn  w,  Sir,
 our  people are  in  the  habit of  living  in
 their  own  way.  In  the  olden  days  what

 a  was  that  ifone  area  was  cut  ¢ ff du  rainy  ecason  from  the  outside
 world,  the  peo  bee  dominate  ver
 the  poor  peop  tried  to  take  all
 sorts  of  work  fan  poor  pec-ple,

 I  would  like  to  say  that in  the  interest
 Of  agricultural]  devek-pment,  if  any
 Produce  is  to  a  way  to  the  market,
 then  you  require  road,  and  if  you  want  to have  irr  and  ele
 your  engineers  have  to  there  and
 they  want  roads,  Unless  they  have  the

 4

 lo  in  the  matter  of  rural  devele —
 enpocoanes tect  st  unless
 the  villages  have  road  ccmmunicatic-ns.

 So,  the  first  and  fcremost  thing  is
 oemmemcone  te  villages.  thew  [३ well,  Sir,  because  I  happened  to  be  the
 Chairman of  Zila  Parishad,  There are  30 many  villages  which,  even  today do  act
 have  the  communicaticn.  They  do  not
 know  what  is  hap;  in  outside  werld. They  do  noteven  whether  they  are
 independent  or  still  they  are  under  the

 British  regime  !

 TI  would  now  sone
 to  my  last  pc-int [think  here  meat  cf  the Members  have  net  Saad  tine  very  im- an

 [og  al  we
 ज  आ

 in,  Members  missed  that.  I
 oft

 would  like
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 year  the  fc  restis being  felled  indis-

 ae
 Toda  Ftp Py ten

 Bs
 ज

 down,
 oa  on  cei  cs

 ai
 disc,  फ्

 bad.  When  the
 bang  ot ef  the  forest  we  used  to fit

 60"  of  rainfall,  Ncw,  it  has  ccme  down
 to  30%  while  the  rainfall  has  also  c  me down to  30°,

 Tc-day  what  ha  isthatthe  Fereat
 Department  «-f  Government  in  each
 State  is  only  trying to  pretect the  sc.  called
 illegitimate  and  unlawful  felling  of  trees
 inthe  forests.  T-  would  like  t:

 Fort} Houseasto  whe  is  actually  felling  the

 tie slings  esse,  wal t  he  Actually,  a  alin  @
 ore  small  villager  hasn¢thingto  purchase
 even  for  constructing  hiscwn  hut,  Unfer- teday,  a  villag
 cementor  any  other  matuialfcr  construc-
 tion  of  his  hut.  But,  when  be  staysin  the
 village,  should  he  not  be  alk  wed  to  fell
 some  poles  in  the  forest  for  constriction of ot

 peony
 nde

 gd
 sasftra  thatch

 and  some  firewood ?  Fi  reat  De-

 alone. प्  is  a0  even  i  ere  oe  the
 tr  yt  स  ving  in
 the  villages  cfeny  ‘tate.  ERS  vern-
 ental te ave

 a  villager wants  to  construct  hishut, he  should  be
 allowed  to  do  sn.  Felling cf  trees  fer
 required  po  pid  get  hcg shuld  ie  allewed  withe  ut

 ag  age I  would  say  categrricaly  that  it  ia  the
 State  Government  thr  ugh  the  Fr  rest
 Department,  which  is  responsible fi  r  the
 destructicn  cf  the  fi  reste  «  f  the  co  rntry by  felling  the  forest  indiscriminately because  they  want  mire  tevente,
 They  have  no  other  way  ¢  f  findirg  mc  re
 revenue,  Whenever

 Sapeuio
 O's.  Thus  there  is

 sions
 officers.  Ulhi-

 yo  fellthe  maximum  fc-rest
 orc ro  fiat noel  revenue.

 dation  as  to  the

 ren

 cf
 forests  that  a

 Serres State  governments must  alec  bemade  to



 37  फ  1977-78—Min.  ASADHA  11,  1899  (SAKA)  of  Agriculture and  138
 Irrigation

 ३  i  व  ञ

 44449949

 4

 333
 सस्ता  मुन  बिजली,  4

 बाहर  से  रुई  मंगाने की  ।तो  गाद  है  आज  से

 4335
 मैक

 44474
 उ;

 कि

 45353 है.
 नहीं

 ~
 3  4

 हमने  इसके  लिए  दिया  और  1970 के  पहले
 दिया  ताकि  1970  से  हम  इस  पानी  के  पूरे
 मालिक बन  जाएंगे  ।  पंजाब में  उस  समय
 प्रकाश  सिंह  आपकी  सरकार  थी  उन्होंने
 सेंट्रल  गवर्नमेंट को  लिखा  कि  भीम  कैम की
 मंजूरी  दें  ताकि  यह  पानी  जो  भ्र भी  तक
 पाकिस्तान  को  जा  रहा  था  जिसका  पैसा  हमने
 बे  दिया  है,  अब  इसका  इस्तैमाल  हम  अपने
 लिए कर  सकें।  यहां से  इंदिरा  गांधी  की
 सरकार  ने  जवाब  दिया  कि  पैसा  नहीं  है
 सैंटर  के  पास  ।  तो  पंजाब  की  सरकार  ने
 दोबारा  लिख  कर  भेजा  कि  पैसे  की  फिक  न
 करें,  हम  किसान  के  हर  धर  से  पैसा  कर्जे  ले

 क्रियाओं  का  मीठा  खेत को  मिलने

 के  बजाय  समुद्र के  खारे  पानी  में  मिलकर
 खारा हो  जाय  कितने  अव किस्मत हम  लोग
 हैं।  एक  तरफ  ईजराइल  जिनके  पास  कोई

 हम  से  नाराज  न  हो  जायें।  हमने सस  आफर

 आ  जाती  है  तो  उससे  हमें  अजय  फायदे  के
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 »  yot  the
 duetion  Taser  dnd  "ity  distrib  ion and  the  severe  commodity  corporations
 like  cotton, jute  and  several  Boerds  like
 tea,,  coffee,  rubber,.calamom,, tobacdp

 ete.  are  not-within the  purview of;  the

 Ministry  of  Agricuitare.  Simifatly,  the
 export  nditaper  ofageiclrural

 M

 and  where  agri- cultural  cts  like  cotton  and  jute
 should  not  have  been  imported,  they  are-
 Ss  So,  this  creates  a  sort  of  im-
 balance  and  we  are  facing  a  very  difficult
 situa  ion  as  far  as  price  is  concerned.
 So,  my  first  suggestion  is  that

 theMinietry should  be  reorginised  and  as  a  result
 that  production  of  fertilizers  etc.  should com?  within  the  purview  of  the  Ministry of  Agriculture,

 Sir,  the  ageicultural  segment  always received  a
 ape

 treatment  at
 the  hinds  of  the  previous  Government
 and  it  is  the  misfortune  of  this  country that  a  sector  which  provides

 fg
 half

 of  the  national  income  is  allotted  onl
 30-4  per  cent.  out.  of  the  budget sions.  Sir,  are we  considering  agriculture as  the  mijor  industry  or  the  key  industry
 of  this  country  or  not?  Our  misfor-
 tune is  that  our  planning  in  the  past  was wrong  and  our  policies  as  reg  rds  gti culture  were  misdirected  or  misconceived.
 This  has  resulted  in  an
 the  rich  became  richer:  and  1!
 poorer.  The  blame  cannot  now  be  laid
 at  the  doors  of  those  who  have depirted  from  this  world.  It  is  the  mis-
 fortune  of  this  country  that  it  inherited
 asort  ofa  legacy,  wherein the  outcome  or outlook,  as  far  as  egciculrure  was  con-
 cerned,  was  that  of  the  elite.  It  was  not

 ough  we  talk  at  the
 agciculture  is  the  most  important  industry, it  is  mot  treated  on  par  with  industry.
 Uniess  and  until  we  give  it  the  status  of
 an  industry  and  the  wherwithals  which
 industry  enjoys  since  1987»  I  think  the country will  be  im  a  very  difficult  financial situation.

 ie
 status  ofan  industry  and  प

 4  र  क  ह  8  deli  i
 But  thie  has  ‘been  neglected. No  doubt



 Ig!

 [  Shri  Sonu  Singh  Patil  ]
 in  charg+  of  Agriculture  who  is  carryi: this  very  heavy  and  a

 very  complicated problem  on  his  young  ders;  but
 let  us  all  give  him  the  strength  and  the
 Prpnen fi any

 so  that  agriculture  can
 deliver  the  goods  in  times  to  come.

 Av  far  as  import  of  food  is
 concerned,  ever  since  I  entered
 Parliament  in  1957,  ह  have  been
 of  the  view  that  this  country  which  is
 id  inantly  agricultural,  should  not mport  food.  The  reason  flaunted  is : Are  we

 going
 to  starve  this  country?

 ‘This  view  is  also  based  on  a  wrong  assum- tion,  because  according  to  experts,
 investment  in  g-iculture  is  always based  on  the  rate  of  return  on  investment. We  should,  while  carrying  out  our  various
 progcammss,  look  to  this  theory.  The
 rate  of  interest  on  investment  is  the
 basic  thing;  burt  as  far  as  agriculture is  conc  ,  since  it  is  a  productive
 profession,  the  rate  of  interest  on  invest-
 ment  will  have  to  he  given  asecondary  place
 for  some  time  to  come;  and  we  must  first
 see  that  there  is  boost  to  agricultural roduction.  This  aspect  of  the  question
 a

 sage Pag’  into  cialeh  wa  ane why  there  is  wrong  planning,
 advice  tendered  by  the  experts  is  based
 on  Western  economics,  because  none  of
 our  mensitting  here  have  got  the  necessary
 knowledge  of  agriculture—because  pre- domi  ly  we  are  all  ed  d  that  way;
 they  are  those  who  passed  out  of  ICS  and other  Service  examinetions.  They  are
 not  being  given  the  subject  of  Agriculture
 as  such  in  those  examinations.  I  don't
 mean  any  disrespect  to  them.  But  onl
 if  our  top  bureaucracy  takes  into  consi-
 deration  the  needs  of  the  poorer  masses,
 they  will  realize  that  agriculture  deserve,
 greater  attention.  At  present,  the  country*s
 agriculture  does  not  contribute  so  much to  the  building  up  of  capital.  That  is
 why  our  resources  are  very  poor  and  we
 cannot  add  to  the  economy  as  such,

 As  far  as  agricultural  prices  are  concer-
 ned,  we  are  always  in  the  hands  of  the
 Agricultural  Prices  Commission  and of the  Planning  Commis<ion.  The  Pl.

 DG.  1977-7@—Min.  JULY  2,  1977

 But’  his  itical  successor was  not  a person  have  the
 to  the  I  do  not  mean’ an'

 to  the  soul,  but  it
 is  a  that  this  of

 Now  the  Janata  Government  has  come
 before  the  country  with  new  vigour  and new  vision  that  it  will  give  the  pride  of
 plece  and  primacy  to  agriculture.  Yet, the  overall  provision  made  for  agriculture this  year  is  Rs.  300  crores  to  400  crores
 less  than  the allocation  given  by  the  Con- ess  last  year.  If  this  is  the  approach,

 am  sorry  I  have  to  say  that  by  such  an approach,  which  is  a  very  conservative
 approach,  we  are  not  going  to  solve  this
 problem.  Our  country  must  be  self-
 sufficient  in  food,  cotton  and  jute,  But
 the  policy  adopted  so  far by  p  who
 claim  to  be  the  representatives  of  agri-

 pe  prog  oe  was  =  A
 the  interests

 ¢  agriculturists,  ‘ith  great  respect to  them,  I  would  say  that  they  cared  more
 for  their  berth  in  the  Cabinet  than  for  the
 welfare  of  the  agriculturists.  If  this
 is  the  position  even  now,  it  will  not  deliver
 the  goods.  So,we  have  to  takeavery
 revolutionary  step  in  this  matter.

 Much  is  made  of  land.  reforms.  I
 have  no  quarrel-with  land  reforms.  The
 policy on  land  reforms  has  already  been
 made  clear  by  the  Janata  Partyin  their
 manifesto.  In  my  humble  opinion,  the
 land  reforms  in  the  country  have  reached
 sop ट्

 nad
 retieme,  ‘Thee

 i  somes
 scope  for  |  +.  is  scope for  only  implementation,  If  there  is
 proper  implementation,  then  there  is  no
 scope  for  reducing  the  size  of  the  lands.
 I  would  say  to  those  who  are  in  favour  of
 further  dividing  the  Iand  into  smaller
 pieces  that  it  would  not  be  economic division  but  unecondmic  nonsense,

 Commission  has  now  been  re-constituted,
 No  doubt  it  is  a  body  of  experts.  Even
 the  APC  is  a  body  of  experts;  but  where
 are  our  igricultrual  interests  in  this

 body, or in  the  Board  of  Trade,  export  councils
 and  import  councils ?Are  we  not  concern- ed  with  the  destiny  of  agriculture  in
 this  country  ?
 But  this  is  mot  done,  God  alone  knows
 why  it  is  not  done.  If  it  is  the  tradition

 of  the  past,  it  must  be  reversed. We  must 8  representation and  our  voice
 rev  be  feat’  If  it  6  a  at  Then
 thes  will  be  faced  with  two  even-

 forests.  of  forest to  the
 cultivable  in  Maharashtra has  gone
 down  14  to  उ

 roe
 ‘This is  a  very

 serious  pr  year  100
 million  trees  are  and  used for  fuel
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 factory  and
 ann

 much  scope
 Se nt.  y  per  cent  ot Eps pe  If  60  per cent  of  the  water  resources go  waste,

 fg Se  aa  They
 : ut  lo  not

 turn  oon  eee  wax  © because  El  lower
 wages.  are  u  Price
 paid  ‘to  the  agriceitarists  fort their  pro-
 paid  remunerative  ज  they  are
 able,  in  turn,  to  agricultural  labour

 ely.  labour  forms
 ag  factor  in  getting  good  pro-
 duction.  So,  there  must  be  a  model
 legislation  from  the  Centre  on  agricul-
 tural  labour.

 Agriculture is  now  a  concurrent  subject, but  I  would  rea)  this
 should  be

 My  hon,  friend  Shri  Shinde,  who
 worked  as  Minister

 Irrigation

 duced  as  our  become
 costly  because  of  the  high  cost  of  ferti-.
 lisera,  This  emphasis  on  fertilisers  is
 s

 an
 nets  Terre

 by  th  आम

 strength  to  p  for  to.
 the  national  economy,  which  it  is  lacking now,  Unless  and  until  we  make  agricul- ture  self-reliant  and  self.  ing,  un-
 less  we  make  a
 culture,  I  think

 आओ  रामकंथार  बरवा  (टोंक)  :  सभा-

 पति  महोदय,  यह  बहुत  महत्व  का  विषय  है,
 इस  पर  अभी  बहुत  से  सदस्य  ब्  वाले

 हैं,  इसलिए  मैं  चाहूंगा  कि  सदन  का  समय
 बढ़ा  दिया  जाए  ।

 सभापति  महोदय  :  अगर  बाकी  सदस्य
 पांच  पांच  मिनट  लें  तो  काम  लें  सकता
 है।  अच्छा,  अभी  बैठिए,  बाद  में  देखेंगे  be

 *SHRI  &  AGANNATHAN  pe

 No  doubt,  we  do  want  fertilisers,  but
 We  musi  not  be  yery  narrow  in  our

 ba  फ  am grateful  to  you  for  giving  me  an  oppor-
 tuniry  to  participate  in  the  discussion

 on  the  Demandsfor Grants  of  the  Ministry
 of  Agriculture  and  on  behalf
 of  img  party,  the  All  Indie  Acta  Dravida
 Munnetra  hagam,

 Our  immortal  poet-saint  of  Temil
 Nadu,  Valluvar  sang  that  those who  till
 the  soil are  the  masters of  life  and  all
 others  are  his  serfs  for  their  sustenance
 and  survival.  But,  Sir,  today  these

 ©The  orginal  epesc’  wea  delivered  in  Tamil.
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 (Shri  5.  Jagannathan]
 ticulturists  who  should  be  at  the
 Se

 tan  tie  om
 goin.

 Lager are  going  below  the  verty  line.  I
 agriculture  is  the  backbone  of  wine
 economy,  then  the  agriculturists  should
 be  in  the  forefront.  It  is  a  tragedy that  they  are  in  the  d  of  our
 economy.  They  are  in  awful  plight  = their  woes  and  wail  have  not  attracted
 those  in  authority.

 Taz  agriculturists  are  the  first  victims
 of  th:  vagaries  of  nature.  Even  if  the
 harvest  fails  on  account  of  the  failure  of
 monsoon  and  Jack  of  water  in  river

 ‘Cauvery,  the  institutions  that  have
 ‘given  loans  to  them  harass  them  for  the
 return  of  th:  loan.  It  is  no  fault  of
 theirs  that  they  आट  unable  to  pay. Yet  th:  financial  institutions  have  taken
 th:  place  of  usurious  moneylenders  who
 have  ben  statutority  abolished.  Sir  the
 Government  must  direct  that  when  the
 harvest  fails,  the  agriculturists  must  not

 ib:  compelled  to  pay  back  the  loans;  the
 repaymsnt  must  fia  postponed  till  they  are
 able  to  produce  something.

 In
 aa

 ied  electricity
 -are  high  and  the  farmers,  ९
 Sian  farmers-are  made to  pa
 their  nase  for  using

 Clectricity
 pe

 pump-

 paiieid  Inte,  र  S  alt  labour

 these  suffsting  section  of  our  society, on who  sweat  and  blood  the  society survives.

 शद्ध,
 Lait  there  was  no  rain  in  Chingleput
 Distr  and  ‘the  farmers:  the
 permission  of  the  authorities  to  use  the
 underground  water  available  from  the
 public  lands,  but  the  authorities  refused
 to  psrmit  them  from  doing  that.

 -erop  was  covupletely  destroyed  for  want
 of  water.  At  the  same  time,  it  is  heart-
 rending  that  big  landlords  with  100
 actes
 were  expropri

 ersonal  ‘andisement.  Should  this
 ermit!  in  a  State  wedded  to  the

 of  the  downtrodden  ?

 “The  land  ceiling  laws  must  be  imple- moated  effectively  and  the
 Pal  gi  oh ode mast  b:

 —«  a yd without  delay.  ‘eed “production  can  ?  augment

 of  ahi
 tire  136

 ‘eee,  ह  ape  by by  thanking for  thi  me
 ind  abo  by  द]  ्  hope

 the
 anata  Party Go

 turists  during  the  recent  and  they
 ‘ould  emt  in  their

 SHRI  M.  RAM  GOPAL  REDDY : Kindly  -extend  the  time  by  half  an
 hour  or  so.

 MR.  CHAIRMAN :  It  is  not in  my You  can  request  the  speaker day  after  tomorrow.

 ओ  एच  एस  प्यारी  (मंगलदाई):
 इस  पर  बहुत से से  सदस्य  औसने  वाले है
 विशेषकर  राजस्थान  से  रेगिस्तानी इलके
 सेज  लोग  चुन  कर  आये  है  थे  अपनी

 म  "3  खबर  क  न  दें  हँ

 | जिमा  आर  dae  के  बारे  में  बोलने  आला  हूं  |

 सभापति  महोदय:  मैं  स्पीकर  साहब की
 इसके  बारे  में  इजाजत मांग  रहा  हूं  1

 भी  भारत  at  (नैनीताल) :  यह  विषय
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 MR.  CHAIRMAN  :  Since  it  is  an
 im  subject,  it  covers  all  other
 subjects.  ्  er  comes  under  this

 क्  ere  very  Saul  eager  tc  participate are  very  eager  to  icipate
 in  this

 merger  epi  oe  poy  sonia
 They have  not  partici  sofar,  All  of

 them  are  making  maiden  speeches.
 7  बजे तक  ठेंगे  उसके  बाद  नहीं  1

 आओमभारत  भूषण:  1970-71 में  अगर
 गुण्यांक  100  मानें  तो  1976-77  में
 हमारी आद  का  मूल्य  आज  178  रुपये
 है  ।  पेस्टीसाइड  का  मूल्य  232  रुपये,

 | अ  अऋ
 में

 3_ द  ्  ss  4,” हँ

 745
 353

 किसान

 35  श  4  बह  4  ै
 ह

 अनु

 3331:

 44  4

 कि

 गई

 ट
 अ  महोदय

 1333 155:

 त  ञ  3

 हू  4
 द्र

 म

 4

 4  4  4

 कृषि  को  प्रोत्साहन देना  नहीं  होगा।  छषि में &
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 काम  आने  वाली  अधिकांश  चीजों  का  टैक्सेशन
 बढ़ा  हुआ  है।  मैं  पाथता  करूंगा  कि  कृषि  में
 उपयुक्त  होने  वाली  वस्तुओं  से  टैक्सेशन  वापिस
 लिया  जाये  ।  जैसे  बाद  से  टैक्सेशन  वापस

 हैंतो  115  करोड  का  घाटा  होता
 ।  मैं  नहीं  कहता  कि  आप  सिगरेट  से

 वापिस  लीजिये, लेकिन  प्रश्न

 47,

 उन

 333

 द

 ्

 क

 क

 घ्

 ह्

 क्

 44%

 हा

 #44

 जैड

 355

 मि  4  है किर  नयोजन में  कैसा  कितना

 4274 4244  अअ प्  आ न 355

 करे  तो  जितना  बजट  प्राचीन है,  उतने  में
 अड़ा  काम  हो  जायेगा,  अगर  अह  कपों  बरबाद
 हुआ  तो  काम  नहीं  होगा  ।  जैसे  जिमरानी
 गांव  आंध  का  1974  में  शिलान्यास  किया
 गया,  आज  तक  3  करोड़  रुपया  खर्ज  हो  गया,
 लेकिन  उसका  काम  नहीं  हुआ  क्योंकि  डिजाइन
 पूष  नहीं है।  62  करोड  रुपये  की  योजना
 है  वह  आगे  बढ़  जायेगी।  अव  झगड़ा यह है. यह  है
 कि  अगर  ट्रेडीशनल  डिजाइन  चलेगा  तो  70

 करोड़  रुपये  की  योजना  होनी  चाहिये  और  नान-
 द्ेडीशनल डिजाइन  किया  हैं  तो  62  करोड
 में  बनेगी,  इस  अगड़े  में  3  करोड  फालतू  खर्च
 क्र  दिये  ।

 एक  डुमरिया  शाम  बनाया  गया,  उस  पर
 करोड़ों  रुपया  ख्  किया  गया  लेकिन  उसमें
 कभी  एक  फुट  पानी  इकट्ठा  नहीं  होता  ।
 डेला  नदी  से  नहर  लाकर  पानी  भरा  लेकिन
 बह  भी  बेकार  गई,  उससे  भी  पानी  नहीं  आया  +
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 इसी  तरह  नैनीताल  जिले  की  तराई
 200  किलोमीटर  हैऔर  12  डैम  से  आच्छादित

 है,  लेकिन  उससे  हमको  पानी  नहीं  मिलता  है,
 आगे  जाता  है।  हमारे  यहां  सिंचाई  नहीं  होती
 इस  परिस्थिति  में  जब  यहां  का  किसान

 खती  करता  है  तो  बड़ी  तकनीक  होती  है  ।

 पर्वतीय  प्रकट  के  40  हजार  वर्ग  किलो-
 मीटर के  क्षेत्र  में  हमारे  यहां  4  हजार  बर्ग
 किलोमीटर  के  क्षेत्र  में  पीने  का  पानी  उपलब्ध
 नहीं  है।  सप्ताह  में  एक  बार  नहर  जाती  है
 जिसको  पौल्यूटेड वाटर  कहा  जाता  है  t
 यहां  नल  के  पानी  में  मिट्टी  के  रेशे  आ  जाते  हैं
 जिससे  बीमार  हो  जाते  हैं।  उस  नहर  का
 पानी  भी  सप्ताह  में  एक  बार  दिया  जाता  है
 जिसमें  पशु भों  को  पानी  पिलाते हैं  और  खुद
 पानी  पीते  हैं।  आज  तक  वहां  के  लोगों  को
 ड्रिलिंग वाटर  नहीं  दे  सके  ।  एक  लाख
 व्यक्तियों  की  समस्या  है।  हमें  वहां  पर  छोटे
 छोटे  डैम  लगाकर  आगे  काम  बढ़ाना  होगा  ।

 भी  एच०  एल०  पी०  सिन्हा  (जहानाबाद):
 सभापति  महोदय,  मैं  कृषि  और  सिंचाई
 मंत्रालय  की  मांगों  का  समर्थन  करने  के  लिए
 खड़ा हुआ  हूं  ।

 भारत  एक  कृषि-प्रधान  देश  और
 गांवों का  देत  माना  गयाहै  ।  लेकिन

 अगर  भारत  की  भूमि  पर  से  हजारों  नदियां
 गुजरती  रहें  और  बे  मातृभूमि  की  प्यासन  बुझा
 सकें,  तो  फिर  ऐसी  सरकार  को  बने  रहने  का
 कोई  अधिकार  नहीं  है--भोर  उस  सरकार  का
 जो  प्रतिफल हुआ,  वह  आपके  सामने  है।
 जनता  पार्टी की  सरकार  से  देश की  जनता
 को  बड़ी  उम्मीद  है।  उसने  जनता  पार्टी  को
 भारी  बहुमत  से  विजयी  बनाया  है।

 निहार  को,  जहां  से  मैं  आता  हूं,  मा कृतिक
 दृष्टि  से  उत्तरी  और  दक्षिणी,  इनको  दो  भागों
 में  विभक्त  कर  सकते  हैं।  उत्तरी  बिहार
 अ्रति-यर्ष  बाढ़  की  विभीषिका  से  पीड़ित  रहता

 frrigation

 हैऔर  दक्षिणी  भाग  सुखाड़  से  ।  यदि  दक्षिणी
 बिहार  की  छोटी  छोटी  नदियों  पर  पक्के
 बांध  अना  दिये  जायें, और  कृषि  के  काम  के
 लिए  पानी  को  रोका  जाये,  तो  वह  के  किसान
 खुशहाल  हो  सकते  हैं  और  उनकी  ग़रीबी  मिट
 सकती  है  ।  पहाडी  क्षेत्रों  में  डायमण्ड  रिंग
 मशीन से  पानो  निकाल  कर  सिचाई की  जा
 सकती है  ।

 पिछले  तीस  वर्षों  में  गरीबी  मिटाओ  का
 नारा  लगाया  जाता  रहा,  लेकिन  वास्तविकता
 यह  है  कि  ग़रीबी  तो  नहीं  मिटी,  पर  ग़रीब
 मिट  गये।  जितना  पैसा  फ़ैमिली  प्लानिंग पर
 ख़र्च  किया  गया,  अगर  उसे  कृषि  पर  ख़र्चे
 किया  जाता,  तो  किसानों  को  काफ़ी  राहत
 मिलती।  लेकिन  फ्रैतिनी  प्लानिंग  के  नाम  पर

 ग़रीबों  और  हरिजनों  को  मौत  के  घाट  उतारा
 गया।  ग़रीब  और  ग़रीब  होते  गये,  और
 अमीर  और  अमीर  बनते  गये।  अगर  सरकार
 देश  में  हरित  क्रान्ति  लाना  चाहती  है,  तो
 उसे  सब  से  पहला  काम  यह  करना  होगा
 कि  जिन  लोगों  के  पास  अधिक  जमीन  है,
 उसे  लेकर  ग़रीबों  में  बांट  दिया जाये  ।  जब

 तक  ऐसा  नहीं  किया  जायगा,  तब  तक  ग़रीबी

 दर  नहीं  हो  सकती  है।]

 अगर  दक्षिणी  बिहार  में  पुनपुन,  दर धा
 और  जमुना  आदि  छोटी  छोटी  बरसाती
 नदियों  पर  पक्के  बांध  अना
 दिये  जायें,  तो  किसानों  को  काफ़ी
 लाभ  हो  सकता  है।  जब  बिहार  में  संजीव
 की  सरकार थी,  तो  1969  में  पुनपुन नदी
 की  सात  करोड़  रुपये  की  योजना  तैयार  की
 गई  थी  ।  बह  योजना आज  तक  प्लानिंग

 कमीशन  के  कार्यालय  में  खटाई  में  पड़ी
 हुई  ।  मैं  कृषि  मंत्री  का  ध्यान  उस  ओर
 आकर्षित करना  चाहता  हूं  1
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 [a  एच०  एल०  पी०  सिन्हा]

 का  दाम  दुगुना  भौर  ट्रैक्टर  का  दाम  तिगुना
 हो  गया  है।  कीटनाशक दवाओं  के  दाम
 की  तों  कोई  सीमा  नहीं  है।  किसानों को
 समय  पर  बीज  नहीं  मिल  पाता  है।  कारण

 आवागमन का  पर्ण  अभाव  |

 पिछले  बाढ़  की  विभीषिका से  पुनपुन
 और  फल गो  नदियों  के  तटबंध  टूट  गये,  लेकिन
 आज तक  उन्हें  बनाने की  कोई  व्यवस्था

 नहीं की  गई  है।  इस  कारण  किसानों में
 आतंक छाया  हुआ  है।  यदि इस  विधय  में

 शीघ्र  कार्यवाही न  की  गई,  तो दस  हज़ार
 एकड  भूमि  रेगिस्तान  में  परिणत  हो  जायेगी।
 मैंन  एडवाइज़र  से  मिलकर  सारी  बातें

 उनके  सामने  रखीं,  लेकिन  उन्होंने  भर्थाभाव  की
 बात  कही।  मैं  कृषि  मंत्री  का  ध्यान  उस
 ओर  भाकृप्ट  करना  चाहता  हूं  कि  जो  गत  बे
 बिहार  के  बाड़  की  विभीषिका से  नदी  के

 तट बन्ध  टूट  गये  हैं  उनकी  मरम्मत  के  लिए

 शोध्नातिशीप्र  व्यवस्था  करें  एव  बिहार
 सरकार को  निदेश  दें  ।

 एक  बात  और  कहना  चाहता  हूं  वहां
 पर  किसानों  और  मजदूरों  के  बीच  में  आपात
 काल  के  बीच  जो  खाई  खोद  दी  गई  थी
 उसको  पाटने  की  कोशिश  करे ंa
 किसानों और  गरीब  मजदूरों  के  बीच  में
 न्यूनतम  मजदूरी  को  लेकर  बहुत  बड़ी  खाई
 खोद  दी  गई  थी  ।  इस  चुनाव  के  अवसर  पर
 “मजदूरों और  गरीबों  को  भड़काया गया  था

 कि  जनता  पार्टी  की  सरकार  पूंजीपतियों की
 सरकार  बनने  जा  रही  है।  कांग्रेस  की  सरकार
 जो  तुम्हें  मजदूरी  देने  जा  रही  थीं  वह  जनता
 पार्टी  की  सरकार  बनने  पर  तुम्हें  नदीं  मिलने
 वाली है।  इसलिए  मैं  कृषि  मंत्री  जी  से  कहता
 चाहूंगा  कि  जो  किसानों  भर  मजदूरों  के  बीच
 में  न्यूनतम  मजदूरी  का  भेदभाव  पैदा  किया
 गया  है  उस  के  ऊपर  जल्दी  से  जल्दी  निर्णय

 च्  eRe)  हमें
 में  बम

 करें
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 SHRI  8.  RACHAIAH  (Chamarajana- on  Mr.
 atc,  3 ह  का! to-you  for  giving me

 express  my  ptt  opt  eo  Sal  aol
 important  subject,  thowen  at  the  ‘end of  the  day.

 I  am  really  very  happy  that  we
 reached  a  production  320  ना tonnes  of  and  put  an  end  to
 any  imports  foodgrains.  For  thie, the  Ministry  of  Agriculture,  the  ie
 cultural  scientists  and  the  farmers  de-
 serve  all  our  appreciation.

 As  we  know,  agriculture  in  India  is
 monsoon-oriented  and  the  crops  very much  depend  on  the  ons,  Every
 year  we  sec  heavy  floods  in  one  part of  the  country  and  famine  conditions
 in  the  other  part.  Attempts  have  been
 made  for  the  last  thirty  years  to  harness
 for  cultivation  most  of  the  available
 water.  The  Government  have  really done  a  very  good  work  in  the  field  of
 agriculture  for  providing  irrigation  faci-
 lities  to  the  farmers  and  nearly  11  million
 hectares  of  land  have  been  brought under  irrigation.  It  would  take  a  long time  for  the  Government  to  utilise  the
 available  water  for  bringing  further
 areas  under  irrigation.  Even  after  that,
 most  of  the  area  would  be  left  to  the
 vagaries  of  nature.  Thereore,  I  feel
 that  in  drought-prone  areas.  we  have  to
 look  for  underground  water  resources.
 No  doubt,  already  aome  tubewells,  bore
 wells  and  ordinary  wells  are  su

 lyin water  for  irrigation  purposes. instead  of  giving  loan  to  the  farmers  ria this  purpose,  1  would  request  the  hon.
 Minister  to  investigate  whether  it  would
 be  worthwhile  to  construct  a  common

 be  let  gut  to  the  fermers  for  cultivation.
 In  that  case,  we  would  be  minimisin,
 the  expenditure  and  would  come-to't
 rescue  of  the  farmers  with
 They  need  not  have  a  separate:  tubewell or  bore  well  .  to

 ——  iJ  1 areas.  If  we  have  communi open  or  bore  wells,  that  would  solve  the
 problem  in  these  dorught-prone  areas.

 We  have  seen  that  we  have  not  been
 able to  harness  many  ri
 the  inter-State  dinputes  with

 hay  ed

 of  course,
 fAnd in  regard  40  most of  oa na
 far  os  the  dam  portion  18
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 we  bave  not  been  nen
 the

 water for  irrigation.

 Therefore,  I  request  the  Minister  to

 ्
 thet  clearance  ia  given  to  the

 hi  br  oject ‘Ofect as  ‘also  the  Hemavati  pro-
 may  be  made  use  of

 and borg Aad  area  is  given  water.

 As  I  see  the  B  t  papers, 1  find year  y  have  given advance  assistance  eae  Rs.  45  crores
 for  accelerating  the  on-going  projects and  this  year  also  a  provision  is  made  to
 the  extent:  fRs.75  crores.  Outof

 bs]
 under

 tk  अं  crores
 a  been  provided

 aA
 the  Central

 Sector
 and  the  re-

 ning  money  has  to  be  met  by  the
 Beate  sector,  I  would  have  been  happy if  the  government  has  taken  some  morc
 interest in  assisting  oe  on-going  pre-
 jects  to  be  completed

 Now,  coming  to  the  levy  sugar  price...

 MR.  CH. eet:  te
 leave  that  to Mr.  Ram  Gepal R

 SHRI  M.  RAM  GOPAL  REDDY:
 If  he  wants  to  speak  about  it,  let  him  do
 sc,  because  that  isthe  preblem  of  his
 State  alsc,

 SHRI  B.  RACHAIAH  :  So  far  as
 ड्

 हम
 agri

 in  the
 FR

 the vy  augar  is  a
 pees

 द  141

 स्
 they मु  ys  Rs. 27  why  this  wide  dis)  in  the

 Price  of  levy  s  Even  pal  the
 sugar  content o  La  in the  south is  more  as  also  the  farmers  take
 more  interest  in  wing.  This  dis-

 that  the  southern  farmer  has  the  satis-

 Then,  the  government  also  has  decide
 to  ‘give  sone,  veoncession

 to  the
 new Sugar  factorfes  and  exem,

 them
 she,  Kos

 i
 आ ps he  eaty

 ‘apc ere
 mills hive

 Sr  Tre ter to  Ieck  into  that  an they are  given  exemption.

 Sir,  Li
 fertiliser  price  has  to के  the  tie ds  alvst, I wi

 Sie  ment  the  pena
 T

 men

 Irrigation

 ze  agricultural  produce  shoukd  be
 prices  which  will  enccurage  the

 pele pel  to  grow  more  and  more.

 Agricultural  ome  ibs
 monty  फ्क्  ्

 ferti- lisers,  improved  imp rovided  to  the  दु  There  she  dia ह.  an  improved  versicn  of  the  ‘bullc ce ck cart  which  can  ¢
 mally  transact  She rugged  roads of  the  rural  areas  and  wit!

 lesser  strain  on  the  animal.

 Then,  Sir,  crop  inavrance  should  be
 undertaken  at  least  in  respect of  certain
 high-yielding  varieties.

 Inrespectof  animal  feed  the  prices have  gone  up.  To
 auton  teem  Come

 the
 exp:  rt  of  oil  cakes  should  be

 a Poultry  Semin,  theep Merry  Sage gery  should  ota incentives,

 Subsidies  should  be
 pre

 for  rearing rams  and  sheep  to  small  farmera  and  ex-
 bonded  labourers  aa  a  measure  ¢f  their rehabilitation. There  is  already  a  pr  px  sal
 छी,  ह  the  government  sont  by  Karnataka
 Government.

 Then  the  minimum  wage  legislaticn
 fer  the  agricultural  labeur  is  not  being
 implemented  in  many  States  because there  ore  Inspect'rsto  ‘versee  its implementati n  and  see  that  the

 an culkwurel  labour  its  due  wages.
 ere

 er  the  ab  litkn  cf  ke
 bm  {abe ‘ur  and  after  the  inter

 —— eae  ied  ceilin  भ  mestcf small  fermers  ex-be  nded  sare ur
 are  expleited.  They  are  mt  getting
 jobs.  I,  therefcre,  went  the  gcvern- ment  to  have  a  acheme  cf  job  bia in  the  villages.  Otherwise,  they  wi die  Gut «  f  starvatic-n.

 ओऔषधरी  राम  गोपाल  सिंह  (बिल्हौर) :
 अध्यक्ष महोदय,  बहुत  प्रतीक्षा  के  आद  मुझे
 बोलने  का  अवसर  मिला  है  ।  मुझे  बंडी

 प्रवक्ता  हुई  कि  भागने  लंदन  का  एक  बंटे  का
 नभि  द्  द्  ं  गि  में रुचि  बने

 अजजा  ह  हलिमा
 वे  लगन

 पर  बोल कक

 भअब्यक्ष  महोदय,  मैं  एक  नया  सदस्य  हूं
 इसलिए  थोड़ा  समय  आपका  लूंगा  1  मैं

 आमिर  केल  से  चुन  कर  भागा  उ  और  किसान
 को  तकनीकों को  मैं  जानता  हूं।  इस  शकट
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 को  देख  कर  मैं  यह  कह  सकता  हूं  कि
 किसानों के  लिए  यह  एक  कल्याणकारी

 बजट  है  ।  सरकार  द्वारा  जो  सहायता  देने
 का  इस  में  आसमान  किया  गया  है  अगर  मुनासिब
 तरीके  से  कृषि  को  वह  सहायता  दी  गयी
 सो  कृषि  उत्पादन बढ़ेगा  और  किसानों को
 उससे  लाभ  होगा  1  अगर  किसानों  का  लाभ
 होता  &  तो  सारे  देश  की  जनता  को  लाभ

 होता  है।
 इसके  साथ  ही  मैं  एक  सुझाव  देना

 चाहूंगा  1  किसान  अड़ी  मेहनत  करता  है  ।

 सर्दी  हो  या  गर्मी,  दिन  हो  या  रात,  वह  किसी
 की  परवाह  न  कर  रात-दिन  अपनी  खेती  में
 लगा  रहता  है।  फिर  भी  इतना  परिश्रम  न
 करने  के  आद  भी  उसकी  हालत  दिनों-दिन
 बिगड़ती  जा  रही  है  1  जब  गेहूं  का  भाव
 दो  सौ  से  सवा  दो  सौ  रुपये  क्विंटल  था  उस  वक्त
 हमारी  पिछली  सरकार  ने  आबपाशी,  विकास
 टेक्स,  विजली  का  टैक्स  और  लगान  दुगुने  से
 ढाई  गुना  और  तिगुना  तक  कर  दिया  ।
 उस  वक्त  गल्ले  का  दाम  अधिक  होने  के  कारण
 किसान यह  सब  टेक्स  बर्दाश्त कर  लेता  था
 लेकिन  शनैः  जनें:  गेहूं  का  दाम  गिरता  गमा
 भर  भाव पाशी,  बिजली  और  विकास  टैक्स
 बहीं  बने  रहे  ।  इसके  अलावा  किसानों  को
 जिन  चीज़ों  की  जरूरत  पड़ती  है,  उन  चीज़ों
 के  दाम  भी  बेहद  बढ़  गये  हैं।  इस  बारे  में
 अहुत  से  सदस्यों  ने  बहुत  सी  बातें  कही  हैं।
 मैं  आपसे  अनुरोध  करता  हूं  कि  जब  हमारे
 गेहूं  के  दाम  गिर  गये  हैं  तो  जो  हम  पर  टैक्स
 लगे  हुए  हैं  उन  टैक्सों  में  भी  उसी  अनुपात  में
 गिरावट आनी  चाहिए  ।  जब  तक  आप
 लगान आबपाशी के  किस  उसी  तरह  लेते  रहेंगे
 तब  तक  किसानों  की  हालत  शस  सुधर  सकती

 हहे?  इन  टैक्सों  को  किसान  कब  तक  बर्दास्त
 करता  रहेगा  1  उसकी  हालत  भोर  भी  गिर
 जायगी  i  मैं  बराबर  आमों  की  हालत
 बेथ  रहा  हूं  कि  वहां  एक  परिवार  को--
 आहे  उसमें  आठ  सदस्य  हों--850 आम
 भीनी  दो  जाती  है  अब  कि  शहरों  में  अति  यूनिट
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 एक  किलो  चीनी  दी  जाती  है  1  मेरी  समझ
 में  नहीं  आता  कि  आमीण  और  शहरी  क्षेत्रों
 में  इतना  अन्तर  क्यों  किया  गया  है?  ये
 सारी  दिक्कतें  और  परेशानियां किसानों  की
 हैं।  मैं  भाषा  करता  हूं  कि  जनता  पार्टी
 की  सरकार  इन  सब  प्राणों  पर  सोचेगी,
 विचार  करेगी  और  अध्ययन  करेगी  ।तभी
 किसानों की  परेशानियां  हल  हो  सकेगी n

 दूसरी  बात  यह  है  कि  राई,  दलहन  और
 तिलहन  आदि  का  उत्पादन  धट  रहा  है  ।  यद
 क्यों  धट  रहा  है  सको  आपको  देखना  चाहिये  a

 इनका  उत्पादन  करने  में  किसान  को  पूरा  नहीं
 पड़ता  है  t  ag  आदि  पैदा  करने  पर  उसको
 लाभ  हो  जाता  हैं  किन्तु  राई,  तिलहन,  दलहन
 में  अनेक  अकार की  बीमारियां लग  जाती  है,
 कीड़े  लग  जाते  हैं,  दैवी  प्रकोप  हो  जाता  है  इस
 वास्ते  किसान  इनकी  पैदावार  करके  पूरा
 लाभ  नहीं  उठा  पाता  है  ।  यदि  सरकार  की
 तरफ  से  कोई  प्रोत्साहन  उसको  दलहन,

 तिलहन,  राई  आदि  पैदा  करने  में  मिले  कुछ
 सहयोग  सरकार  से  उसको  मिले  तो  वह  इनके
 उत्पादन  को  बढ़ा  सकता  है  1  वर्ना  यह  उत्पादन
 निरन्तर  गिरता  ही  चला  जाएगा  और  आव

 बढ़ते  ही  चले  जाएंगे  ।  इस  वास्ते  यदि  आप
 चाहते  हैं  कि  ये  चीजें  महंगी  न  हों  तो  आपको
 किसान  को  प्रोत्साहन देना  होगा  t  .

 कृषि  के  ऊपर  ओला,  पाला,  सर्दी,  गर्मी,
 ज्यादा  वर्षा,  बिल्कुल  बर्षा  नहीं  भारी  प्रकोप
 होते  रहते  हैं।  फैक्ट्री  में  बनने  बाली  चीजों  पर
 ऐसा  कोई  दैवी  प्रकोप  नहीं  होता  है।  साथ  ही
 फैक्ट्री  में  बनने  वाली  चीजों  के  दाम  भी  अधिक
 होते  हैं  कौर  किसान  जो  चीक  बदा  करता  है
 उसके  दाम  कम  होते  हैं  ।  गेहूं  के  वाम  मगर
 आप  म्  95  रुपऐ  भी  दे  दें  तो  मुझे  कोई
 ऐतराज़  नहीं  लेकिन  उसी  आधार  पर  दूसरी
 जो  वस्तुएं  हैं,  फैक्ट्रियों  में  जो  बनती  हैं  उनके
 दवाम  भी  आप  कम  करें  ।  तभी  किसान  को
 लाभ  हो  सकता  है  t  बर्मा  किसान  की  हालत
 विन  पर  विन  बिगड़ती  अली  जाएंगी  b
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 बहुत  से  जो  कृषक  हैं  वे  चलने  के  लिए
 लालायित  हैं,  इस  रास्ते  मैं  आपका  अधिक
 समय  नहीं  लेना  चाहता  हूं  1  एक  बात  कह  कर
 मैं  समाप्त  करता  हूं  1  श्री  अलवीर  सिंह  ने  कहा
 है  कि  उर्वरकों का  इस्तेमाल  करने  से
 खेती की  शक्ति  क्षीण हो  जाती  है।  मैं
 समझता हूं  कि  इसमें  थोड़ा  सा  फर्क  है।  यदि
 हम  कम्पोस्ट  खाद  और  गोबर की  खाद
 देते  रहें  ौर  उसके  बाद  हम  यह  उर्वरक  खाद
 इस्तेमाल  करें  तो  न  खेती  की  शक्ति  क्षीण
 होगी  और  न  ही  उत्पादन  सें  बाधा  पड़ेगी  ।

 अगर  कम्पोस्ट  खाद  नहीं  दी  जाएगी,  गोबर

 की  खाद  नहीं  दी  जाएगी  और  निरन्तर  उर्वरक
 देकर  धान  और  गेहूं  लेते  रहेंगे  तो  उस  खेत
 में  सफेद  लोना  हो  जायगा  जिसमें  पौधा  नहीं
 उगता  ।  भाप  कृषि  वैज्ञानिकों  की  इस  बारे  में
 सलाह  लें  ।  यदि  आप  ऐसा  नहीं  करते  हैं  तो
 वाकई  खेत  की  शक्ति  क्षीण  हो  जाएगी  और

 उत्पादन  घट  जाएगा  और  सारे  खेत  में  एक
 सफेद  तरह  की  रेह  पैदा  हो  जाएगी  जिससे
 उत्पादन  नहीं  हो  सकेगा और  सरकार  के
 सामने  एक  बड़ी  समस्या  खड़ी  हो  जाएगी  t

 थी  हरिकेश  अहा बुर  (गोरखपुर)  :

 मैं  आपका  आभारी  हूं  कि  भागने मुझे  समय
 दिया  ।  मैं  अधिक  समय  नहीं  लूंगा  ।  हमारा
 देश  कृषि  प्रधान  देश  है।  कृषि  उत्पादन  हमारी
 आमीण  अर्थ  व्यवस्था  की  रीढ़  है  ।  हमारे  देश
 में  कृषि  व्यवस्था  को  सुधारने  के  लिए  पिछली
 सरकार  ने  जो  प्रयास  किए  वे  नाकाफी  थे।
 जनता  पार्टी  की  सरकार  से  देश  की  जनता  को
 बहुत  उम्मीदें  हैं  1  कृषि  मन्त्री  जी  खास  तोर
 से  कृषि  का  उत्पादन  बढ़ाने  के  लिए  सिंचाई

 की  सुविधायें  बढ़ाने  पर  खास  ध्यान  दें  1  उसके
 बाद  किसानों को  उर्वरक  उपलब्ध  करने पर
 ध्यान  दें  '  बाढ़ों  से  प्रतिवर्ष  हमारे  देश  को  अरबों
 स्पा  की  हानि  होती  है,  अरबों  रुपये  का
 खआयशाज्र  बरबाद  हो  जाता  है।  बाढ़ों  की  रोक-
 थाम  के  लिए  अभी  तक  कोई  समुचित  व्यवस्था
 नहीं  हुई  है।  मेरा  अनुरोध  है  कि  भाप  इस  पर
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 विचार  करें  और  ऐसी  योजना  बनाएं  ताकि
 बाढ़ों  से  देश  को  बचाया  जा  सके  t

 गोरखपुर जिले  सें  मैं  भाता  हूं  ।  वहां
 रापती  और  रोहित  दो  नदियां  हैं  ।  रापती

 नदी  के  एक  किनारे  आंध  नहीं  है।  ब्र हां  पर  आंध
 न  बनने  के  कारण  सैकड़ों  गांवों  को  नुकसान
 उठाना  पड़ता  है  1  इसलिये  मैं  उनसे  अनुरोध
 करूंगा  कि  उसके  लिये  वह  कोई  योजना  बनायें
 और  उसकी  रोकथाम  का  प्रयास  करें

 “पानी  की  निकासी  की  व्यवस्था  के  बारे  में
 कहूंगा  कि  अगर  इसकी  उचित  व्यवस्था  नहीं
 की  जाती  है  तो  भूमि  ऊसर  हो  जायगी  और
 उत्पाद: कम  हो  जायेगा  |  अब  मैं  इंडियन

 काउन्सल  आफ़  एगी कल् यर  रास्ते  के  बारे  में
 कहना  चाहता  हें,  उसके  सम्बन्ध  में  मैंने  तमाम
 सूचना  हासिल  की  है  और  डा०  शाह  की

 आत्म  हत्या  के  बाद  से  जो  हमने  देखा  है,  उस
 पर  नोट  बनाया  है  वह  मैं  पढ़ना  चाहता  हूं:

 Sir,  there  is  no  conducive  atmosphere in  ICAR  study  and  research  and  there-
 fore,  all  the  scientists  are  frustrated  and
 they  want  that  the  management  of  the
 Indian  Council  of  Agricultural  Research
 must  92  reformed.  About  rhis,  I  have
 prepired  a  note  which  I  want  firet  to
 read,  so  that  allthehon.  Members,  the
 Minister  and  the  whole  nation  must
 know  the  facts  and,  ॥  would  now  read:

 “The  Gaiendr:gadkar  Committee
 egisting of  some  top  scientists
 of  the  country  which  wasappointed
 in  1972  to  examine  the  allegations
 mde  in  the  suicide  note  of  Dr.
 VEL  Shah.  has  proved  that  the
 cltims  of  Dr.  M.  5.  Swaminathan about  the  tyine  content  of  his
 wieat  variety  ‘Sharbeti  Sonora,
 b:ing  similar  to  that  of  milk  ;  a

 new  strain  of  miase  withits  protein
 con’ent  doubled  and  having  nutri- tious  valuelike  milk  and  a  multiple
 cropping  patterns  for  giving  jobs
 to  ws  million  people,  are  false
 find  bist  Se  gy  The ings  t  [ite have  proved  it  beyond  doubt  rhat these  false  claims  were  made  deli-
 berately by  suppressing  true  gcien- tific  fects.  The  committee  mrde several  major  recommendations

 for  proving  the  अण्णा conditions  in  1.C.A.R.  but  =
 recommendations  were  i

 Amazingly  after  theadverre  प्  gs
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 [Shei  Harikesh  Bahadur]
 of  the  Committee,  Dr.  Swa-
 minathan  was  raised  to  the
 level  of  the  Secretary  and  Director
 General  in

 peep
 of  agricul.

 tural  research  and  education  with
 control  over  24  reseirch  labora.
 tories and  31  universities,
 with  the  support  of  some  highly

 tw  more  scientists
 of  ECAR. committed  suicide,

 pa gird inquiry  was  held  to  5  into
 thee  suicides  to  hush  up  the
 matter.  (Jnterruplions).

 MR.  CHATS  MAN
 :  The  hon.  Mem.

 ber  may  conclude

 SHRI  HARIKESH  BAHADUR
 I  shall  take  one  more  minute.  Because if  I  speak, it  willtakeme  more  time.  ह
 shill  comtitue  my  reading:  :

 «In  order  to  caver  up  his  false  claims, Dr.  Swaminathan  cheated  the  Go-
 vernment  and  the  publicon  various occrsions.  A  few  examples  I  would
 like  to  quote  :

 (i)  The  first  terms  of  re-
 ference  of  Gajendragidksr
 Committee  concerging  the  alle.
 gition:  of  Dr.  Shah  which  he  made
 in  a  letter  addressed  to  Dr.  M.S. Swaminathan  before

 ig  alge suicide  was  dropped  from  the
 1972-73  Annual  Report  of  I.  CAR
 which  was  printed  in

 1975  |
 and

 circulated  in  the  Partiam:  in
 1976.

 (ii)  In  order
 nal

 show  that  his claims  of  high  lysine  content  in
 “Sharabati  Sonora’  is  not  a  false claim  but  a  wrong  claim,  he  said
 that  he  did  not  repeat  this  claim
 after  1  when  other  scientists
 —

 it
 hed  wrong.  But

 a ajendragadkar
 omg  gy

 s
 him  tit  _  made  this  claim

 1
 eS

 a  British
 Jounal.  uestioned, x  हुअ  अ  ias  tin  1)  न्य the  British  Journal  published  his 1s  of  1967  without  his  know.
 oes  but  se,  British  Journal arly  eta  t  the  paper  was tived  from  the  author  in
 April,  1970.

 iit)  On  Mai  A
 Get Stamm tc Sante ished  a  fromt  investi-
 Ss

 report  ubowt  the  big and  posts  which  Dr,
 Swaminathan  has  bagged  by

 FULY  2  1977  of  Apricuture  काठ  क
 Irrigation
 कसता  किट  अंग

 हट  क  ज  द ड  ce  while  quoting  ४  part
 the  sas

 Committee
 variability  of

 tein  which  reuds  “Byidently  the
 ne

 content  of  ‘Sharebati *  could  not  be  as  high  as
 that  of  milk"

 This  is  a  thing  which  is
 ion,  प् articularly in  that

 sere  ' fore,  ह  would  request  the  er
 to  look imto  the  matter  and  beg  अ
 action  so  that  all  that is  happening
 might  be  put  down.

 SHRI  SHYAMAPRASANNA  BHA-
 Rees  (Uluberia)  While
 rotiss

 the  Demands  for  Gr  nts  of
 culture  Ministry  I  want  to  sey

 ing  to  our  Minister  and  the  Janata
 arty  leaders.  After  the

 aa
 of

 masses of  our  country.

 _  After  the  achievement of  the
 bi gt]

 of
 t

 bo  problems  of  poverty,  Pom n and  high  prices,  etc.  must  go.  This  is
 their  urge.

 The  Janata  Party  manifesto has  clearly  stated  that  they  are  going  to
 eradicate  poverty,  illiteracy  and  unem-
 ployment.  The  Janat~  Party  has  also  said
 that  the  property  r'ght  is  not  absolute.
 So,  the  Janata  Party”  is  dedicated  to  the
 cause of  solving  the  problems  of  the  people.

 Now,  Government  has  taken  a  policy  to
 develop  rura}  industries  and  also  irri-
 a

 jon  so  that  agric  can he  Government  hopes  that  the  unem-
 ployment  problem  may  be  solved  Lied
 bys developing  rural  industri

 aries.  Hace to  drew  the  attemtion  of  thé  Janata
 Party  edars  tint  if  we  develop  rural
 industries  we  must  see  as  to  who  are

 that  pate  growth  of
 ि not  beable  to  buy  the

 reqs rural]  industries.  Thatis  the  rgd

 eee eee cu  अण्ड
 लास ax  Committee  Phe

 =e

 pay  of  the of  the  Cltrrdbie  and  i bei}
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 qud  174

 of the  toiling  people  are  totally  incapable
 of  buying  anything  oven if.  things  are
 produced  in  their  own  village.  This  is
 the  problem.  This  must  be  salved.

 Sir,  this  concentration  of  land  is  there
 inspite  of  so  many  land  reforms
 ry  nen  is  previous gi  og Mey  T  go  alittle  deep  into  emi,
 It  is  the  British  who  ed  the  land
 system  from  our  old  od  and
 Muslim  period,  In  the  Hindu  period  and
 Muslim

 peed
 the  government  took  only of  tl  roduce  ag  revenue

 a Tisturbing  the  rural  production  throng
 out.  aue-aixth  ot  ties India  namely fourth  of  the  total  produce.

 zamindarl  system,  khas
 took  away  all  the

 rights
 of  the  peseantry

 galeries  gua ie  nly a  the  tax-payers
 a  of  the  Tad  aad  for  the  rest  of
 India,  Government  became  the  owner
 of  the  land.  After  the  British  rule, and . developed  in  the  country  and  after  ‘this
 development,  Jandlessness  had  to
 grow.  Before  that,  there  was  no  landless

 in  our  country.  During  the

 sagt
 डिप [

 हड
 ha

 £9

 ा  15
 28  ६४5 ॥

 ड्  Fe

 ह  ी

 uild  up  anew  Indig.  With  these  words,
 a  to  the  hon.  Minister. to  consider
 my  suggestions.

 a  राब  कंधार  |...  (टोंक)  :  समपत
 महोदय,  मैं  आपका  आभारी  हूं  कि  भागने  मुझे
 बोलने  के  सिए  समय  अवान  किया  है  मैं  क्च
 मनी,  श्री  बरनाला,  को  अथाई  देना  चाहता
 हैं  जो  हाल  ही  में  इस  बन्लालय  का  कार्यभार
 सम्भालने के  लिए इस  पद  पर  भसीन  हुए
 हैं।  वह  ऐसे  क्षेत्र  से  भाते  हैं,  जहां  न  पानी  की
 कमी  है  और  न  किसी  भौर  साधन  की,  दौर  न
 ही  वहां  प्रतीकों  ग़रीब  आदमी  हैं  1  इसलिए
 कृषि. का  विकास  करने  का  उन्हें  यह  एक
 स्वर्थावसर मिला  है  1

 अंग्रेज़ों  के  शासन  में  भी  राजस्थान की
 भोर  किसी  ने  ध्यान  नहीं  दिया  |  कांग्रेस  सरकार
 भी  तीस  साल  तक  नारे  लगाती  रही,  भूठे
 वादे  करती  रही  भीर  योजनायें  बनाती  रही,

 ञ  े
 श

 द्  33  3
 बै

 नकी

 हि

 (मर्म

 ्
 335

 14  43
 4  %  मालिक है  आ

 चिन्ह  34 द
 ह

 त्र

 जड  भ  अ
 144

 333  15  द्  नहीं  ध
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 [at  राम कंवार  बैरवा]
 सकता  |  अधष्टाचार इतना  फैला  है  कि
 एक  व्यक्ति  लगान  देता  है,  दूसरा  व्यक्ति
 जोतता  है,  तीसरा  उस  में  अड़ंगा  फंसा

 गौर  कर  के  किसानों  की  समस्याओं  को
 हल  करने  में  पूरी  दिलचस्पी  वह  लेंगे
 भर  उन्हें हल  करेंगे।  राजस्थान  के
 लोग

 फीस  नाम  मात्र की  की  जाये  ।

 भूमि  की  खरीद  के  लिए  भी  कृषकों
 को  ऋण  दिलाया  जाये  t

 कृषि  ऋण  व्यवस्था  को  व्यापक  किया
 जाये  तथा  ऋण  व्यवस्था  के  वितरण  को

 आवश्यकतानुसार ऋण  देंने का  अधिकार

 JULY  9,  1974  of  Agriculture  and  176
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 तो

 गो-हत्या  पद  कर  देगी  ?  हम  लोगों

 =
 सभा  का  चुनाव  हो  रहा  था,  तब  बहुत
 से  लोगों  ने  हम  से  पूछा-क्या आप  की

 ने  उन  को  गारन्टी  दी  है  कि  अगर  जनता
 सरकार  आई,  तो  अवश्य  इस  को  बन्द

 जनता  सरकार पावर  में तहसील
 औद्योगिक-

 आये  तथा  नवीन  उद्योग
 की  तकनीकी एवं  आर्थिक

 केम  बीस  गांवों  का

 सुविधायें  उपलब्ध  कराई  करवायेंगे  1  मैंने  खुद  जा  कर  गउभों  को

 ने
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 SHRI  V.  KISHORE  CHANDSA  5.
 DBO  (Parvathipusam);  :  Sir,  curs  18
 basically  an  arian  economy

 bp एप्सॉप्फट  is  sector  os
 such  any  move to  reduce  social  and  eco-
 nomic  disparities  or  to  strengther  the
 economic.  structure  of  our  country
 should  come  onty  from  the  agri
 sector  which  occupies  a  place  of  para-
 mount  imp  in  our  romy.  It
 is  obvious  that  irrigational  facilities  are
 very  necessary  to  wcrease  agriculrural
 production.  Many  of  my  friends  have

 ‘on  this  subject  and  hence  1
 not  like  to  take  the  time  of  the  House  by
 making  ४  repetition  of  the  same  dubject.

 I  would  like  to  draw  the  attention  of
 the  hor.  Minister  to  a  lot  of  controversy
 wid  misunderstanding  which  has  been
 taking  place  relating  to  the  use  of  fertilis-
 ers.Fertilizers  are  essential  nutrients  which
 are  supplied  to  the  plants  because  they
 are  ient  in  the  soil  and  we  have
 to  do  so  to  get  ४

 higher
 yield  and  increase

 our  production.  ere  are  differen!
 of  fertilizers—there  are  certain

 ertilizers  which  have  an  acidic  base.
 there are  certain  fertilisers  which  have  an alkaline  base  and  the  rest  arc  neutral
 fertilisers  which  are  neither  acidic  nor
 alkaline  in  nature.  Neutral  fertilizer:
 like  Calcium  Ammonium  Nitrate  single
 super  phosphate  and  certain  pottasic fertilizers  can  be  safely  used  in  any  soil

 use  of  fertilizers  in  general  would  spoil
 the  soil,  |  would  request  the  hon,
 Minister  to  discuss  this  matter  with  the

 “Minister  of  Chemicals  आएं  Petrol
 and  see  that  these  straight  fertilizers
 which  are  neutral  in  nature  should  be
 menufactured  in  larger  quantities  and  the
 farmera  should  be  encouraged  10  use
 these  types  of  fertilizers.

 It  is  a  maiter of  great  concern  that

 pr  eminent  pop! i  have  #  = on  by  sayirg  U  our  uur
 ion  should  be  inereaged  by  clean-

 ng  the  villag.e  and  using  the  waste  as
 manure  “o  increase  production.  ‘This
 sort  of  abstract  primitive  and  pseudo
 thinking  will  only  retard  our

 x  agrictdzenal $  go  to  where
 ago. gpowth and  will  make  2 we  were,  a  couple  of  Cecadts

 उ  hope  the  Minister  will  be  more pre-
 ganic  int  Ths  vicw  sod  see  that  the  use
 of  and  other  हरद्रोग  and

 ercovaeged.

 ees  insects  or  caterpillar  which
 GMGIPND—L—1109LS—10-8-77-—-998
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 are  foreign  bodies;

 As  far  as  the  pesticides  parathion
 malathion  are  concerned,  are  fang
 sprayed,

 Our  agriculture  is  a  gamble on moonsoon.  And  since  adhesives  are
 hardly  used  the  pesticides  are  washed
 away  and  their  effectiveness  is  lost.  So, I  would  request  the  hon.  Minister  to
 Propogate  the  use  of  granular  pesticices which  are  systematic  in  nature,  which the  crop  retains  for  sometime  and  which
 control  most  of  the  diseases  that  are
 immanent in  the  plant  world  and  cover  a wide  spectrum  of  diseases,  But  granu- lar  pesticides  are  very  exorbitant  in  cost—
 they  cost  Rs,  30  a  kg.  and  per  acre  you need  at  least  है  to  10  kgs.  So  the  mini-
 ster  should  see  that  the  prices  of  these
 pesticides  are  reduced  so  that  they  are assemble  to  the  marginal  farmer.  He
 may  consult  the  ICAR  on  these  subjects
 before  he  takes  a  decision  on  these  matters of  vital  importgnce.

 My  last  point  is  about_remunerative
 price  being  paid  to  the  farmer,  The

 a
 With  these  words,  I  shall  wind  up  ss

 the  time  alletted!  to  me  is.  very  short  and I  thank  you  for  giving  me  this  oppor- tunity  to  speak  on  this  crucial  subject.


